
List of cases which were e-filed during the month of October 2022

Court District Case No. Advocate Advocate email id

1 CENTRAL

PANKAJ ARORA VS MCD 9811161525 SKSINGH16@GAMIL.COM 01.10.2022 30.09.2022

CS COMM-2288/2022 9818729338 06.10.2022 01.10.2022

CS COMM-2289/2022 9212888057 06.10.2022 01.10.2022

CS COMM-2290/2022 9810680082 06.10.2022 01.10.2022

EX COMM-230/22 ASHKU JAIN 9810300955 06.10.2022 01.10.2022

EX COMM-234/22 KARAN SINHA 9899314700 07.10.2022 06.10.2022

CS COMM-2295/2022 9810021946 07.10.2022 06.10.2022

CS COMM-296/2022 ROHIT YADAV 9266130562 INFORYTLAW@GMAIL.COM 07.10.2022 06.10.2022

CS COMM-2314/2022 9810481016 11.10.2022 10.10.2022

CS COMM-2315/2022 7303296156 neelam.malik8512@gmail.com 11.10.2022 10.10.2022

CS COMM-2316/2022 9810246265 11.10.2022 10.10.2022

S.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

SH. SANJEEV 
KUMAR AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS COMM- 
2280/2022

SATENDRA 
KUMAR SINGH

WELCOME ASSOCIATES 
VS COMMISSIONER 
NDMC

BHANU 
MOHAN bhanuadv@gmail.com

BANK OF BORADA VS 
ITLIAN GUEST HOUSE

ARVIND 
KUMAR chitrasobti@gmail.com

VINOD MEHRA 
COMPANY VS SALAD 
STORY RESTAURANT

ARVIND 
KUMAR kumar_arvindkaku@yahoo.in

BPT INFRA PROJECTS 
VS. UNION OF INDIA skjainandassociates@gmail.com

HDFC BANK VS. 
CHANDAN MAURYA office@lpjpartners.com

ICICI BANK VS ASHOK 
KUMAR DUNGDUNG

NAZIA 
PRAVEEN sagarandsagar@live.com

RAHUL ENTERPRISES 
VS UNITECH AIR 
CONDITIONING

ADIDAS AG VS ASHOK 
KUMAR

AASTHA 
SHARMA mail@thelesgist.com

NITTU CREATIONS VS 
LAL CHAND MADAN LAL

NEELAM 
KUMAR MALIK

DESICANT ROTERS 
INTERNATIONAL VS 
RAKESH KUMAR

GAUTAM 
KUMAR DUTTA legal.gautamdutta@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

1 CENTRAL

9818030800 11.10.2022 10.10.2022

OMP COMM-153/22 9311701760 11.10.2022 10.10.2022

EX COMM-242/22 7503390931 praveshduhan100@gmail.com 11.10.2022 10.10.2022

CS COMM-2320/2022 9971897143 VCHAWLA@KREEN.COM 12.10.2022 11.10.2022

CS COMM-2329/2022 7827141819 verma.himanshu294@gmail.com13.10.2022 12.10.2022

CS COMM-2341/2022 9811375940 ADVSUBODHKUMAR SINGH@GMAIL.COM14.10.2022 13.10.2022

CS COMM-2342/2022 9899009971 JURIS@HEMANTGUPTA.IN 14.10.2022 13.10.2022

MISC DJ-629/22 9871588055 14.10.2022 13.10.2022

MISC DJ-637/22 SUNIL DUTT 9312832910 17.10.2022 15.10.2022

CS COMM-2358/2022 C. PRAKASH 9810654872 JURISCONSTULUSLAWFIRM@GMAIL.CM17.10.2022 15.10.2022

CS COMM-2363/2022 PNB VS DEEPAK ARORA TARUN GAUR 9262926297 TARUNPM4@GMAIL.COM 18.10.2022 17.10.2022

CS COMM-2374/2022 RAJ KUMAR 9868783254 ADVNISHANT@TYAGI.IN 19.10.2022 18.10.20222

SH. SANJEEV 
KUMAR AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

OMP (I) COMM-
370/22

HDFC BANK VS. ESHANK 
PANDEY

PRASHANT 
SINHA induslegalia@gmail.com

K.R. TRADERS VS. 
UNION OF INDIA

ATUL 
AGGARWAL nikhiltyagiadvocate@gmail.com

BAJAJ FINANCE LTD. VS. 
YOGESH KR SINGH

PRAVESH 
DUHAN

SAINIKI SAMACHAR VS 
SHAILINI PUBLICITY

KULDEEPRAIC
HAWLA

LAKSHAY TRADERS VS 
SUBASH CHAND 
SUNREIYA

HIMANSHU 
VERMA

CANARA BANK VS 
ENGENEERING BOOK 
CENTRE

SUBODH 
KUMAR SINGH

ICICI BANK VS SABHEEA 
KALAM

HEMANT 
GUPTA

SUSHIL KUMAR VS. 
S.D.M.C

ANKIT 
AGGARWAL sksharma@candidlex.in

SANJYA GUPTA VS. 
UMESH SHARMA sunildutt@gmail.com

ICICI BANK VS GUNJAN 
KUMAR

MLJ AND SONS VS RAJIV 
GUPTA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

1 CENTRAL

EX COMM-250/22 NITIN MEHTA 9773667288 advocate.mehtaassociate09@gmail.com19.10.2022 18.10.20222

OMP COMM-160/22 WASIM AHMED 9015115118 20.10.2022 19.10.2022

EX COMM-251/22 NEERAJ GUPTA 9811267045 20.10.2022 19.10.2022

EX COMM-252/22 9868312318 20.10.2022 19.10.2022

ANISH BHOLA 9811452022 22.10.2022 20.10.2022

CS COMM-2392/2022 9818280772 22.10.2022 20.10.2022

CS COMM-2399/2022 SANDEEP JAIN VS MCD 9818701001 JHAKSAROJHI@GMAIL.COM 27.10.2022 22.10.2022

EX COMM-256/22 9911119106 27.10.2022 22.10.2022

ANISH BHOLA 9811452022 28.10.2022 27.10.2022

ANISH BHOLA 9811452022 28.10.2022 27.10.2022

ANISH BHOLA 9811452022 28.10.2022 27.10.2022

DCB BANK VS. JAVED ANISH BHOLA 9811452022 28.10.2022 27.10.2022

SH. SANJEEV 
KUMAR AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

MAHINDRA & 
MAHINDRA FINANCE 
VS. RAMESH LAL 
SHARMA

SANDEEP VS. CNH 
CAPITAL FINANCE LTD. wasimahmedlawyer@gmail.com

ALSTONE INDUSTRIES 
VS. KARUR VYSYA BANK info@juslawoffices.com

DHANI LOAN & 
FINANCIAL SERVICES 
VS. SONY ENTERPRISES

HARPREET 
SINGH UPPAL uppal@lawyer.com

OMP (I) COMM-
376/22

HDFC BANK VS. 
DHARMENDRA KUMAR 
SHARMA dharmenndra.engineer@gmail.com

ICICI BANK VS 
TRANZLEASE HOLDING

CHETNA 
BHALLA punitbhalla@gmail.com

SAROJ KUMAR 
JHA

LORD KRISHNA 
FINANCIAL SERVICES 
VS. PRAMOD KUMAR

KRISHAN KANT 
GAUTAM thejuscommune@gmail.com

OMP (I) COMM-
388/22

DCB BANK VS. NANHE 
KHAN anish_bhola17@yahoo.com

OMP (I) COMM-
389/22

DCB BANK VS. NASEEM 
AKHTAR anish_bhola17@yahoo.com

OMP (I) COMM-
390/22

DCB BANK VS. ARUN 
KUMAR anish_bhola17@yahoo.com

OMP (I) COMM-
391/22 anish_bhola17@yahoo.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

1 CENTRAL

ANISH BHOLA 9811452022 28.10.2022 27.10.2022

CS COMM-2405/22 SUNIL BANSAL VS. MCD 9811161525 sksingh116@gmail.com 29.10.2022 28.10.2022

CS COMM-2409/22 UMESH TYAGI VS. MCD AKHIL RANA 8860939496 dpnshkhatri24@gmail.com 31.10.2022 29.10.2022

CS COMM-2410/22 9868-067-667 adv.yogeshsharma121@gmail.com31.10.2022 29.10.2022

EX COMM-269/22 SUNNY ARORA 9910574027 31.10.2022 29.10.2022
2 CENTRAL

9811161525 sksingh116@gmail.com 01-10-2022 30-09-2022

9891778104 NA 06-10-2022 01-10-2022

9811013864 KHANNAADV@YAHOO.CO.IN 06-10-2022 01-10-2022

VISHAL RAO(P),9212036118 NA 07-10-2022 06-10-2022

SH. SANJEEV 
KUMAR AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

OMP (I) COMM-
392/22

DCB BANK VS. NAVEEN 
TOMAR anish_bhola17@yahoo.com

SATYENDRA 
KUMAR SINGH

UCO BANK VS. ANURAG 
GUPTA

YOGESH 
KUMAR 
SHARMA

BAJAJ HOUSING LTD. 
VS. TEJVIR SHARMA albuslawfirms@gmail.com

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/2278/2022

BHARAT ARORA Vs 
MUNCIPAL 
CORPORATION OF 
DELHI

SATYENDRA 
KUMAR 
SINGH(P),

CS 
(COMM)/2284/2022

VOLGA HOSIERY HOUSE 
Vs GENERAL BOOT 
HOUSE

AMIT 
SHARMA(P),

CS 
(COMM)/2285/2022

JAGDISH SACHDEVA Vs 
SS MOTA SINGH MODEL 
SENIOR SECONDARY 
SCHOOL

NARESH 
KHANNA(P),

CS 
(COMM)/2293/2022

ICICI BANK Vs M/S JMA 
INDIA NETWORK PVT 
LTD



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

VISHAL RAO(P),9212036118 NA 07-10-2022 06-10-2022

VISHAL RAO(P),9212036118 NA 07-10-2022 06-10-2022

9811250543 NA 07-10-2022 06-10-2022

9811250543 NA 07-10-2022 06-10-2022

8285002845 LITIGATION@SRCSLEGAL.COM10-10-2022 07-10-2022

9999801044 dhjain79@gmail.com 11-10-2022 10-10-2022

9818030800 11-10-2022 10-10-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/2294/2022

ICICI BANK Vs REEMA 
GOGOI

CS 
(COMM)/2292/2022

ICICI BANK Vs TARIQ 
PRAVEZ

Execution 
(Comm)/233/2022

HDFC BANK LTD Vs JAI 
PRAKASH

SACHIN 
KATYAL(P),

Execution 
(Comm)/232/2022

HDFC BANK LTD Vs 
NAVEEN KUMAR

SACHIN 
KATYAL(P),

Execution 
(Comm)/238/2022

HDFC BANK LTD Vs 
ONKAR SINGH

SANJEEV 
PATHAK(P),

OMP 
(COMM)/154/2022

AMIT KUMAR PROPM/S 
BANKEY BIHARI 
ENTERPRISES Vs M/S 
CITICORP FINANCE 
INDIA LIMITED

DHEERAJ JAIN 
(P)

OMP (I) 
(COMM)/371/2022

HDFC BANK LTD Vs JAY 
NARAYAN RAM

PRASHANT 
KUMAR(P), induslegalia@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

9891163048 NA 11-10-2022 10-10-2022

9711933467 SURAJCHAUDHARYYADAV@GMAIL.COM11-10-2022 10-10-2022

9899009971 13-10-2022 11-10-2022

9868422289 RAISUSHIL0915@GMAIL.COM 13-10-2022 11-10-2022

9811375940 14-10-2022 13-10-2022

9899009971 14-10-2022 13-10-2022

9810459344 NA 14-10-2022 13-10-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/2319/2022

RAM PAL Vs NATIONAL 
INSURANCE COMPANY 
LIMITED

DEEP CHAND 
KUMHAR(P),

Execution 
(Comm)/243/2022

INDUSIND BANK LTD Vs 
SHAHZAD

SURAJ 
CHAUDHARY(P
),

CS 
(COMM)/2321/2022

ICICI BANK Vs DALBIR 
SINGH

HEMANT 
GUPTA(P), juris@hemantgupta.in

CS 
(COMM)/2322/2022

CANARA BANK Vs M/S 
BANSAL STORE 
THROUGH PROP RAHUL 
BANSAL

SUSHIL KUMAR 
RAI(P),

CS 
(COMM)/2333/2022

CANARA BANK Vs M/S 
COMPUTER BOOK 
CENTRE

SUBODH 
KUMAR 
SINGH(P), advsubodhkumarsingh@gmailc.om

CS 
(COMM)/2334/2022

ICICI BANK Vs VANDANA 
GOYAL

HEMANT 
GUPTA(P), juris@hemantgupta.in

CS 
(COMM)/2335/2022

HEMANT SETHI Vs RAM 
LAL BAGGA

SUBHASH 
CHANDRA(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

9911315304 ASCENTLAWFIRM@GMAIL.COM15-10-2022 14-10-2022

9810654872 ADVOCATECP@GMAIL.COM 17-10-2022 15-10-2022

9810459344 NA 17-10-2022 15-10-2022

9810654872 ADVOCATECP@GMAIL.COM 18-10-2022 17-10-2022

8826872849 LEXWORHSS@GMAIL.COM 18-10-2022 17-10-2022

9868678933 NA 19-10-2022 18-10-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/2350/2022

M/S KBR HOSPITALITY 
PVT LTD Vs SH MANISH 
DHALL

MANEESH 
GUMBER(P),

CS 
(COMM)/2353/2022

ICICI BANK LIMITED Vs 
BIMLA DEVI C. Parkash(P),

CS 
(COMM)/2354/2022

M/S KAHAN CHAND 
SURENDRA PAL Vs 
RAJPAL SHARMA

SUBHASH 
CHANDRA(P),

CS 
(COMM)/2360/2022

ICICI BANK LIMITED Vs 
VIJENDRA PANDEY C. Parkash(P),

CS 
(COMM)/2361/2022

M/S BIMAL PAPERS PVT 
LTD THROUGH 
AUTHORIZE 
REPRESENTATIVE SH 
MOHIT JAIN Vs M/S 
JAYCO SALES

VIKAS 
SAREEN(P),

CS 
(COMM)/2371/2022

GAURAV TRADING 
COMPANY THROUGH 
ITS PROP GAURAV GARG 
Vs SUNNY CHUGH

ANIL 
KUMAR(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

9891146454 NA 19-10-2022 18-10-2022

9871816868 NA 19-10-2022 18-10-2022

9810075174 NA 20-10-2022 19-10-2022

9818280772 PUNITBHALLA@GMAIL.COM 22-10-2022 20-10-2022

9811161525 sksingh116@gmail.com 22-10-2022 20-10-2022

W R KHAN(P), 9811225408 NA 22-10-2022 20-10-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/2373/2022

RCJ FASHIONS Vs KALA 
MANDIR

MOHAMMAD 
BABAR(P),

CS 
(COMM)/2372/2022

M/S MLJ AND SONS Vs 
MR J BHUSHAN MAHAS

NISHANT 
KUMAR 
TYAGI(P),

CS 
(COMM)/2376/2022

PERIWAL POLYMERS 
PVT LTD THROUGH ITS 
DIRECTOR AR  MR 
PAWAN KUMAR 
PERIWAL Vs INDER 
KRISHAN KHANNA AND 
SONS HUFTHROUGH 
MR INDER KRISHAN 
KHANNA Manisha Suri(P),

CS 
(COMM)/2384/2022

ICICI BANK LIMITED Vs 
TRANZLEASE HOLDING 
PVT LTD

CHETNA 
BHALLA(P),

CS 
(COMM)/2383/2022

SUNIL BANSAL Vs 
MUNICIPAL 
CORPORATION OF 
DELHI

SATYENDRA 
KUMAR 
SINGH(P),

Execution 
(Comm)/253/2022

SBI CARDS AND 
PAYMENT SERVICES 
LIMITED Vs HARI OM



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

981871001 JHAKSERAJHI@GMAIL.COM 27-10-2022 22-10-2022

9811452022 28-10-2022 27-10-2022

9811452022 28-10-2022 27-10-2022

9811452022 28-10-2022 27-10-2022

9811452022 28-10-2022 27-10-2022

9811452022 28-10-2022 27-10-2022

9811452022 28-10-2022 27-10-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/2393/2022

SANDEEP JAIN Vs 
OMMISSIONER 
MUNICIPAL 
CORPORATION OF 
DELHI

SAROJ KUMAR 
JHA(P),

OMP (I) 
(COMM)/385/2022

DCB BANK LTD Vs AJIM 
SO JINDAHASAN

ANISH 
BHOLA(P), Anish_bhola17@yahoo.com

OMP (I) 
(COMM)/386/2022

DCB BANK LTD Vs 
SAIYAEED MOHDALI

ANISH 
BHOLA(P), Anish_bhola17@yahoo.com

OMP (I) 
(COMM)/382/2022

DCB BANK LTD Vs 
AHMAD NABI

ANISH 
BHOLA(P), Anish_bhola17@yahoo.com

OMP (I) 
(COMM)/384/2022

DCB BANK LTD Vs 
RIHAN AHMAD

ANISH 
BHOLA(P), Anish_bhola17@yahoo.com

OMP (I) 
(COMM)/387/2022

DCB BANK LTD Vs 
SATYENDRA SINGH

ANISH 
BHOLA(P), Anish_bhola17@yahoo.com

OMP (I) 
(COMM)/383/2022

DCB BANK LTD Vs 
JASVEER SINGH 
CHAUHAN

ANISH 
BHOLA(P), Anish_bhola17@yahoo.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

9811452022 28-10-2022 27-10-2022

9599754586 anirudhjamwal1607@gmail.com 28-10-2022 27-10-2022

8076466594 ADVRNARAYAN@GMAIL.COM 29-10-2022 28-10-2022

9891009515 NA 31-10-2022 29-10-2022

9958597389 NA 31-10-2022 29-10-2022
3 CENTRAL 9910069348

arjun.anand27@gmail.com

01.10.2022 30.09.2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

OMP (I) 
(COMM)/381/2022

DCB BANK LTD Vs ALOK 
KUMAR JAISWAL

ANISH 
BHOLA(P), Anish_bhola17@yahoo.com

CS 
(COMM)/2400/2022

M/S DURGA TRADING 
CO Vs M/S MARK TECH 
POLYMERS PVT LTD

Anirudh 
Jamwal(P),

CS 
(COMM)/2401/2022

STATE BANK OF INDIA 
Vs ALI KHAN

RAVINDRA 
NARAYAN 
SINGH(P),

OMP (I) 
(COMM)/397/2022

IDFC FIRST BANK 
LIMITED Vs PREETI 
DEVI

RAHUL 
KASHYAP(P),

OMP 
(COMM)/161/2022

ANIL KUMAR SHARMA 
Vs M/S BHARDWAJ 
ENTERPRISES

SURINDER 
JAIN(P),

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

CS(COMM)  
2276/2022

M/S MITTAL 
ENTERPRISES 
THROUGH ITS PROP. 
SH. SUBHASH CHAND 
MITTAL V/S ENA 
FOOTWEARS PVT.
LTD. & ANR.

SH. ARJUN 
ANAND



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

9873101002

pranay7advo@gmail.com

01.10.2022 30.09.2022

9599624216

ashim.bhatt7@gmail.com

01.10.2022 30.09.2022

MISC. DJ/ 603/2022 9868526503

girishyadav1621@gmail.com

01.10.2022 30.09.2022

9811217093

adv.amit85@gmail.com

06.10.2022 01.10.2022

9810654872 07.10.2022 06.10.2022

EX.(COMM) 231/2022 8285002845 07.10.2022 06.10.2022

EX.(COMM) 237/2022 8285002845 10.10.2022 07.10.2022

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

CS(COMM)  
2277/2022

CANARA BANK 
(Erstwhite, Syndicate 
Bank) V/S PREM CHAND 
& ANR

SH. PRANAY 
SHARMA

EX.(COMM) 
228/2022

HDFC BANK LTD. V/S 
WAQAR AHMED

MS. KUSUM 
BHATT

JASWANT 
INTERNATIONAL PVT. 
LTD. V/S WRNER 
GRAPHICS AND 
PRINTER

SH. GIRISH 
YADAV

CS(COMM)  
2286/2022

M/S SPACE4 BUSSINESS 
SOLUTION PVT. LTD. V/S 
DISTRICT ELECTION 
OFFICER(NEW DELHI) & 
ANR.

SH. DURGESH 
GUPTA

CS(COMM)  
2291/2022

ICICI BANK LTD. V/S 
YOGESH KUMAR 
BHARDWAJ

SH. C. 
PRAKASH

advocatecp@gmail.com
HDFC BANK LTD. V/S 
YASH ELECTRONICS

SH. SANJEEV 
PATHAK

litigation@srcslegal.com
HDFC BANK LTD. V/S 
SHAHID ALI

SH. SANJEEV 
PATHAK

litigation@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

EX.(COMM) 241/2022 7503390931

praveshduhan100@gmail.com

11.10.2022 10.10.2022

9718209970 11.10.2022 10.10.2022

9717568635

raisushil0915@gmail.com

11.10.2022 10.10.2022

7303296156

N/A

11.10.2022 10.10.2022

9810901129 11.10.2022 10.10.2022

9899009971 13.10.2022 12.10.2022

9717568635

raisushil0915@gmail.com

13.10.2022 12.10.2022

9810775051

prashantbatra76@gmail.com

14.10.2022 13.10.2022

9899009971 14.10.2022 13.10.2022

9899009971 14.10.2022 13.10.2022

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

M/S BAJAJ FINANCE 
LTD. V/S M.R. SALES 
CORPORATION & ORS.

SH. PRAVESH 
DUHAN

CS(COMM)  
2309/2022

NIKE INNOVATE C.V. V/S 
ASHOK KUMAR

SH. PRAMOD 
KUMAR SINGH

aastha@thelegist.com
CS(COMM)  
2310/2022

CANARA BANK V/S M/S 
SHRI MATADEVI 
COMMUNICATION

SH. SUSHIL 
KUMAR RAI

CS(COMM)  
2311/2022

NIRAJ KUMAR V/S M/S 
JHALAK LADIES SUIT 
COLLECTION & 
BOUTIQUE

MS. NEELAM 
MALIK

CS(COMM)  
2312/2022

ASHOK ARORA V/S 
GUVINDER PAL SINGH

SH. SUNIL 
GOYAL

advocatesunilgoyal@yahoo.com
CS(COMM)  
2323/2022

ICICI BANK LTD. V/S 
KHULLAR REJINA 
LAMKANG

SH. HEMANT 
GUPTA

juris@hemantgupta.in
CS(COMM)  
2324/2022

CANARA BANK V/S M/S 
KAUSHIK TRADING 
COMPANY

SH. SUSHIL 
KUMAR RAI

CS(COMM)  
2338/2022

M/S RAJAT FOAM SALES 
V/S BRIJBASI ART PRESS 
LTD.

SH. PRASHANT 
BATRA

CS(COMM)  
2339/2022

iCICI BANK LTD. V/S 
MADAN LAL, PROP OF 
ASHANA SILVER 
HOUSE

SH. HEMANT 
GUPTA

juris@hemantgupta.in
CS(COMM)  
2340/2022

ICICI BANK LTD. V/S 
RAVI KUMAR, PROP. OF 
RAVI HANDICRAFT

SH. HEMANT 
GUPTA

juris@hemantgupta.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

9811140704 15.10.2022 14.10.2022

EX.(COMM) 247/2022 9811015339 15.10.2022 14.10.2022

9811427955 17.10.2022 15.10.2022

9955683230

naveenk101@gmail.com

19.10.2022 18.10.2022

9818280772

PUNITBHALLA@GMAIL.COM

22.10.2022 20.10.2022

9818280772

PUNITBHALLA@GMAIL.COM

22.10.2022 20.10.2022

9818280772

PUNITBHALLA@GMAIL.COM

22.10.2022 20.10.2022

9811166800

ashishkapur07@gmail.com

22.10.2022 20.10.2022

9873828306 22.10.2022 22.10.2022

9818701001 27.10.2022 22.10.2022

EX.(COMM) 254/2022 9911119106 27.10.2022 22.10.2022

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

CS(COMM)  
2347/2022

M/S VIVA BOOKS 
PRIVATE LTD. V/S DR. 
R.K. JAIN@ RAJIV JAIN

SH. NARENDER 
VASHISHTA

nvashishta@gmail.com
HDFC BANK LTD. V/S 
MOHAN SINGH

SH. SACHIN 
KATYAL

legal@katyalassociates.com
CS(COMM)  
2355/2022

NIKHIL JAIN V/S MINTO 
PACKS PVT. LTD.

SH. MUNISH 
VOHRA

munishlaw.vohra@gmail.com
EX.(COMM) 
249/2022

HDFC BANK LTD. V/S 
NARENDER CHADHA

SH. NAVEEN 
SHARMA

CS(COMM)  
2385/2022

iCICI BANK LTD. V/S 
TRANZLEASE HOLDING 
INDIA PVT. LTD.

MS. CHETNA 
BHALLA

CS(COMM)  
2386/2022

iCICI BANK LTD. V/S 
TRANZLEASE HOLDING 
INDIA PVT. LTD.

MS. CHETNA 
BHALLA

CS(COMM)  
2387/2022

iCICI BANK LTD. V/S 
TRANZLEASE HOLDING 
INDIA PVT. LTD.

MS. CHETNA 
BHALLA

CS(COMM)  
2388/2022

M/S R.S. TRADERS V/S 
SURESH SAIN

SH. ASHISH 
KAPUR

OMP(I)(COMM) 
375/2022

BANSAL CREDITS LTD, 
V/S SNEHA

SH. VIKAS 
SEHGAL

vikki.sehgal@gmail.com
CS(COMM)  
2394/2022

SANDEEP JAIN V/S 
MUNICIPAL 
CORPORATION OF 
DELHI

SH. SAROJ 
KUMAR JHA

jhaandassociatesdhc@gmail.com
LORD KRISHAN 
FINANCIAL SERVICES 
LTD. V/S ZANISH & ANR.

SH. K.K. 
GAUTAM

thejuscommerce@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

EX.(COMM) 255/2022 SH. W. R. KHAN 9811225408 27.10.2022 22.10.2022

8512052601 28.10.2022 27.10.2022

9811452022 28.10.2022 27.10.2022

9811452022 28.10.2022 27.10.2022

9811452022 28.10.2022 27.10.2022

9811161525

sksingh116@gmail.com

29.10.2022 28.10.2022

9810019614

bail.associates1995@gmail.com

29.10.2022 28.10.2022

EX.(COMM) 262/2022 9717468652

m.aggarwal1994@gmail.com

29.10.2022 29.10.2022

9810474101 31.10.2022 29.10.2022

9818280772

PUNITBHALLA@GMAIL.COM

31.10.2022 29.10.2022

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

SBI CARDS & PAYMENTS 
SERVISES LTD. V/S 
BHUSHAN 
KUMAR CHAWLA

wrkhanassociates@gmail.com
OMP(I)(COMM) 
377/2022

M/S AAKASH 
EDUCATION SERVICES 
LTD. V/S MOHAN SINGH

SH. BHASKAR 
KUMAR

bhaskar@sethiassociates.in
OMP(I)(COMM) 
378/2022

DCB BANK LTD. V/S 
MOHD. IRFAN

SH. ANISH 
BHOLA

anish_bhola17@yohoo.com
OMP(I)(COMM) 
379/2022

DCB BANK LTD. V/S 
ABDUL KAYYUM & ANR.

SH. ANISH 
BHOLA

anish_bhola17@yohoo.com
OMP(I)(COMM) 
380/2022

DCB BANK LTD. V/S 
HASEEL AHMAD & ANR.

SH. ANISH 
BHOLA

anish_bhola17@yohoo.com
CS(COMM)  
2403/2022

SUNIL BANSAL V.S 
MUNICIPAL 
CORPORATION OF 
DELHI & ANR.

SH. 
SATYENDRA 
KUMAR SINGH

CS(COMM)  
2404/2022

STATE BANK OF INDIA 
V/S M/S A.S. COLTHING 
& ANR.

SH. ASHOK 
KUMAR

M/S AMAN 
ELECTRICALS V/S M/S 
KRISHNA ELECTRICALS 
WORKS

SH. KUNAL 
MADAN

CS(COMM)  
2407/2022

ARUN KUMAR GOYAL 
V/S AMAN PREET HORA

SH. SANDEEP 
JINDAL

sandeepjindal@dediffmail.com
CS(COMM)  
2408/2022

ICICI BANK LTD. V/S 
VISHAL KUMAR

MS. CHETNA 
BHALLA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

EX.(COMM) 267/202 9910574027 31.10.2022 29.10.2022

9311022102 31.10.2022 29.10.2022

4 CENTRAL

9810452694 NA 07.10.2022 06.10.2022

NITIN KAKKAR 9811890118 NA 07.10.2022 06.10.2022

VIKAS CHOPRA 9212036118 VIKASCHOPRAADVOCATE@GMAIL.COM10.10.2022 06.10.2022

9810288424 ANILSINGHANDCOMPANY@GMAIL.COM11.10.2022 09.10.2022

CS(COMM) 2317/2022 9212888057 CHITRASOBTI@GMAIL.COM 11.10.2022 10.10.2022

TUBA UROOSA 9716145518 TUBA27KHAM@GMAIL.COM 14.10.2022 13.10.2022

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

BAJAJ FINANCE LTD. 
V/S RAM PHAL SINGH

SH. SUNNY 
ARORA

albuslawfirms@gmail.com
EX.(COMM) 
268/2022

HDFC BANK LTD. V/S 
RAVISH KUMAR 
SHARMA

SH. RAJEEV 
RANJAN

ranjan.and.company@gmail.com
MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS(COMM) 
2298/2022

SACHDEVA 
LIGHTENING PVT LTD 
VS. ANKIT GUPTA & 
OTHERS

PRAMOD 
GUPTA

CS(COMM) 
2297/2022

GUNSHIKHA 
MARKETING CO. VS. 
RUDRA OVERSEE & 
OTHERS

CS(COMM) 
2300/2022

ICICI BANK LIMITED VS. 
ADITYA 
INTERNATIONAL

CS(COMM) 
2318/2022

UNION BANK OF INDIA 
VS. M/S BAKE CAFE

ANIL KUMAR 
SINGH

BANK OF BARODA VS. 
NKM ENGINEERING

CHITRA 
MALHOTRA

CS(COMM) 
2330/2022

ICICI BANK LIMITED VS. 
MRS. AKBARI BEGAM & 
ANRS.



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

4 CENTRAL

9999592027 JURIS@HEMATNGUPTA.IN 15.10.2022 14.10.2022

NA ADVSUBODHKUMARSINGH@GMAIL.COM15.10.2022 14.10.2022

NA KRISHNAADVOCATESUPREMECOURT@GMAIL.COM15.10.2022 14.10.2022

9999592027 JURIS@HEMATNGUPTA.IN 15.10.2022 14.10.2022

9810459344 CHANDRAADV31@GMAIL.COM17.10.2022 16.10.2022

TUBA UROOSA 9716145518 TUBA27KHAN@GMAIL.COM 18.10.2022 17.10.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/2348/2022

ICICI BANK LIMITED Vs 
AJAY DHAMA

HEMANT 
GUPTA(P),

CS 
(COMM)/2346/2022

CANARA BANK Vs M/S 
EDUCATIONAL BOOK 
DEPOT

SUBODH 
KUMAR 
SINGH(P),

CS 
(COMM)/2345/2022

M/S PARAS 
INTERNATIONAL 
THROUGH PROP  SH 
MOHHAMAD ARIF Vs 
M/S ROBUST 
MARKETING AND 
COMMUNICATION 
THROUGH PROP SH 
MANISH TRIPATHI

DEEPAK 
BHATT(P),

CS 
(COMM)/2344/2022

ICICI BANK LIMITED Vs 
DINESH CHANDRA

HEMANT 
GUPTA(P),

CS 
(COMM)/2357/2022

M/S BRIJRAJ FASHION 
(P) LTD VS. M/S DAYAL 
CLOTHIERS EXPORTS

SUBHASH 
CHANDRA

CS 
(COMM)/2364/2022

ICICI BANK LIMITED Vs 
AMIT KUMAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

4 CENTRAL

TUBA UROOSA 9716145518 TUBA27KHAN@GMAIL.COM 18.10.2022 17.10.2022

VENKAT RAO 9599002354 SERVICECOPY@INTYGRAT.COM18.10.2022 17.10.2022

9958558234 GHUFRANADV@GMAIL.COM 18.10.2022 17.10.2022

EX 248 OF 2022 9958823185 ROHIT.AP2009@GMAIL.COM 19.10.2022 18.10.2022

9811161525 SKSINGH16@GMAIL.COM 19.10.2022 18.10.2022

9811161525 SKSINGH16@GMAIL.COM 19.10.2022 18.10.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/2362/2022

ICICI BANK LIMITED VS. 
M/S SAVIOUR FACILITY 
MANAGEMENT INDIA 
PVT LTD

OMP (COMM) NO: 
57/2022

ANISH MAHAVIR 
PRASAD GOEL  VS 
INDIABULLS HOUSING 
FINANCE LTD AND 
ANRS

OMP (COMM) NO: 
56/2022

Garima Shukla vs Kotak 
Mahindra Bank Ltd

GHUFRAN 
AHMAD

M/S OM PRAKASH AND 
CO. VS. M/S FASHION 
MANTRA AND ANOTHER

ROHIT 
GOSWAMI

CS 
(COMM)/2368/2022

SHOBIT BANSAL VS. 
MCD & ANR

SATYENDER 
KUMAR

CS 
(COMM)/2367/2022

SHOBIT BANSAL VS. 
MCD & ANR

SATYENDER 
KUMAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

4 CENTRAL

9811161525 SKSINGH16@GMAIL.COM 19.10.2022 18.10.2022

M.EX (589/2022) MOHD BABAR 9891145454 MOHDBABARADV@GMAIL.COM19.10.2022 18.10.2022

9650016144 20.10.2022 19.10.2022

9810493325 ADVMCSHARMA@GMAIL.COM20.10.2022 19.10.2022

9899911324 AMPLEGALSOLUTIONS@GMAIL.COM27.10.2022 26.10.2022

EX 257 OF 2022 9818509714 SIDHARTH@SIDHARTHJOSHI.COM28.10.2022 26.10.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/2366/2022

ANITA GARG VS. MCD & 
ANR

SATYENDER 
KUMAR

A.K.TEXTILE 
DISTRIBUTORS PVT LTD 
VS. BELA CREATION PVT 
LTD

OMP (COMM)-
159/2022

SAMBHAJI GANPATI 
PATIL VS. DEVENDER 
KUMAR

SH. SADDAM 
HUSSAIN Shussainassociates@gmail.com

CS  (COMM)-
2382/2022

M/S ORIENT LINKS PVT 
LTD VS. SH. RAJNISH 
BANSAL

MAHESH 
SHARMA

CS (COMM)-
2398/2022

AMIT MUDGAL VS. 
YOGESH KUMAR 
SINGHAL

SH. AMIT 
KUMAR 

MANMEET SINGH 
BINDRA VS. NATIONAL 
INSURANCE COMPANY 
LTD

SIDHARTH 
JOSHI



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

4 CENTRAL

EX 258 OF 2022 RAVINDER 7503390931 PRAVESHDUHAN100@GMAIL.COM28.10.2022 26.10.2022

EX 259 OF 2022 AMIT KUMAR 9990659331 KMPSPARTNER@GMAIL.COM 28.10.2022 27.10.2022

EX 260 OF 2022 AMIT KUMAR 9990659331 KMPSPARTNER@GMAIL.COM 28.10.2022 27.10.2022

EX 266 OF 2022 8285002845 LITIGATION@SRCSLEGAL.COM31.10.2022 30.10.2022

EX 265 OF 2022 9810459344 CHANDRAADV31@GMAIL.COM31.10.2022 30.10.2022

9810459344 CHANDRAADV31@GMAIL.COM31.10.2022 30.10.2022

9811452022 ANISH.BHOLA17@YAHOO.COM04-11-2022 03.11.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

M/S BAJAJ FINANCE 
LTD VS. AKHIL 
ENTERPRISES AND ORS

INDUSIND VS. PRASAD & 
CO.

INDUSIND VS. PRASAD & 
AGGARWAL ASSOCIATES

HDFC BANK LTD VS. 
GIRIRAJ SHARMA

SANJEEV 
PATHAK

M/S GUPTA FABRIC V/S 
ANUBHAV KINGER

SUBHASH 
CHANDRA

CS  (COMM)-
2406/2022

HEMANT SETHI VS. 
VIKAS GUPTA

SUBHASH 
CHANDRA

OMP (I) 
(COMM)/413/2022

DCB BANK LIMITED Vs 
PROMOD SINGH

ANISH 
BHOLA(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

4 CENTRAL

9811452022 ANISH.BHOLA17@YAHOO.COM04-11-2022 03.11.2022

9811452022 ANISH.BHOLA17@YAHOO.COM04-11-2022 03.11.2022

9811452022 ANISH.BHOLA17@YAHOO.COM04-11-2022 03.11.2022

9205511796 LEXPACIFICOS@GMAIL.COM 04-11-2022 03.11.2022

9205511796 LEXPACIFICOS@GMAIL.COM 04-11-2022 03.11.2022
5 CENTRAL

01.10.2022 01.10.2022 01.10.2022

CS COMM-2287/2022 06.10.2022 06.10.2022

CS COMM-2299/2022 AMIT KR. 07.10.2022 07.10.2022

EX. COMM-235/2022 07.10.2022 07.10.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

OMP (I) 
(COMM)/412/2022

DCB BANK LIMITED Vs 
ANIS ALI AND ANR

ANISH 
BHOLA(P),

OMP (I) 
(COMM)/414/2022

DCB BANK LIMITED Vs 
SATVEER DAFEDAR AND 
ANR

ANISH 
BHOLA(P),

OMP (I) 
(COMM)/411/2022

DCB BANK LIMITED Vs 
NAND KISHOR

ANISH 
BHOLA(P),

OMP (I) 
(COMM)/416/2022

M/S IDFC FIRST BANK 
LIMITED Vs SAURABH 
BILLU

RAHUL 
KASHYAP(P),

OMP (I) 
(COMM)/415/2022

M/S IDFC FIRST BANK 
LIMITED Vs VINAY 
SHANKER PANDEY

RAHUL 
KASHYAP(P),

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

OMP-COMM-
152/2022

BRIJESH KUMAR 
SRIVASTAVA & ORS.VS. 
MAHINDRA AND 
MAHINDRA FINANCE 
SERVIVES LTD.

PANKAJ ARORA VS. MCD 
SATENDRA KR. 
SINGH

SPACE 4 BUSINESS 
SOLUTION PVT. LTD. VS. 
DISTRICT ELECTION 
OFFICER SOUTH

HDFC BANK LTD. VS. 
SURAJ KR.

SACHIN 
KATYAL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL

EX. COMM-236/2022 07.10.2022 07.10.2022

EX COMM-239/2022 11.10.2022 11.10.2022

ES. COMM-240/2022 11.10.2022 11.10.2022

CS COMM-2307/2022 SUSHIL KR. RAI 11.10.2022 11.10.2022

CS COMM-2308/2022 11.10.2022 11.10.2022

EX COMM-244/2022 12.10.2022 12.10.2022

CS COMM-2325/2022 C PRAKASH 13.10.2022 13.10.2022

CS COMM-2326/2022 AMIT KR. 13.10.2022 13.10.2022

CS COMM-2327/2022 13.10.2022 13.10.2022

CS COMM-2331/2022 JYOTI SHARMA 14.10.2022 14.10.2022

EX. COMM-245/2022 14.10.2022 14.10.2022

CS COMM-2332/2022 14.10.2022 14.10.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

HDFC BANK LTD. VS.  
SAURABH MISHRA

ANIL STATIONER 
PRODUCTS PVT. LTD. VS. 
OM DUTT SHARMA

SGIVENDER 
VISHWAS

PIONEER PUBLICITY 
CORPORTATION PVT. 
LTD. VS. AD CORP 
VENTURES.

RAMAN 
SABHLOK

CANARA BANK VS. SH. 
SANJEEV SHARMA
DESICCANT ROTORS 
INTERNATIONAL PVT. 
LTD. VS. ETHOS HVAC 
SYSTEM LTD. 

GAUTAM KR. 
DUTTA

AJAY BAJAJ VS. STONE 
PUBLICATION 

SURJIT SINGH 
MALHOTRA

ICICI BANK LTD. V/S 
SANJEEV TREHAN

MEENAKSHI POLYMERS 
P LTD. V/S SUNIL 
KUMAR ARYA

ICICI BANK LTD. V/S 
DHARMVEER SINGH

HEMANT 
GUPTA

IKLJ PLASTICIZERS 
LIMITED V/S BHARAT 
POTTERIES LIMITED

M/S FASHIONISTA INC 
V/S JMD LIFESTYLE

MANISH 
CHAUHAN

ICICI BANK LTD. V/S 
ABHINAV KUMAR ROY

HEMANT 
GUPTA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL

CS COMM-2349/2022 15.10.2022 15.10.2022

CS COMM-2359/2022 18.10.2022 18.10.2022

CS COMM-2369/2022 19.10.2022 19.10.2022

MISC DJ-645/2022 19.10.2022 19.10.2022

CS COMM-2370/2022 19.10.2022 19.10.2022

CS COMM-2377/2022 RAKESH KR. 20.10.2022 20.10.2022

PRINCE JAIN 20.10.2022 20.10.2022

20.10.2022 20.10.2022

CS COMM-2389/2022 22.10.2022 22.10.2022

CS COMM-2390/2022 22.10.2022 22.10.2022

CS COMM-2391/2022 22.10.2022 22.10.2022

CS COMM-2395/2022 27.10.2022 27.10.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

PUNJAB NATIONAL 
BANK VS. M/S NARULA 
COUTURES

GIRISH 
CHANDER

SWEETY BANSAL VS. 
MUNICIPAL 
CORPORATION OF 
DELHI

SATYENDRA 
KR. SINGH

M/S ORIENT LINKS PVT. 
LTD. V/S RUPAM JHA

MAHESH 
CHAND 
SHARMA

AKANKSHA TEXTILES 
V/S M/S BELA 
CREATIONS PVT. LTD.

MOHAMMAD 
BABAR

M S HARSINGAR V/S 
SHAILJA PARK PVT. LTD.

MOHAMMAD 
BABAR

ANJUSH BANSALV/S 
ASHU VIJ

OMP(I) COMM-
374/2022

BANSAL CREDITS LTD. 
V/S KRISHAN KUMAR

OMP COMM-
158/2022

SHRI GANESH MISHRA 
V/S SBI CARD AND 
PAYMENT SERIVES LTD.

GANESH 
MISHRA

ICICI BANK LTD. V/S 
TRAZLEASE HOLDING 
INDIA PVT. LTD.

CHETNA 
BHALLA

ICICI BANK LTD. V/S 
TRAZLEASE HOLDING 
INDIA PVT. LTD.

CHETNA 
BHALLA

ICICI BANK LTD. V/S 
TRAZLEASE HOLDING 
INDIA PVT. LTD.

CHETNA 
BHALLAARCHANA SALES 

CORPORATION V/S 
TRISQUARE 
SWITCHGEARS PVT. 
LTD. 

ABADAL 
KATARIYA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL

CS COMM-2396/2022 27.10.2022 27.10.2022

CS COMM- 2397/2022 27.10.2022 27.10.2022

28.10.2022 28.10.2022

28.10.2022 28.10.2022

28.10.2022 28.10.2022

28.10.2022 28.10.2022

CS COMM-2402/2022 29.10.2022 29.10.2022

EX COMM-263/2022 31.10.2022 31.10.2022

EX COMM-264/2022 PARAS JAIN 31.10.2022 31.10.2022
6 CENTRAL

MEENA GUPTA 9654336403 ADVMEENAGUPTA89@GMAIL.COM06.10.2022 02.09.2022

9871269259 ADVOCATEPKS6689@GMAIL.COM06.10.2022 24.09.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

AMIT MUDGAL V/S HMP 
ENGINEERING PVT. 
LTD. 

CHETANAYA 
KAKAR

M/S GOLDEN PAPER 
MART V/S BATRA PAPER 
MART

ARCHIT 
SINGHAL

OMP(I) COMM-
393/2022

DCB BANK LTD. V/S 
MINZAR HUSSAIN 

ANISH 
BHOLA

OMP (I) COMM-
394/2022

DCB BANK LTD. V/S 
RANDHIR SINGH

ANISH 
BHOLA

OMP (I) COMM-
395/2022

DCB BANK LTD. V/S 
MINZAR HUSSAIN 

ANISH 
BHOLA

OMP (I) COMM-
396/2022

DCB BANK LTD. V/S 
RAM SAGAR K 

ANISH 
BHOLA

SBI V/S M/S JM 
ENTERPRISES

RAJIV KR. 
THAKUR

M/S G.S. FAB PVT. LTD. 
V/S M/S VANDANA 
SALES

SHUBHAM 
VISHWAKARM
A

SATBIR SAINI V/S KAPIL 
AGGARWAL

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

CS(COMM) 
2283/2022

PUNJAB NATIONAL 
BANK VS M/S SARKAR 
GLOBAL

CS(COMM) 
2282/2022

PREM CHAND SHARMA 
VS HARISH SAINI

PREM CHAND 
SHARMA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

6 CENTRAL

9212888057 CHITRASOBTI@GMAIL.COM 06.10.2022 19.09.2022

VIDHUR SIKKA 06.10.2022 29.07.2022

VIKAS CHOPRA 9212036118 VIKASCHOPRAADVOCATE@GMAIL.COM10.10.2022 06.10.2022

VIKAS CHOPRA 9212036118 VIKASCHOPRAADVOCATE@GMAIL.COM10.10.2022 06.10.2022

9811161525 SKSINGH116@GMAIL.COM 10.10.2022 30.09.2022

9811161525 SKSINGH116@GMAIL.COM 10.10.2022 30.09.2022

CS(COMM) 2313/2022 TUBA UROOSA 9716145518 TUBA27KHAN@GMAIL.COM 11.10.2022 28.09.2022

S.K. BANSAL UNITEDMARK@UNITEDIPR.COM12.10.2022 11.10.2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

CS(COMM) 
2281/2022

BANK OF BARODA VS 
M/S DIVINE SUTRA

CHITRA 
MALHOTRA 

EXE. (COMM) 
229/2022

IIFL FINANCE LTD. VS 
EVEREST SCISSORS

CS(COMM) 
2302/2022

ICICI BANK LTD. VS 
ANNE SIDDIQUI

CS(COMM) 
2303/2022

ICICI BANK LTD. VS 
PRANAV PRAKASH ARYA

CS(COMM) 
2305/2022

PANKAJ ARORA VS MCD 
& ANR.

SATYENDRA 
KR. SINGH

CS(COMM) 
2306/2022

BHARAT ARORA VS MCD 
7 ANR.

SATYENDRA 
KR. SINGH

ICICI BANK LTD. VS 
NISHANT 

CONTEMPT 
PETITION 22/2022

DHANI AGGARWAL VS 
MAHESH YADAV



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

6 CENTRAL

14.10.2022 20.09.2022

9769993511 ADVRAVILOKHANDE@GMAIL.COM14.10.2022 28.09.2022

SUNITA SINGH 9871040589 INDOLEXLAW@GMAIL.COM 14.10.2022 24.09.2022

C. PARKASH 9810654872 ADVOCATECP@GMAIL.COM 14.10.2022 13.10.2022

CS(COMM) 2351/2022 9811013864 NARESHKHANNAANDCO@GMAIL.COM15.10.2022 06.10.2022

9811013864 NARESHKHANNAANDCO@GMAIL.COM15.10.2022 06.10.2022

JUNAID ALAM 8860888011 JUNAID@LALJITM.IN 15.10.2022 24.09.2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

EXE. (COMM) 
246/2022

KOTAK MAHINDRA 
PRIME LTD. VS AASHISH 
GUPTA

KUSHAL 
KUMAR

OMP(COMM) 
155/2022

GUNPAL SHANTARAM 
VS SBI CARDS & 
PAYMENTS SERVICES 
PVT. LTD.

NIYATI 
SHARMA

CS(COMM) 
2337/2022

AXIS BANK LTD. VS 
SAROJ INDIA 
ENTERPRISES

CS(COMM) 
2336/2022

ICICI BANK LTD. VS 
JAGDISH KUMAR 

JAGDISH SACHDEVA VS 
S.S. MOTA SINGH 
MODEL SR. SEC. 
SCHOOL

NARESH 
KHANNA

CS(COMM) 
2352/2022

JAGDISH SACHDEVA VS 
S.S. MOTA SINGH 
JUNIOR  MODEL  
SCHOOL

NARESH 
KHANNA

CS(COMM) 
2343/2022

M/S GOPAL STEEL 
INDUSTRIES VS M/S 
SUKH NANDAN BROS & 
ORS.



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

6 CENTRAL

LAVIKA GUPTA 9971170800 LAVIKAGUPTA2009@GMAIL.COM17.10.2022 10.10.2022

9899009971 JURIS@HEMANTGUPTA.IN 17.10.2022 13.10.2022

989122874 ASHISHBATRA85@GMAIL.COM20.10.2022 19.10.2022

9810315334 JUSJURIS@GMAIL.COM 20.10.2022 19.10.2022

VINAY KUMAR 8882675545 ADVOCATE.VINAYKUMAR@GMAIL.COM20.10.2022 09.09.2022

9315656701 LEGALCOMFORT@REDIFFMAIL.COM20.10.2022 18.10.2022

85888957065 VINEET1743@GMAIL.COM 20.10.2022 15.10.2022

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

OMP(I)COMM 
373/2022

M/S MITTAL FINSEC 
PVT. LTD. VS FIRASAT

CS(COMM) 
2356/2022

ICICI BANK LTD. VS 
SHYAMU TIWARI

HEMANT 
GUPTA

CS(COMM) 
2381/2022

STATE BANK OF INDIA 
VS M/S IBA GOLD 
FASHION GARMENTS

ARUN KUMAR 
BATRA

CS(COMM) 
2379/2022

ICICI BANK LTD. VS 
ANOOK KUMAR 

JOGINDER 
SUKHIJA

CS(COMM) 
2378/2022

VIKRAM VADEHRA VS 
M/S ELEVEN 
CONSTRUCTIONS PVT. 
LTD.

CS(COMM) 
2375/2022

M/S JVL STEEL PVT. 
LTD. VS JAI PRAKASH

RAHUL 
SHARMA

CS(COMM0 
2380/2022

JITENDER KHUREJA VS 
ANIL SAINI

VINEET 
KAUSHIK



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

7 CENTRAL NIL

8 West

9910577700 01-10-2022 27-09-2022

9910577700 01-10-2022 27-09-2022

Misc DJ/526/2022 981166800 ashishkapur07@gmail.com 01-10-2022 09-09-2022

9811057626 01-10-2022 08-08-2022

9811057626 01-10-2022 08-08-2022

9811057626 01-10-2022 08-08-2022

CS (COMM)/791/2022 9910577700 01-10-2022 27-09-2022

9818038911 01-10-2022   23-09-2022

MS. KAVERI 
BAWEJA, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-07

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01 CS 

(COMM)/789/2022
CANARA BANK Vs MR 
AASHISH

Krishan 
Kumar(P), krishenkumar@gmail.com

CS 
(COMM)/790/2022

CANARA BANK Vs MR  
SAHIL

Krishan 
Kumar(P), krishenkumar@gmail.com

M/S  KWALITY 
POLYTHREADS PRIVATE 
LTD Vs M/S KARTIK 
KUNAL 
INTERNATIONAL

ASHISH 
KAPUR(P),

Execution 
(Comm)/183/2022

AU SMALL FINANCE 
BANK LTD Vs GULJAR

RAJIV 
RANJAN(P), ADV.DILlPP'TA@GMAIL.CO

Execution 
(Comm)/182/2022

AU SMALL FINANCE 
BANK LTD Vs TALIM 
HUSSAIN

RAJIV 
RANJAN(P), ADV.DILlPP'TA@GMAIL.CO

Execution 
(Comm)/181/2022

AU SMALL FINANCE 
BANK LTD Vs PUNEET 
KUMAR SHARMA

RAJIV 
RANJAN(P), ADV.DILlPP'TA@GMAIL.CO

CANARA BANK Vs MR 
SANJAY

Krishan 
Kumar(P), krishenkumar@gmail.com

CS 
(COMM)/788/2022

UNION BANK OF INDIA 
Vs KOMAL ARORA

HARI 
KISHAN(P), hka.delhi@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

9811133644 06-10-2022 05-10-2022

9811133644 06-10-2022 05-10-2022

9811133644 06-10-2022 05-10-2022

9811133644 06-10-2022 05-10-2022

9811133644 06-10-2022 05-10-2022

Misc DJ/532/2022 nil nil 06-10-2022 05-10-2022

NOOR ALAM(P),NIL NIL 07-10-2022 17-09-2022

CS (COMM)/797/2022 9354795562 07-10-2022 17-08-2022

9990298248, AMRENDRAKG@GMAIL.COM 07-10-2022 31-08-2022

CS (COMM)/799/2022 9990298248, AMRENDRAKG@GMAIL.COM 07-10-2022 31-08-2022

9811255673 07-10-2022   31-08-2022  

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

OMP (I) 
(COMM)/629/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs DINESH

MANOJ 
KUMAR(P), manojk.adv @gmail.com

OMP (I) 
(COMM)/628/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs KISHAN 
PAL

MANOJ 
KUMAR(P), manojk.adv @gmail.com

OMP (I) 
(COMM)/627/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs SHAZAD

MANOJ 
KUMAR(P), manojk.adv @gmail.com

OMP (I) 
(COMM)/626/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs MUKESH 
KUMAR

MANOJ 
KUMAR(P), manojk.adv @gmail.com

OMP (I) 
(COMM)/625/2022

SHRIRAM TRANSPORT 
FIN CO LTD Vs NITIN

MANOJ 
KUMAR(P), manojk.adv @gmail.comM/S NAROMA TEXTILE 

IMPEX PVT LTD Vs MS 
MAMTA PORWAL 
PROPRIETOR OF SP 
ENTERPRISES

NITESH 
KUMAR(P),

CS 
(COMM)/808/2022

BANK OF BARODA Vs MR 
SHIV SHANKAR PRASAD

FILZIA INC Vs RS 
INDUSTRIES

ANKIT 
KUMAR(P), ankitaadvocate.777@gmail.com

CS 
(COMM)/798/2022

UNION BANK OF INDIA 
Vs ANMOL KUMAR

AMRENDRA 
GIRI(P),

SOM NATH NARANG-- Vs 
PREM KUMAR NAGGAR

AMRENDRA 
GIRI(P),

CS 
(COMM)/800/2022

INDIAN OVERSEAS 
BANK Vs PINKI SHARMA

SURBHI 
CHANDRA(P), advocatesinha'(d),rediffmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

CS (COMM)/801/2022 9811867703 07-10-2022 05-09-2022

8586834657 07-10-2022 07-09-2022

8586834657 07-10-2022 07-09-2022

8586834657 07-10-2022 07-09-2022

nil nil 07-10-2022 13-09-2022

nil nil 07-10-2022 13-09-2022

9810072439 07-10-2022 15-09-2022

EX/514/2022 9311851166 07-10-2022 13-09-2022

9899357709 07-10-2022 06-10-2022

9958633230 naveenk101@gmail.com 07-10-2022 20-08-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

IDBI BANK LTD Vs 
SHOURYA KUMAR

VIVEK 
KUMAR(P), kumarvivekadv@gmail.com

CS 
(COMM)/802/2022

CANARA BANK Vs 
JATINDER SINGH

Rishab 
Kaushik(P), rishabhgggtalameflgmailsom

CS 
(COMM)/803/2022

CANARA BANK Vs 
PRABHJOT OVERSEAS 
INC

Rishab 
Kaushik(P), rishabhgggtalameflgmailsom

CS 
(COMM)/804/2022

CANARA BANK Vs U K 
FLOORING

Rishab 
Kaushik(P), rishabhgggtalameflgmailsom

CS 
(COMM)/805/2022

BANK OF BARODA Vs 
M/S SHAKTIDOOT 
ENTERPRISES

SUMAN KUMAR 
CHOUDHARY(P
),

CS 
(COMM)/806/2022

WINSTROL PETRO 
CHEMICALS PVT LTD Vs 
SH RAJEEV abc(P),

CS 
(COMM)/807/2022

AXIS BANK LIMITED Vs 
MOHIT SONDHI

DHARAM 
DEV(P), dladevlawassociates@gmail.com

HDFC BANK Vs RANJIT 
KUMAR SAMAL

AMITA 
KUMARI(P), unneet@gbalawoffices.com

Execution 
(Comm)/185/2022

M/S BR ENTERPRISES Vs 
M/S AAA RADIATORS

SACHIN 
VATS(P), achinadvocatevats@gmail.com

Execution 
(Comm)/186/2022

HDFC BANK LTD Vs 
MUKESH KUMAR

GOPAL 
KASHYAP(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

9958633230 naveenk101@gmail.com 07-10-2022 20-08-2022

9958633230 naveenk101@gmail.com 07-10-2022 20-08-2022

9811015335 07-10-2022 12-08-2022

9958633230 naveenk101@gmail.com 07-10-2022 20-08-2022

nil nil 07-10-2022 13-09-2022

nil nil 07-10-2022 13-09-2022

9968249214 07-10-2022 13-09-2022

9999495500 07-10-2022 01-10-2022

nil nil 07-10-2022 13-09-2022

AJAY UPPAL(P), 9811740125 VIRTUOUS.PEOPLE@GMAIL,CO07-10-2022 24-09-2022

9899314700 07-10-2022 06-10-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

Execution 
(Comm)/187/2022

HDFC BANK LTD Vs 
RAJEEV KUMAR

GOPAL 
KASHYAP(P),

Execution 
(Comm)/188/2022

HDFC BANK LTD Vs 
SUKHVINDER SINGH

GOPAL 
KASHYAP(P),

Execution 
(Comm)/189/2022

RBL BANK LTD Vs 
MANEESHA SHUKLA

KUNAL 
MAKHIJA(P), tegat@ka'["{ociates.com

Execution 
(Comm)/190/2022

HDFC BANK LTD Vs 
MOHINDER SINGH 
WALIA

GOPAL 
KASHYAP(P),

Execution 
(Comm)/191/2022

M/S BAJAJ FINANCE 
LIMITED Vs TIME 
GALLARY

PRAVESH 
DUHAN(P),

Execution 
(Comm)/192/2022

AXIS BANK LIMITED Vs 
JAG MOHAN

Rahul 
Chauhan(P),

Execution 
(Comm)/193/2022

M/S ADITYA BIRLA 
FINANCE LTD Vs SARITA 
TRADERS

VIDUR 
SIKKA(P), POOja.Sinha@truleg.in

Execution 
(Comm)/194/2022

M/S RAINBOW 
ENTERPRISES Vs M/S 
PUSHPANJALI 
OVERSEAS PVT LTD

UMESH 
KUMAR(P), mohitmongaadvocate@Gmail.com

Execution 
(Comm)/195/2022

M/S AMAZON 
DISTRIBUTORS PVT LTD 
Vs M/S HOME STORES  
INDIA P LTD

REENA 
DHAWAN(P),

Execution 
(Comm)/196/2022

M/S KOTAK MAHINDRA 
PRIME LIMITED Vs 
KSHITIJ KHATTAR

Execution 
(Comm)/207/2022

HDFC BANK Vs 
HARLEEN KAUR

KARAN 
SINHA(P), office@lpjpartners.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

9899314700 07-10-2022 06-10-2022

Misc DJ/534/2022 VINAY VATS(P), nil nil 07-10-2022 13-09-2022

CS (COMM)/813/2022 9818318936 10-10-2022 07-10-2022

CS (COMM)/812/2022 9810372713 10-10-2022   07-10-2022  

CS (COMM)/817/2022 9891954484 11-10-2022 13-09-2022

CS (COMM)/818/2022 9212888057 Nil 11-10-2022 30-09-2022

8920646070 11-10-2022 28-09-2022

8750602223, nil 12-10-2022 10-10-2022

CS (COMM)/821/2022 811075210 13-10-2022 10-10-2022

9953249558 nil 13-10-2022 12-10-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

Execution 
(Comm)/208/2022

HDFC BANK Vs SANJEEV 
VOHRA

KARAN 
SINHA(P), office@lpjpartners.com

ANIL DHINGRA Vs 
POONAM DHINGRA 
PROPRIETOR

KAPIL CHANANA Vs RAJ 
KUMAR GUPTA

ARUSH KUMAR 
MALHOTRA(P), mwlawassociates@Qamil.com

MR ASHISH SETHI Vs 
MODERN MASTI 
PRIVATE LIMITED

Naveen Kumar 
Chaudhary(P), nkchaudhary.adv@gmail.com 

PUNJAB AND SINDH 
BANK Vs SANJEEV 
KUMAR VERMA

GIRISH 
VERMA(P), counsel. vinodgupta@gmail.com 

CANARA BANK Vs AVEE 
SERVICES

CHITRA 
MALHOTRA(P),

OMP 
(COMM)/42/2022

SONU SHARMA Vs YES 
BANK LTD

NIKHIL 
RAWAT(P), -sandeepanshlaw@yahoo.com

Execution 
(Comm)/214/2022

M/S POLYBLENDS INDIA 
PRIVATE 
LIMITEDTHROUGH 
ITSAUTHORISED 
SIGNATORY Vs M/S 
AUTOLITE 
MANUFACTURING 
LIMITEDTHROUGH ITS 
DIRECTOR

Kuldeep 
kumar(P),

M/S RAJ READY 
CONCRETE WORKS PVT 
LTD Vs SH SRI 
BHAGWAN

Deepak 
khatri(P), advsaniavrathi@gmail.com

OMP 
(COMM)/43/2022

GOVT NCT OF DELHI Vs 
SHRI ASHOK KUMAR 
GOEL

GOVT NCT OF 
DELHI(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

9818365719 13-10-2022 01-10-2022

nil nil 14-10-2022 13-09-2022

CS (COMM)/827/2022 99105618833 14-10-2022 06-10-2022

9310707170 14-10-2022 13-10-2022

9810654872, 14-10-2022 28-09-2022

9.14.1446565 17-10-2022 15-10-2022

921275248L NIL 17-10-2022 01-10-2022

9899314700 17-10-2022 06-10-2022

9810224624 amitguptaadv366@gmail.com 18-10-2022 01-10-2022

CS (COMM)/837/2022 9810224624 amitguptaadv366@gmail.com 18-10-2022 01-10-2022

9810224624 amitguptaadv366@gmail.com 18-10-2022 01-10-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CS 
(COMM)/820/2022

STATE BANK OF INDIA 
Vs AMIT GUPTASOLE 
PROP M/S AK 
ENTERPRISES

VARUN 
CHANDIOK(P), AltUNCHANDIOK@GMAlL.COM 

CS 
(COMM)/824/2022

OM LOGISTICS LIMITED 
Vs OK LIFECARE 
PRIVATE LIMITED

OM LOGISTICS 
LIMITED(P),

M/S PRIYAM BUIDERS 
INDIA PVT LTD Vs M/S 
SADBHAV 
ENGINEERING LTD Rajat Goel(P), rg\ogoel915@gmail.com 

CS 
(COMM)/826/2022

SWATCH AG AND ORS Vs 
ASHOK KUMAR

RAKESH 
KUMAR(P), info@dsnlegal.com

CS 
(COMM)/825/2022

ICICI BANK LTD Vs 
POOJA RANI C. Parkash(P), advocatecp@amail.com

CS 
(COMM)/833/2022

M/S GARG ROADLINES 
Vs MR VIPIN GUPTA 
(PARTNER) M/S NDCON 
CONSTRUCTIONS

SAMEER 
SIDHAR(P), sameer.sidhar/iimetropolitanlegal in

CS 
(COMM)/834/2022

M/S DIVYANSH 
ENTERPRISES 
THROUGH ITS PROP 
SHRI SACHIIN PAHUJA 
Vs MAYASHEEL RETAIL 
INDIA LIMITED 
THROUGH ITS 
DIRECTORS SHRI ATUL

ANJALI 
NEHRA(P),

Execution 
(Comm)/216/2022

HDFC BANK LIMITED Vs 
PANKAJ PURI

KARAN 
SINHA(P), office@lpjpartners.com

CS 
(COMM)/836/2022

CANARA BANK Vs 
VIKASH TEXTILES

AMIT 
GUPTA(P),

CANARA BANK Vs 
NARESH RAM

AMIT 
GUPTA(P),

CS 
(COMM)/838/2022

CANARA BANK Vs 
STREET HAWKERS 
CUISINES

AMIT 
GUPTA(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

9810224624 amitguptaadv366@gmail.com 18-10-2022 01-10-2022

Misc DJ/573/2022 NA(P), nil nil 18-10-2022 13-09-2022

9810224624 amitguptaadv366@gmail.com 18-10-2022 01-10-2022

9818085900 20-10-2022 18-10-2022

9818365719 20-10-2022 01-10-2022

nil nil 20-10-2022 13-09-2022

-9873062233 nil 27-10-2022 22-10-2022

99s304L454 KMPSPARTNER@GMAIL.COM 28-10-2022 22-10-2022

9899399714 31-10-2022 19-10-2022

8588957065 31-10-2022 19-10-2022

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CS 
(COMM)/839/2022

CANARA BANK Vs 
PAWAN KUMAR

AMIT 
GUPTA(P),

RAKESH GARG Vs M/S 
RCC INFRAVENTURES 
LTD

CS 
(COMM)/840/2022

CANARA BANK Vs 
SHAHID KHAN

AMIT 
GUPTA(P),

CS 
(COMM)/844/2022

M/S D R 
INTERNATIONAL PVT 
LTD Vs M/S S S 
MANUFACTURING 
THROUGH ITS 
PARTNERS

BHANU 
MOHAN(P), jogesh_mittaleyahoo,com

CS 
(COMM)/845/2022

STATE BANK OF INDIA 
Vs SH RAJESH KUMAR 
SURYA

VARUN 
CHANDIOK(P), AltUNCHANDIOK@GMAlL.COM 

Execution 
(Comm)/218/2022

NIKUNJ WOODS 
PRIVATE LIMITED Vs 
SUN PARTICLE BOARD 
PRIVATE LIMITED

VIKRANT 
ARORA(P),

Counter 
Claim/71/2022

M/S VL MARKETING 
THROUGH SANDEEP 
SINGLA PROPRITOR Vs 
M/S JIVA RETAILS 
INDIA PVT LTD

MUKESH 
KUMAR 
SHARMA(P),

Execution 
(Comm)/222/2022

INDUSIND BANK LTD Vs 
HARI ENGINEERING 
SONS

AMIT KUMAR 
SINHA(P),

CS 
(COMM)/853/2022

THROUGH MR KAMAL 
JHANWAR Vs BALAJI 
TYRE PLAZATHROUGH 
ITS PROPRIETOR MR 
ANKIT GUPTA

MUSKAN 
GUPTA(P), office@mandmpartners.in

CS 
(COMM)/854/2022

SMT VRINDER KAUR 
BANGA Vs ONEOTT 
INTERTAINMENT 
LIMITED

VINEET 
KAUSHIK(P), vineett 743@gmail.com 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West MISC.DJ/522/2022 01.10.2022 01.10.2022

MISC.DJ/524/2022 9811192957 01.10.2022 01.10.2022

9999010507 01.10.2022 01.10.2022

AMIT GUPTA 9810224624

amitguptaadv366@gmail.com

01.10.2022 01.10.2022

9999010507 01.10.2022 01.10.2022

9810210332 01.10.2022 01.10.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

PEE AAR 
ENTERPRISES VS. 
NIGHT KING 
ELECTRICALS

SANJAY 
LUTHRA

GRINGO 
ENTERPIRSES VS. 
KUNWARPAL SINGH

DEEPAK 
KOHLI

kohlideepak@hotmail.com
CS(COMM)778/202
2

NARENDRA CHALLA 
VS. EMPIRE HOME 
APPLIANCE

VIKAS 
NAGWAN

jurislaw@outlook.com
CS(COMM)779/202
2

NARENDRA CHALLA 
VS. INDERPAL SINGH

CS(COMM)780/202
2

nARENDRA CHALLA 
VS. GENRIC 
APPLIANCE

VIKAS 
NAGWAN

jurislaw@outlook.com
CS(COMM)781/202
2

STATE BANK OF 
INDIA VS. SURESH 
KUMAR

VIJAY 
PRAKASH



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

9811985226 01.10.2022 01.10.2022

NAMANJOSHI 9810057280 01.10.2022 01.10.2022

SHIV K TYAGI 9811059032 01.10.2022 01.10.2022

9212888057 01.10.2022 01.10.2022

9811828628

aneesh1978sharma@gmail.com

01.10.2022 01.10.2022

krishen19kumar@gmail.com

01.10.2022 01.10.2022

9911591774 06.10.2022 06.10.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS(COMM)782/202
2

HIMANSHU KUKREJA 
VS. TURTULE QUICK

TEJVEER 
SINGH 
BHATIA

bhola@singhhandssingh.com
CS(COMM)783/202
2

DELHIVERY LTD. VS. 
FENDA AUTO INDIAQ

naman.joshi@cjslegal.in
CS(COMM)784/202
2

STATE BANK OF 
INDIA VS. SURAJ 
ELECTIC

shivktyagi@gmail.com
CS(COMM)785/202
2

CANARA BANK VS. 
SATPAL SINGH

CHITRA 
MALHOTRA

chitrasobti@gmail.com
CS(COMM)786/202
2

M/S NUEVE 
ENTERPRISE VS. MS 
USHA AROA

ANEESH 
SHARMA

CS(COMM)787/202
2

CANARA BANK VS. 
SAHIL KHAN

KRISHEN 
KUMAR

CS(COMM)792/202
2

M/S ODITI 
APPLIANCE VS. M/S 
RHYTHM TRADERS

AMIT 
DHANDA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

9911591774 06.10.2022 06.10.2022

9811993041 06.10.2022 06.10.2022

9810162325 06.10.2022 06.10.2022

9811133644 06.10.2022 06.10.2022

9810162325 06.10.2022 06.10.2022

9810162325 06.10.2022 06.10.2022

9810162325 06.10.2022 06.10.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS(COMM)793/202
2

M/S ODITI 
APPLIANCE VS. M/ 
GLOBAL MARKETING

AMIT 
DHANDA

CS(COMM)794/202
2

M/S SANGITA 
FURNITURE VS. M/S 
VIHAAN BOARDS 
PVT. LTD

ANIRUDH 
GUPTA

CS(COMM)796/202
2

PRG ENTERPRISES 
VS. BANSAL COLUR 
CHEM

M.C. 
KOCHHAR

mckochhar@mckochhar.com
OMP(I)
(COMM)621/2022

SHRIRAM 
TRANSPORT VS. 
HITENDER

MANOJ 
KUMAR

manojk.adv@gmail.com
OMP(I)
(COMM)622/2022

SHRIRAM 
TRANSPORT VS. 
DEVENDER SHARMA

MANOJ 
KUMAR

mckochhar@mckochhar.com
OMP(I)
(COMM)623/2022

SHRIRAM 
TRANSPORT VS. 
UMESH KUMAR

MANOJ 
KUMAR

mckochhar@mckochhar.com
OMP(I)
(COMM)624/2022

SHRIRAM 
TRANSPORT VS. 
SUBHAN HUSAIN

MANOJ 
KUMAR

mckochhar@mckochhar.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

9811758559 07.10.2022 07.10.2022

9810134864

sameerdewan123@rediffmail.com

07.10.2022 07.10.2022

9999631964 07.10.2022 07.10.2022

9910577700 11.10.2022 11.10.2022

9810362626

akshakya01@gmail.com

11.10.2022 11.10.2022

9999010507 11.10.2022 11.10.2022

RAJNI YADAV 8588856062

synergylegal80@gmail.com

11.10.2022 11.10.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS(COMM)809/202
2

AVINASH RASTOGI 
VS. RAMESH JASUJA

ANANYA 
BHATTACHA
RYA

ackcnocoy@gmail.com
CS(COMM)810/202
2

M/S NEW CAPITAL 
TRADERS VS. M/S 
KRISHNIKA TRADERS

SAMEER 
DEWAN

CS(COMM)811/202
2

M/S MINOCHA 
ENTERPRISES VS. 
SKYLARK CABLE

KOHLI & 
ASSOCIATES

jasmeetsinghkohli@gmail.com
CS(COMM)814/202
2

CANARA BANK VS. 
M/S GYAN 
ENTERPRISES

KRISHAN 
KUMAR

krishenkumar@gamail.com
CS(COMM)815/202
2

PUNJAB NATIONAL 
BANK VS. BHARAT 
OTWAR GIHARA

AVDESH KR. 
SHAKYA

CS(COMM)816/202
2

SAVITA AGGARWAL 
VS. NASEEM AHEMAD 
MOHTASIN

VIKAS 
NAGWAN

jurislaw@outlook.com
OMP(COMM)/41/2
022

G UMESH KUMAR VS. 
SBI CARDS



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

9873239009 12.10.2022 12.10.2022

MISC. DJ/559/2022 13.10.2022 13.10.2022

9999448797 14.10.2022 14.10.2022

9818270110 14.10.2022 14.10.2022

CIV DJ/924/2022 14.10.2022 14.10.2022

ANIL PAWAR 9810066126 15.10.2022 15.10.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS(COMM)819/202
2

M/S NIDHI 
ASSOCIATES PVT. 
LTD. VS. AMIT 
OBEROI

VIKRAM 
KAKAR

vikramkakar@yahoo.com
M/S SARV AIRTECH 
PVT. LTD. VS OM 
SWEETS

SHIVAM 
SHARMA

CS(COMM)822/202
2

M/S NPT PAPERS PVT. 
LTD. VS. SANJAY 
KALRA

KUSHAGRA 
BANSAL

kushagrabansal@akassociates.org.in
CS(COMM)823/202
2

TANUSHKA 
INDUSTRIES VS. 
ADVANCE FORGINGS 
PVT. LTD

SUDHIR 
SHARMA

sudhirgaurav@yahoo.com
SACHDEVA COLLAGE 
LTD. VS. DEEPAK 
TOMAR

SATYA 
PRAKASH

CS(COMM)828/202
2

SUPERFIL 
ENGINEERS PVT LD. 
VS. M/S JALLAN 
FOOD PRODUCTS

anilpanwaradv@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

VINAY GUPTA 9810015303 15.10.2022 15.10.2022

9711894248 17.10.2022 17.10.2022

9811529112 17.10.2022 17.10.2022

9711894248 17.10.2022 17.10.2022

S.C. JHA 9868348493 18.10.2022 18.10.2022

9910000574 19.10.2022 19.10.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS(COMM)829/202
2

MARS ENTERPRISES 
VS. JAI BHOLE 
ELECTRICALS

jcguptavinay@gmail.com
CS(COMM)830/202
2

M/S ZION 
INTERNATIONAL 
FOOD INGREDIENTS 
PVT. LTD. VS. 
SIDDIQA SAYEEDA

NIKITA 
GUPTA

advnikitagupta@gmail.com
CS(COMM)831/202
2

MAHASHIAN DI 
HATTI VS. NEW HARI 
RAM

MANISH 
SINGHAL

adv.manishsinghal@gmail.com
CS(COMM)832/202
2

M/S ZION 
INTERNATIONAL 
FOOD INGREDIENTS 
PVT. LTD. VS. 
SIDDIQA SAYEEDA

NIKITA 
GUPTA

advnikitagupta@gmail.com
CS(COMM)835/202
2

MANSI BHASIN VS. 
KAMLESH KUMAR

jhajhaco@gmail.com
CS(COMM)841/202
2

SHIV NARESH 
SPORTS VS. 
MANAGING 
DIRECTOR

SHAFIQ 
KHAN



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

9810163624

advocatearun23@gmail.com

19.10.2022 19.10.2022

9910000574 19.10.2022 19.10.2022

9999519189

vafarooquik111@gmail.com

22.10.2022 22.10.2022

PNB VS. SAMIR KAR 9868873986

pmahipal09@gmail.com

22.10.2022 22.10.2022

9953767798 22.10.2022 22.10.2022

8586834657 22.10.2022 22.10.2022

ISHAAN JAIN 9810067648 27.10.2022 27.10.2022

8604703339 27.10.2022 27.10.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS(COMM)842/202
2

OM LOGISTICS VS. 
AUTOLITE INDIA

ARUN 
AGARWAL

CS(COMM)843/202
2

INTEGRATED 
LAMINATES VS. 
SEHGAL PACKAGING

SHAFIQ 
KHAN

CS(COMM)846/202
2

RAKESH KUMAR VS. 
VIJAY

V.A. 
FAROOQUI

CS(COMM)847/202
2

PARIKSHIT 
MAHIPAL

CS(COMM)849/202
2

M/S RATTAN HOUSE 
VS. RAJAENDRA

RESOLVE 
LEGAL

resolvelegaladvocates@gmail.com
CS(COMM)848/202
2

ABHISHEK GARG VS. 
MOHD. SALMAN

MUKESH 
GUPTA

rishabhgupta.lawyer@gmail.com
CS(COMM)850/202
2

PESCO INDUSTRIES 
VS. DR. PARTH 
BIOTECH

prabhasbajaj@gmail.com
COUNTER 
CLAIM/70/2022

DENTSPLY INDIA VS. 
PUJAS ENTERPRIES

VISHVENDRA 
VERMA

sheenataqui@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

9871567339 29.10.2022 29.10.2022

9811133644 29.10.2022 29.10.2022

9811133644 29.10.2022 29.10.2022

9811133644 29.10.2022 29.10.2022

9811133644 29.10.2022 29.10.2022

9811133644 29.10.2022 29.10.2022

PREM GARG 8860844670 31.10.2022 31.10.2022

8826559479

associates9@rediffmail.com

31.10.2022 31.10.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS(COMM)851/202
2

GAURAV CHIBBER 
VS. QATAR AVIATION

SHUBHI 
CHIBBER

contact@lexindigo.in
OMP(I)/COMM/63
0/2022

ORIX LEASING VS. 
LATALA

MANOJ 
KUMAR

manojk.adv@gmail.com
OMP(I)/COMM/631
/2022

ORIX LEASING VS. 
LATALA

MANOJ 
KUMAR

manojk.adv@gmail.com
OMP(I)/COMM/63
2/2022

ORIX LEASING VS. 
LATALA

MANOJ 
KUMAR

manojk.adv@gmail.com
OMP(I)/COMM/63
3/2022

ORIX LEASING VS. 
LATALA

MANOJ 
KUMAR

manojk.adv@gmail.com
OMP(I)/COMM/63
4/2022

ORIX LEASING VS. 
LATALA

MANOJ 
KUMAR

manojk.adv@gmail.com
CS(COMM)852/202
2

M/S SHRI BALAJI 
ENTERPRISES VS. 
CHARAN PADUKA 
PVT. LTD.

premgarg.legal@yahoo.com
OMP/COMM/44/20
22

VARUN KUMAR 
BABBAR VS. KOTAK 
MAHINDRA BANK 
LTD.

AKHILESH 
KUMAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9 West

G.P. SINGH 9811992006 31.10.2022 31.10.2022

10

AMIT SHARMA 9811138858 28.10.22 22.10.22

9999309222 28.10.22 22.10.22

CHIRAYU JAI 7406073670

chiratyujain94@gmail.com

28.10.22 23.10.22

9711481910 29.10.22 17.10.22

GAURAV VIG 8800262007 31,.10.22 13.10.22

11

9818558690 01.10.22 28.09.22

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

MISC./DJ/599/202
2

FRANCO LEONE LTD. 
VS. M/S TRADEMAX

g.p.singh@hotmail.com
MS. SANTOSH SNEHI 
MANN, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

omP(COMM) 
5391/202

DELHI JAL BOARD VS 
M/S DIGVIJAY 
SANITATION AND 
ANOTHER

vivekanandlaw@gmail.com

CS(COMM) 
5393/2022

JAILAXMI NTERPRISES 
PVT LTD VS SUJIT 
KAPSE

HIMANSHU 
DHAWAN

contact@utkristhalawcom

omP(COMM) 
5392/202

CEA ENGINEERS PVT 
LTD VS UNION OF INDIA

CS(COMM) 
5408/2022

M/S ATELIER APPARELS 
& FOOTWEAR PVT LTD 
VS MS DIMOND CRAFTS 
& OTHERS

AADITAY VIJAY 
KUKMAR

aaditayvk@gmail.com

omP(COMM) 
5426/202

CARZIBREBT(INDIA) 
PVT LTD

info@avslegl.cin
SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

CS(COMM) 
4827/2022

MANJU BHARDWAJ 
AND OTHERS VS VINAY 
GARG

SHAILEN 
BHATIA

shailenbhatia@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

VINEET JAIN 9716141409

vj2701@gmail.com

01.10.22 28.09.22

9467194651 01.010.22 05.09.22

9810038657

shishirmathur2020@gmail.com

11.1022 01.10.22

9999410660 11.10.22 O1.10.22

RAVI KUMAR 9810125927 11.10.22 26.09.22

9810092257 11.10.22 26.09.99

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

CS(COMM) 
4835/2022

M/S ALSTONE 
INTERNATIONAL VS 
SAPPHIRE 
CORPORATION AND 
ANOTHERS

omP(I)(COMM) 
4834/202

MOGLI LABS (INDIA ) 
PVT LTD VS RATNAKAR 
ENTERPRISE

HARSH 
VARDHAN

info@zlc.inco.

CS(COMM) 
4959/2022

BONANZA COMMODITY 
BROKERS PVT LTD VS 
THE NEW INIDIA 
ASSURANCE CO LTD

SHISHIR 
MATHUR

CS(COMM) 
4929/2022

SARAN MOTORS PVT 
LTD VS M/S SAPNA 
TOUR AND TRAVELS

LOKESH 
BHOLA

lokesh@legalicons.in

CS(COMM) 
4904/2022

MAHAVIR PRASAD 
JAIPURIA (HUF)VS 
UPTURN HOSPITALITY 
PVT LTD AND ANOTHER

raviaggadvocate@gmail.com

CS(COMM) 
4905/2022

CANRA BANK VS 
SHORTCUT UNSEX 
SALON

VANDANA 
BHATIA

bhatiaandcompany171@g Mail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

VIPIN PILLAI 9213528073

(E)1980adv@gmail.com

11.10.22 04.10.22

9013012926 12.10.22 24.09.22

9315097067 12.10.22 8.10.22

CS(COMM) 5051/2022 9711724704

adv.aviral26@gmail.com

13.10.22 06.10.22

9811538496

Satyapsinghadv2rediffmail.com

13.10.22 06.10.22

9467194651 13.10.22 08.10.22

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

CS(COMM) 
4906/2022

DHANLAXMI BANK LTD 
VS RAVINDER KUMAR

CS(COMM) 
4993/2022

M/S ARCEE TRADING 
CORPORATION VS M/S 
GREEN LIFE 
INFRASTRUCTURE

BASANT 
KUMAR 
GAUTAM

advbasantkrgautam@gmail.com

omP(I)(COMM) 
4972/202

M/S GULAB FARMS 
PRIVATE LTD VS M/S 
NIBOS RETAIL SERVICE

RISHABH 
KANOJIA

adhitya@adv.in

VIJAY KUMAR GUPTA VS 
PRABHAT KUMAR

AVIRAL 
MITTAL

CS(COMM) 
5045/2022

BANK OF BARODA VS 
RAJ KUMAR 
GURARA( DECEACED)

SATYAPAL 
SINGH

omP(COMM) 
5053/202

MOGLI LABS (INDIA ) 
PVT LTD VS RATNAKAR 
ENTERPRISE

HARSH 
VARDHAN

Info@zlc.inco.



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

7985043496 14.10.22 13.10.22

CS(COMM)5101/2022 9999767021 15.10.22 13.10.22

CS(COMM)5166/2022 A B PANDEY 9810158813 18.10.22 15.10.22

CS(COMM)5171/2022 9818336108 18.10.22 12.10.22

CS(COMM) 5179/2022 19.10.22 14.10.22

CS(COMM) 5175/2022 8860532277

kaavya961@gmail.com

19.10.22 27.09.22

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

OMP(I)
(COMM)5097/2022

TWIGZ TECHNOLOGIES 
PVT LTD VS UNIVERSITY 
OF PETROLUEM AND 
ENERGY STUDIES

GARV 
MALHOTRA

garv_malhotra@yahoo.com

M/S PERNOD RICARD 
INDIA(P)LTD VS VIVEK 
CHAUHAN

SATISH 
SOLANKI

sslawassociate@yahoo.in

M/S TRESOR SYSTEMS 
PVT LTD VS M/S MIRUM 
DIGITAL PVT LTD

abpandeyadvocate@gmail.com

M/S DAGA TRADING 
COMPANY PRIVATE 
LIMITED

SANJAY 
KUMAR 
MSIHRA

sanjayk.advocate@gmail.com

M/S  GLANZ WINDOWS 
PVT LTD VS CHAMAN 
LAL SUNEJA

RIGASHA 
TAKKAR

rigashatakkar@gmail.com

HOUSING 
DEVELOPMENT 
FINANCE 
CORPORATION LTD VS 
VIPUL JAIN

KAAVYA 
SHANDILYA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

CS(COMM) 5176/2022 RAM NIWAS 9560026079

ramnws33@gmail.com

19.10.22 17.10.22

SUMIT SAURAV 7042039746 20.10.22 18.10.22

9315520612 20.10.22 18.10.22

7011678591

sanjivadv59@gmail.com

22.10.22 20.10.22

NUKUL RAWAL 9899000289 22.10.22 10.10.22

S K VIRMANI 9810631642 22.10.22 09.09.22

9717568635

raisushil0915

27.10.22 20.10.22

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

CANRA BANK VS 
DEVRATH SINGH AND 
ANOTHER

CS(COMM) 
5254/2022

CANRA BANK VSMAMTA  
AND ORS

sumitsaurav@hotmail.com

CS(COMM) 
4827/2022

SUNIL KUMAR PROP 
M/S BHARAT ISPAT 
UDYOG VS UMESH 
VASUDAVA PROP M/S 
LEO TECHNOVA

MUNISH 
KUMAR SINGH

munishmbd@gamil.com

omP(COMM) 
5302/202

M/S EXPRESSIONS 
PORTFOLIO PVT LTD VS 
RAM DULARE

SANJEEV 
KUMAR

CS(COMM) 
5272/2022

M/S ARIHANT GRANI 
MARMO PVT LTD VS M/S 
TDI INFRA CORP INDIA 
LTD

mukulrawal@yahoo.com

CS(COMM) 
5286/2022

ECOM EXPRESS 
LIMITED VS TEJAS 
MANUBHAI PATEL

avirmani@convergencve-legal.com

CS(COMM) 
5345/2022

CANRA BANK VS  
VANDANA SAXENA

SUSHIL KUMAR 
RAI



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

ADITYA SINGLA 8860161986 29.10.22 17.10.22

9910084446 31.10.22 11.10.22

12

9868750997

rkjajoriaq26@gmail.com

11.10.22 07.10.22

9810038657

shishirmathur2020@gmail.com

11.1022 01.10.22

CS(COMM) 4911/2022 RISHI CHAWLA 9871457890

chawlassociates1977@gmail.com

11.10.22 01.10.22

8108703210

angad87@gmail.com

12.10.22 10.10.22

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

CS(COMM) 
5409/2022

M/S RISHABH MOTORS 
PVT LTD AND ANOTHER 
VS M/S GARGA 
INTERNATIONAL PVT 
LTD AND ANOTHER

aditya@snachambers.com

CS(COMM) 
5466/2022

KAMA AYURVEDA 
PRIVATE LIMITED VS 
VISUAL SECURAS 
LIMITED

SANDEEP 
CHAWLA

sandeep@cclaw.in
SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

CS(COMM) 
4963/2022

UNION BANK OF INDIA 
VS M/S NOOR 
ENTERPRISES

ROHTAS 
KUMAR 
JAJORIA

CS(COMM) 
4960/2022

BONANZA COMMODITY 
BROKERS PVT LTD VS 
THE NEW INIDIA 
ASSURANCE CO LTD

SHISHIR 
MATHUR

CANRA BANK VS 
RAMESH GAURI (PROP)

CS(COMM) 
4973/2022

CAPT KARAN MEHTA VS 
SPECIJET LIMITED

GAUTAM 
SWARUP



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12

9810656757 12.10.22 26.09.22

8178710036

amitbaghel48@gmail.com

12.10.22 20.09.22

9971990344

kumarchanchal1703@gmail.com

12.10.22 27.05.22

9971990344

kumarchanchal1703@gmail.com

12.10.22 26.05.22

9811126091 12.10.22 08.10.22

CS(COMM)5057/2022 SOURAV JENA 9953944409 13.10.22 08.10.22

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

omP(COMM) 
4975/202

VIJAY BHATIA AND 
ANOTHER VS ART 
HOUSING FINANCE 
INDIA LTD

SHALAJ 
MRIDUL

shalaj.mridul@legalcorpus.co.in

CS(COMM) 
4996/2022

M/S CREATIVE MEDIA 
VS M/S FUTURE RETAIL 
LIMITED AND OTHERS

GULSHAN 
KUMAR

CS(COMM) 
4982/2022

PUNJAB NATIONAL 
BANK VS KEWALRAM

CHANCHAL 
KUMAR

CS(COMM) 
4981/2022

PUNJAB NATIONAL 
BANK VS KEWALRAM

CHANCHAL 
KUMAR

CS(COMM) 
4983/2022

SHAKIR VS SAYA 
AUTOMOBILES LIMTED

ANKUR 
SINGHAL

ankursinghaladvocate@gmail.com

HOUSING 
DEVELOPMENT 
FINANCE 
CORPORATION LTD VS 
BHARAT KHULBE AND 
ANOTHER

souravjena@agarwaljetley.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12

8527084956 13.10.22 28.09.22

9953429920 13.10.22 28.09.22

CS(COMM)5043/2022 9811538496 13.10.22 06.10.22

9313828695 13.10.22

CS(COMM)5093/2022 ABHISHEK 9871161549 14.10.22 12.10.22

9313471929

ashishsharma379@gmail.ccom

14.10.22 13.10.22

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

CS(COMM) 
5046/2022

ANKUR MEDIAPRIVATE 
LIMITED VS CITIUS 
HOLIDAYS PVT LTD AND 
OTHERS

VAIBHAVYVAR
GIYA

lawslancelegal@gmail.com

CS(COMM) 
5052/2022

M/S NEURAL 
INTEGRATED SYSTEMS 
PVT LTD VS M/S FIBCOM 
INDIA LTD

APOORV 
KHATOR

priyambada@pmishra.co.in

BANK OF BARODA VS 
BOBY

SATYAPAL 
SINGH

satyapsinghadv@rediffmailcom

OMP(COMM)5039/20
22

UNION OF INDIA VS M/S 
APCON INDIA

RANJAY 
KUMAR RANJIT

advocaterkranjit@gmail.com

M/S GUFIC PRVIATE 
LIMITED VS M/S DR 
REDDY LABORATORIES 
LIMITED

abhishekchandra.mishra@gmail.com

OMP(COMM)5079/20
22

UNION OF INDIA VS M/S 
DINESH ENGG. & 
COMMERCIAL 
CORPORATION

ASHISH TUMAR 
SHARMA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12

CS(COMM)5101/2022 9999767021 15.10.22 13.10.22

CS(COMM)5107/2022 7042882006 15.10.22 14.10.22

CS(COMM)5166/2022 A B PANDEY 9810158813 18.10.22 15.10.22

CS(COMM) 5177/2022 9811088803 19.10.11 17.10.22

9717132844

arneshyad52@gmail.com

20.10.22 14.10.22

9958182805 20.10.22 17.10.22

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

M/ PRANOD RICARD 
INDIA(P)(LTD VS VIVEK 
CHAUHAN

SATISH 
SOLANKI

sslawassociate@yahoo.in

GITA GUPTA VS M/S 
WAVE MEGACITY 
CENTRE LTD

SACHIN 
TANDON

advocatesachintandon@gmail.com

M/S TRESOR SYSTEMS 
PVT LTD VS M/S 
BRANCO SOFT PVT LTD

abpandeyadvocate@gmail.com

M/S THOMAS GLOBAL 
LOGISTICS PVT LTD VS 
INTERGLOBE AVIATION 
LTD

RAJEEV 
KUMAR 
MISHRA

abhishumatgupta @gmail.com

CS(COMM) 
5230/2022

PUNJAB NATIONAL 
BANK VS MANAV 
SHARMA

ARNESH 
YADAV

CS(COMM) 
5227/2022

AVIVA LIFE INSURANCE 
COMPANY INDIA LTD VS 
CATALYST INSURANCE 
BROKERS PVT LTD

ARACHANA 
LAKH9OTIA

nsa@nsachambers.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12

9958182805 20.10.22 17.10.22

SUMIT SAURAV 7042039746 20.10.22 18.10.22

9910247777 22.10.22 14.10.22

8800726145 22.10.22 18.10.22

CS(COMM) 5318/2022 9810729487

pratap.sharma12@gmail.com

27.10.22 27.09.22

9268740063 29.10.22 17.10.22

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

CS(COMM) 
5225/2022

AVIVA LIFE INSURANCE 
COMPANY INDIA LTD VS 
INPUTS INSURANCE  
BROKERS PVT LTD

ARACHANA 
LAKH9OTIA

nsa@nsachambers.com

CS(COMM) 
5255/2022

CANRA BANK VSMAMTA  
AND ORS

sumitsaurav@hotmail.com

CS(COMM) 
5303/2022

SRISHTY MEDICAL PVT  
LTD VS MEDI GLOBE 
MEDICAL SYSTEMS PVT 
LTD

DHANESH 
RELAN

advocatemudasarkhan@gmail.com

CS(COMM) 
5300/2022

M/S NKG 
INFRASTRUCTURE LTD 
VS M/S VISHAL STEEL 
SUPPLIER

PRAKHAR 
TIWARI

advprakhartiwari@gmail.com

DORSET INDUSTRIES 
PRIVATE LIM ITED VS 
M/S LILY REALTY PVT 
LTD

PRATAP 
SHARMA

OMP(COMM)5407 /
2022

RUCHI MATHUR VS M/S 
BAJAJ FINANCE 
LIMITED

JITENDRA 
KUMAR 
TIWARI

jitendra.tiwari@lawyer.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12

9971897143

dhruvchawla1@gmail.com

31.10.22 27.10.22

13 SOUTH

CS (COMM)/572/2022 9654871449 01-10-2022 01-10-2022

CS (COMM)/573/2022 9654871449 01-10-2022 01-10-2022

CS (COMM)/571/2022 9811551781 01-10-2022 01-10-2022

CS (COMM)/574/2022 8448727782

ashishaggarwalassociates2021@gmail.com

06-10-2022 06-10-2022

9958726491 06-10-2022 06-10-2022

9958726491 06-10-2022 06-10-2022

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

CS(COMM) 
5449/2022

KUEHNE+NAGEL PVT 
LTD VS INSTANT 
PROCURMENT 
SERVICES PVT LTD AND 
OTHERS

DHRUV 
CHAWLA

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

HABIBS COSMETICS 
PRIVATE LIMITED Vs T 
HABIB HAIR AND 
BEAUTY FAMILY SALON

SIMRANJEET 
SINGH(P),

simran.legal@gmail.com

HABIBS COSMETICS 
PRIVATE LIMITED Vs J 
HABIBS

SIMRANJEET 
SINGH(P),

simran.legal@gmail.com

BIMAL KUMAR JAIN Vs 
AKANKSHYA BARUAH

ANANT 
BHUSHAN(P),

sinhaanjuk@gmail.com

CANARA BANK Vs 
NISHANT GUPTA

NILENDU 
VATSYAYAN(P),

OMP (I) 
(COMM)/1113/2022

AXIS BANK LTD Vs 
NAVAL ATHWAL

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1112/2022

AXIS BANK LTD Vs 
RAVINDER KAUR

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9958726491 07-10-2022 07-10-2022

7840807193

advoanand1978@gmail.com

10-10-2022 10-10-2022

8376049807 10-10-2022 10-10-2022

9958726491 10-10-2022 10-10-2022

9958726491 10-10-2022 10-10-2022

9718800100 11-10-2022 11-10-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1114/2022

CNH INDUSTRIAL 
CAPITAL INDIA PRIVATE 
LIMITED Vs MISANOR 
SINGH

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

Execution 
(Comm)/184/2022

M/S PIONEER 
FABRICATORS PRIVATE 
LIMITED THROUGH 
PRAKHAR RAJEEV 
MANAGING DIRECTOR 
Vs M/S INDIAN OIL 
CORPORATION LTD

VIBHOR 
VERDHAN(P),

Execution 
(Comm)/183/2022

AXIS BANK LTD Vs 
SURAJ  DUTTA

Rahul 
Chauhan(P),

Amarnath_rbc@yahoo.com

OMP (I) 
(COMM)/1116/2022

AXIS BANK LTD Vs ATUL 
MADHUKAR VALEKAR

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1115/2022

MS PIRAMAL CAPITAL 
AND HOUSING FINANCE 
LIMITED Vs AKASH 
SHARMA

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

Execution 
(Comm)/188/2022

HDFC BANK LTD Vs 
ANUP KUMAR

SUMIT 
AGARWAL(P),

p.kheravocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

CS (COMM)/576/2022 9899141610 11-10-2022 11-10-2022

8010074443 12-10-2022 12-10-2022

9971850060 12-10-2022 12-10-2022

CS (COMM)/581/2022 8130678386

parkashadv89@gmail.com

12-10-2022 12-10-2022

9899141610 12-10-2022 12-10-2022

9654871449 12-10-2022 12-10-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

VORTEX FACILITIES 
MANAGMENT PVT LTD 
Vs M/S SUNSPOT CAFE 
PVT LTD

ASHISH 
UPSDHYAY(P),

pd.pdhawan@gmail.com

Execution 
(Comm)/192/2022

ALL INDIA INSTITUTE 
OF MEDICAL SCIENCE 
Vs ALL INDIA MEDICOS

Rahul 
Pandey(P),

raj.ruhil@gmail.com

CS 
(COMM)/580/2022

M/ S SKB INFRATECH Vs 
M/S KRISHNAMURTHY 
AND CO AND ORS

contact@innovatuslaw.in

ICICI BANK LIMITED Vs 
SAURABH

C. Parkash(P),

Execution 
(Comm)/193/2022

M/S EQUITAS SMALL 
FINANCE BANK LTD Vs 
VINOD KUMAR TANWAR

SURAJ 
CHAUDHARY(P
),

pd.pdhawan@gmail.com

CS 
(COMM)/582/2022

HABIBS COSMETICS 
PRIVATE LIMITED Vs 
HABIBH HAIR 
EXPRESSO

SIMRANJEET 
SINGH(P),

simran.legal@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

26843455 13-10-2022 13-10-2022

8285002845 13-10-2022 13-10-2022

8285002845 13-10-2022 13-10-2022

9958726491 13-10-2022 13-10-2022

9599801185 13-10-2022 13-10-2022

9958726491 13-10-2022 13-10-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

CS 
(COMM)/583/2022

M/S DAMMANI 
BROTHERS Vs SURESH 
GULWANI TRADING AS 
M/S MAHENDRA 
BROTHERS

SHRAVAN 
KUMAR 
BANSAL(P),

unitedmark@unitedipr.com

Execution 
(Comm)/194/2022

HDFC BANK LTD Vs 
MOHAMMED  IQBAL

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

Execution 
(Comm)/196/2022

HDFC BANK LTD Vs RAM 
RATAN MEENA

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1125/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
PAWAN KUMAR YADAV

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

Execution 
(Comm)/195/2022

M/S BAJAJ FINANCE 
LTD Vs 
BISWAJEETKUMAR 
SINGH

PRAVESH 
DUHAN(P),

globalvisionlawoffice@gmail.com

OMP (I) 
(COMM)/1129/2022

KOTAK MAHINDRA 
PRIME LIMITED Vs MS 
MAG FILTERS AND 
EQUIPMENT PVT LTD

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9958726491 13-10-2022 13-10-2022

9958726491 13-10-2022 13-10-2022

9958726491 13-10-2022 13-10-2022

9958726491 13-10-2022 13-10-2022

9811015339

katyalsachin2008@gmail.com

13-10-2022 13-10-2022

8376049807 13-10-2022 13-10-2022

98101102211 14-10-2022 14-10-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1130/2022

KOTAK MAHINDRA 
PRIME LIMITED Vs 
KUNAL MATTOO

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1126/2022

KOTAK MAHINDRA 
RIME LIMITED Vs 
NEERAJ MANGLA

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1127/2022

KOTAK MAHINDRA 
PRIME LIMITED Vs 
SAGAR S

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1128/2022

CARS24 FINANCIAL 
SERVICES PRIVATE 
LIMITED Vs SWAMY 
THIMMAPPA

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

Execution 
(Comm)/197/2022

HDFC BANK LTD Vs 
SARVESH KUMAR

SACHIN 
KATYAL(P),

CS 
(COMM)/584/2022

AJIT KUMAR BOKOLIA 
Vs GLOBAL 
PRODUCTION

RAVINDER 
KUMAR(P),

Amarnath_rbc@yahoo.com

CS 
(COMM)/588/2022

SHAKIR Vs AKM 
MOTORS PRIVATE 
LIMITED

ANKUR 
SINGHAL(P),

ankursinghal@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9899999672 14-10-2022 14-10-2022

8285002845 14-10-2022 14-10-2022

8285002845 14-10-2022 14-10-2022

8285002845 14-10-2022 14-10-2022

8285002845 14-10-2022 14-10-2022

8285002845 14-10-2022 14-10-2022

8285002845 14-10-2022 14-10-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

CS 
(COMM)/589/2022

M/S REACH 
INTERNATIONAL Vs VIJ 
ENGINEERING AND 
CONSULTANTS PRIVATE 
LIMITED

VAIBHAV 
MAHAJAN(P),

advshreyasjain@gmail.com

Execution 
(Comm)/203/2022

HDFC BANK LTD Vs 
SAGAR SHARMA

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1134/2022

YES BANK LTD Vs 
TRIYUGINARAYAN 
RAGHUPAT SAHAY 5042

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1135/2022

YES BANK LTD Vs 
SAURAV SINGH 3377

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1131/2022

YES BANK LTD Vs RAM 
GARIB GUPTA 6271

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1132/2022

YES BANK LTD Vs 
PERFECT TRANS 
SOLUTION 9311

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1133/2022

YES BANK LTD Vs 
ANAND KUMAR 9919

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

8376049807 14-10-2022 14-10-2022

9034281318 14-10-2022 14-10-2022

9034281318 14-10-2022 14-10-2022

CS (COMM)/587/2022 9654871449 14-10-2022 14-10-2022

9990042642

sri.anshu83@gmaio.com

14-10-2022 14-10-2022

EX/280/2022 9971177170 15-10-2022 15-10-2022

9650810426 15-10-2022 15-10-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

Execution 
(Comm)/198/2022

INTEC CAPITAL 
LIMITED Vs FRONTLINE 
RETAIL INDIA PVT LTD

RISHU 
AGARWAL(P),

Amarnath_rbc@yahoo.com

Execution 
(Comm)/199/2022

M/S AXIS BANK 
LIMITED Vs VIJAY G

JAGDEEP 
SHARMA(P),

anirudh.bhardwaz@gmail.com

Execution 
(Comm)/200/2022

AXIS BANK LTD Vs 
BANDISH KUMAR 
SINGH

JAGDEEP 
SHARMA(P),

anirudh.bhardwaz@gmail.com

M/S CONSOLIDATED 
CARPET INDUSTRIES 
LTD Vs M/S IREO PVT 
LTD

GURMEENT 
SINGH 
NARULA(P),

simran.legal@gmail.com

Execution 
(Comm)/201/2022

BAJAJ FINANCE LTD Vs 
URNEED ONLINE 
RETAIL

ASHOK 
KUMAR(P),

DEL TRADE 
INTERNATIONAL 
PRIVATE LIMITED Vs 
ROSS ROBINZ BIOTECH

SANDEEP 
JINDAL(P),

amitabhadvlegal@gmail.com

Execution 
(Comm)/205/2022

ALKA MALHOTRA Vs 
PROMIL RAI @ PRAMILA 
RAI

MADHUR 
GULSHAN 
SAPRA(P),

msvermachambers@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9582220342 15-10-2022 15-10-2022

9582220342 15-10-2022 15-10-2022

8285002845 15-10-2022 15-10-2022

8285002845 15-10-2022 15-10-2022

8285002845 15-10-2022 15-10-2022

8285002845 15-10-2022 15-10-2022

8285002845 15-10-2022 15-10-2022

8285002845 15-10-2022 15-10-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

Execution 
(Comm)/204/2022

HDFC BANK LTD Vs 
BALLI MOHD ILLIYAS

MANISHA 
BARUAH(P),

advocateyash@gmail.com

OMP 
(COMM)/49/2022

YASH GUPTA Vs HDFC 
AND ANR

advocateyash@gmail.com

OMP (I) 
(COMM)/1137/2022

YES BANK LTD Vs 
ROYALS TOUR AND 
TRAVEL 5825

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1140/2022

YES BANK LTD Vs 
ROYALS TOUR AND 
TRAVEL 5831

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1136/2022

IDFC FIRST BANK LTD 
Vs RAVI OMKUMAR

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1142/2022

IDFC FIRST BANK LTD 
Vs DEEPAK SHARMA

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1138/2022

IDFC FIRST BANK LTD 
Vs RAJESH 
SUKHPALSINGH

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1139/2022

IDFC FIRST BANK LTD 
Vs JAGMOHAN  SINGH

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9958726491 15-10-2022 15-10-2022

9958726491 15-10-2022 15-10-2022

9034281318 15-10-2022 15-10-2022

9034281318 15-10-2022 15-10-2022

8285002845 17-10-2022 17-10-2022

8285002845 17-10-2022 17-10-2022

8285002845 17-10-2022 17-10-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1141/2022

KOTAK MAHINDRA 
PRIME LIMITED Vs 
MUKESH

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1143/2022

KOTAK MAHINDRA 
PRIME LIMITED Vs 
MOHD ABID ALI

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

Execution 
(Comm)/206/2022

M/S AXIS BANK 
LIMITED Vs ROBERT 
RICHARDSON

JAGDEEP 
SHARMA(P),

anirudh.bhardwaz@gmail.com

Execution 
(Comm)/207/2022

AXIS BANK LTD Vs 
KARAN  CHAND

JAGDEEP 
SHARMA(P),

anirudh.bhardwaz@gmail.com

OMP (I) 
(COMM)/1148/2022

HDFC BANK LTD Vs 
VEWTRON INDIA 
ELECTRONICS PRIVATE 
LINITED

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1144/2022

IDFC FIRST BANK LTD 
Vs MANJIT KAUR 
DADYALA

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1145/2022

IDFC FIRST BANK LTD 
Vs DEEP KUMAR 
PANDEY

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9810435723 17-10-2022 17-10-2022

8285002845 17-10-2022 17-10-2022

8285002845 17-10-2022 17-10-2022

9958726491 18-10-2022 18-10-2022

8285002845 19-10-2022 19-10-2022

9958726491 19-10-2022 19-10-2022

9958726491 19-10-2022 19-10-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

Execution 
(Comm)/208/2022

HDFC BANK LTD Vs 
ANIL KUMAR

RAJEEV 
KUMAR 
RANJAN(P),

nirmalkk@hotmail.com

OMP (I) 
(COMM)/1147/2022

HDFC BANK LTD Vs 
KATEX LOGISTICS 
SOLUTION PRIVATE 
LIMITED 4114

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1146/2022

HDFC BANK LTD Vs 
KATEX LOGISTICS 
SOLUTION PRIVATE 
LIMITED 4117

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1162/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
EDAL SINGH

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

Execution 
(Comm)/209/2022

HDFC BANK LTD Vs 
SANJAY  PAL

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1175/2022

AXIS BANK LTD Vs 
RAMJAAN

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

OMP (I) 
(COMM)/1174/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
LOKESH SINGH RAJPUT

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9958726491 19-10-2022 19-10-2022

9582220342

advprashant87@gmail.com

19-10-2022 19-10-2022

9811148998 19-10-2022 19-10-2022

9582220342

advprashant87@gmail.com

20-10-2022 20-10-2022

9873347330 20-10-2022 20-10-2022

8376049807 20-10-2022 20-10-2022

NAKUL JAIN(P),9811015339 22-10-2022 22-10-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1173/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
PIYUSH KUMAR MISHRA

RAJESH 
KUMAR(P),

jangraadvocate@gmail.com

Execution 
(Comm)/210/2022

M/S KOTAK MAHINDRA 
BANK LTD Vs VIKAS

PRASHANT 
KUMAR(P),

CS 
(COMM)/599/2022

AJIT SINGH Vs AM 
WEBSHOP INDIA PVT 
LTD

BIJENDER 
PRATAP 
SINGH(P),

advjpmshahi@gmail.com

CS 
(COMM)/600/2022

M/S POTHOS 
SOLUTIONS Vs M/S B L 
AGRO OILS LTD

Prashant 
Kumar(P),

OMP (I) 
(COMM)/1190/2022

KOTAK MAHINDRA 
BANK Vs MANJEET 744

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.com

Execution 
(Comm)/214/2022

SBI CARDS AND 
PAYMENTS SERVICES 
PVT LTD Vs VISHAL 
SINGH RANA

WASIQUR 
RAHMAN 
KHAN(P),

wasiquradvocate@gmail.com

Execution 
(Comm)/215/2022

JK TYRE AND 
INDUSTRIES LTD Vs 
KAILASH SHIPPING 
SERVICES PVT LTD

nakuljain@gamil.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

CS (COMM)/601/2022 9911681171 22-10-2022 22-10-2022

9871147124 27-10-2022 27-10-2022

9958726491 27-10-2022 27-10-2022

9910809384 27-10-2022 27-10-2022

9811015339

katyalsachin2008@gmail.com

27-10-2022 27-10-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

BANK OF INDIA Vs 
AMRISH AGGARWAL

AMIT 
SAGAR(P),

adv.zulfiker@gmail.com

Execution 
(Comm)/219/2022

KOTAK MAHINDRA 
PRIME LTD Vs JAGJIT 
GREWAL

Rohit Bohra(P),

rohitadv@gmail.com

OMP (I) 
(COMM)/1203/2022

CARS24 FINANCIAL 
SERVICES PRIVATE 
LIMITED Vs ANKUR GIRI

RAJESH 
JANGRA(P),

jangraadvocate@gmail.com

Execution 
(Comm)/217/2022

INDUSIND BANK 
LIMITED Vs 
SHAMBHUSHREE 
SERVICESPVT LTD

AMIT KUMAR 
SINHA(P),

shrutanjay@gmail.com

Execution 
(Comm)/218/2022

KOTAK MAHINDRA 
BANK LTD Vs MURSEED

Ankur Katyal(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

CS (COMM)/610/2022 9407223688

subhamsaigal06@gmail.com

29-10-2022 29-10-2022

CS (COMM)/612/2022 9407223688

subhamsaigal06@gmail.com

29-10-2022 29-10-2022

CS (COMM)/611/2022 9407223688

subhamsaigal06@gmail.com

29-10-2022 29-10-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

IFFCO MC CROP 
SCIENCE PRIVATE 
LIMITED THROUGH ITS 
DIRECTOR MR ANIL 
DHINGRA Vs HANUMAN 
BEEJ BHANDAR 
LAKHIMPUR THROUGH 
ITS PARTNER 
GOVERDHAN DASS 
GUPTA

Shubham 
Saigal(P),

IFFCO MC CROP 
SCIENCE PRIVATE 
LIMITED THROUGH ITS 
DIRECTOR MR ANIL 
DHINGRA Vs SEVA 
SAHAKARI SAMITI 
MARYADIT BHATPUR 
THROUGH ITS 
MANAGER RAMKUMAR 
PATEL

Shubham 
Saigal(P),

IFFCO MC CROP 
SCIENCE PRIVATE 
LIMITED THROUGH ITS 
DIRECTOR MR ANIL 
DHINGRA Vs DEY BANK 
FERTILIZER AND CO 
THROUGH ITS PARTNER 
HARI PADA DEY

Shubham 
Saigal(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9873347330 29-10-2022 29-10-2022

9873347330 29-10-2022 29-10-2022

9873347330 29-10-2022 29-10-2022

9873347330 29-10-2022 29-10-2022

9873347330 29-10-2022 29-10-2022

9811015339

katyalsachin2008@gmail.com

31-10-2022 31-10-2022

9811015339

katyalsachin2008@gmail.com

31-10-2022 31-10-2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1204/2022

KOTAK MAHINDRA 
BANK Vs GALAXY 
LOGISTICS SERVICES 
598

PARV 
MAHAJAN(P),

mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/1207/2022

KOTAK MAHINDRA 
BANK Vs GALAXY 
LOGISTICS SERVICES 
812

PARV 
MAHAJAN(P),

mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/1205/2022

KOTAK MAHINDRA 
BANK Vs FARHAT 669

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/1206/2022

KOTAK MAHINDRA 
BANK Vs RAJESH 
KUMAR 282

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/1208/2022

KOTAK MAHINDRA 
BANK Vs OMKAR 
CONSTRUCTION 399

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/1213/2022

YES BANK LTD Vs 
ASHISH MEHTA

SACHIN 
KATYAL(P),

Execution 
(Comm)/223/2022

BAJAJ FINANCE LTD Vs 
MOHD MOIEN QURESHI

ASHOK 
KUMAR(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

8285002845 31-10-2022 31-10-2022

9811015339

katyalsachin2008@gmail.com

31-10-2022 31-10-2022

9811015339

katyalsachin2008@gmail.com

31-10-2022 31-10-2022

9811015339

katyalsachin2008@gmail.com

31-10-2022 31-10-2022

9811015339

katyalsachin2008@gmail.com

31-10-2022 31-10-2022

9811015339

katyalsachin2008@gmail.com

31-10-2022 31-10-2022

14 SOUTH

8285002845

LITIGATION@SRCSLEGAL.COM

01.10.2022 23.09.2022

8285002845

LITIGATION@SRCSLEGAL.COM

01.10.2022 23.09.2022

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1214/2022

HDFC BANK LTD Vs 
CHANDRA  SHEKHAR

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/1215/2022

YES BANK LTD Vs 
ARCHANA CHAUHAN

SACHIN 
KATYAL(P),

OMP (I) 
(COMM)/1216/2022

YES BANK LTD Vs 
ASHOK KUMAR

SACHIN 
KATYAL(P),

OMP (I) 
(COMM)/1217/2022

YES BANK LTD Vs 
GULSHAN ARA

SACHIN 
KATYAL(P),

OMP (I) 
(COMM)/1218/2022

YES BANK LTD Vs 
KAMLESH

SACHIN 
KATYAL(P),

OMP (I) 
(COMM)/1219/2022

YES BANK LTD Vs 
RAHUL SHARMA

SACHIN 
KATYAL(P),

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) (COMM.) 
1105/2022

HDFC BANK LTD. VS 
DKT LOGISTICS (OPC) 
PRIVATE LIMITED AND 
ANR.

SANJEEV 
PATHAK

OMP (I) (COMM.) 
1106/2022

HDFC BANK LTD. VS 
DKT LOGISTICS (OPC) 
PRIVATE LIMITED AND 
ANR.

SANJEEV 
PATHAK



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

8285002845

LITIGATION@SRCSLEGAL.COM

01.10.2022 24.09.2022

8285002845

LITIGATION@SRCSLEGAL.COM

01.10.2022 24.09.2022

8285002845

LITIGATION@SRCSLEGAL.COM

01.10.2022 24.09.2022

8285002845

LITIGATION@SRCSLEGAL.COM

01.10.2022 24.09.2022

CS(COMM.)575/2022 R.K. SINHA 9811255673

ADVOCATESINHA@REDIFFMAIL.COM

10.10.2022 23.09.2022

F.ALAM 9818485541

F.ALAM@TRULEGAL.CO.IN

10.10.2022 27.09.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) (COMM.) 
1107/2022

HDFC BANK LTD. VS 
DKT LOGISTICS (OPC) 
PRIVATE LIMITED AND 
ANR.

SANJEEV 
PATHAK

OMP (I) (COMM.) 
1108/2022

HDFC BANK LTD. VS 
DKT LOGISTICS (OPC) 
PRIVATE LIMITED AND 
ANR.

SANJEEV 
PATHAK

OMP (I) (COMM.) 
1109/2022

HDFC BANK LTD. VS 
DKT LOGISTICS (OPC) 
PRIVATE LIMITED AND 
ANR.

SANJEEV 
PATHAK

OMP (I) (COMM.) 
1110/2022

HDFC BANK LTD. VS 
DKT LOGISTICS (OPC) 
PRIVATE LIMITED AND 
ANR.

SANJEEV 
PATHAK

STATE BANK OF INDIA 
VS MR. VISHWANATH 
SINGH AND ORS

EXE.
(COMM.)/185/2022

KOTAK MAHINDRA 
BANK LTD. VS SAINI 
AND COMPANY AND 
ANR.



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

F.ALAM 9818485541

F.ALAM@TRULEGAL.CO.IN

10.10.2022 27.09.2022

MANOJ KUMAR 9868650379

MANOJKR_SINGH@HOTMAIL.COM

10.10.2022 06.10.2022

9811015339

KATYALSACHIN2008@GMAIL.COM

10.10.2022 27.09.2022

9811015339

KATYALSACHIN2008@GMAIL.COM

10.10.2022 27.09.2022

9811015339

KATYALSACHIN2008@GMAIL.COM

10.10.2022 30.09.2022

9958726491

JANGRAADVOCATE@GMAIL.COM

10.10.2022 06.10.2022

9958726491

JANGRAADVOCATE@GMAIL.COM

10.10.2022 06.10.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

EXE.
(COMM.)/186/2022

KOTAK MAHINDRA 
BANK LTD. VS SAINI 
AND COMPANY AND 
ANR.

EXE.
(COMM.)/187/2022

BANK OF BARODA VS 
RAFIK AHMAD AND 
ANR.

OMP (I) (COMM.) 
1117/2022

YES BANK LTD. VS 
ANKIT KUMAR 
SRIVASTAVA

SACHIN 
KATYAL

OMP (I) (COMM.) 
1118/2022

YES BANK LTD. VS 
INNOVENT PANEL 
WORKS PVT. LTD.

SACHIN 
KATYAL

OMP (I) (COMM.) 
1119/2022

YES BANK LTD. VS 
MANJUL AMBULANCE 
SERVICES

SACHIN 
KATYAL

OMP (I) (COMM.) 
1120/2022

AXIS BANK LTD. VS 
UNIFORM INC.

RAJESH 
JANGRA

OMP (I) (COMM.) 
1121/2022

AXIS BANK LTD. VS 
SATVINDER KAUR

RAJESH 
JANGRA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

CS(COMM.)577/2022

ADMIN@RAGUELLAW.COM

11.10.2022 30.09.2022

CS(COMM.)578/2022 9810075779

SANJEEVGUPTA91@GMAIL.COM

11.10.2022 06.10.2022

CS(COMM.)579/2022 9971944566

MANISH2586@HOTMAIL.COM

11.10.2022 11.10.2022

AMIT SINHA 9811560077

AMITSINHALEGAL@GMAIL.COM

12.10.2022 20.08.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

M/S. PSYCHOTROPUCS 
INDIA LIMITED VS M/S. 
DROOLS PET FOOD 
PRIVATE LIMITED AND 
ANR.

SANJAY 
AGGARWAL

9810748529/
987326200698
10748529/
987326200698
10748529/
987326200698
10748529/
987326200698
10748529/
9873262006

S. HARPREET SINGH VS 
PAYAL BANSAL

SANJEEV 
GUPTA

M/S. PREVISE SECURITY 
AND LEGAL 
CONSULTANTS PVT. 
LTD. VS M/S. 
PROCONNECT SUPPLY 
CHAIN SOLUTIONS LTD.

MANISH 
SHARMA

EXE.
(COMM.)/189/2022

HDS FINANCIAL 
SERCVICES LTD. VS 
SAIJOO



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

9958724670

NOT AVAILABLE

12.10.2022 22.09.2022

AMIT SHARMA 9810053989

RAMESHKUMAR981053989@GMAIL.COM 

12.10.2022 07.10.2022

9958726491

JANGRAADVOCATE@GMAIL.COM

12.10.2022 10.10.2022

9958726491

JANGRAADVOCATE@GMAIL.COM

12.10.2022 10.10.2022

9968058236

YATIKA.CHOUDHARY@GMAIL.COM

12.10.2022 12.10.2022

CS(COMM.)594/2022 9891068254

KAUSTUBH@ADHRITLEGAL.IN

13.10.2022 06.10.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

EXE.
(COMM.)/190/2022

KOTAK MAHINDRA 
PRIME LTD. VS SAIJOO

KUSHAL 
KUMAR

EXE.
(COMM.)/191/2022

HASMAT ALI VS 
STUDION ALLAINCE

OMP (I) (COMM.) 
1122/2022

AXIS BANK LTD. VS 
MANDEEP KAUR

RAJESH 
JANGRA

OMP (I) (COMM.) 
1123/2022

CNH INDUSTRIAL 
CAPITAL PVT. LTD.VS 
BADAVAT SANTHOSHM

RAJESH 
JANGRA

OMP (I) (COMM.) 
1124/2022

AAPKA HUMDUM 
SOLUTIONS AND 
FINANCE LLP VS 
ARVIND KUMAR AND 
ORS.

YATIKA 
CHAUDHARY

METSO OUTOTEC 
CORPORATION (ALSO 
KNOWN AS METSO 
OUTOTEC OYJ) AND 
ANR. KAUSHIK 
MAJUMDAR AND ANR.

KAUSTUBH 
SINHA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

CS(COMM.)585/2022 RITU MISHRA 9873706792

RITUMISHRA.ADVOCATE@GMAIL.COM

14.10.2022 26.09.2022

CS(COMM.)586/2022 RITU MISHRA 9873706792

RITUMISHRA.ADVOCATE@GMAIL.COM

14.10.2022 26.09.2022

CS(COMM.)590/2022 RITU MISHRA 9873706792

RITUMISHRA.ADVOCATE@GMAIL.COM

14.10.2022 26.09.2022

CS(COMM.)591/2022 RITU MISHRA 9873706792

RITUMISHRA.ADVOCATE@GMAIL.COM

14.10.2022 26.09.2022

CS(COMM.)592/2022 7217817648

VENKETESH@GMAIL.COM

14.10.2022 12.10.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

CANARA BANK VS. M/S. 
CLOTHING PALLETTE

CANARA BANK VS. 
ASHUTOSH SINGH 
SAGAL AND ANR.

CANARA BANK VS. M/S. 
WAVE COLLECTION

CANARA BANK VS. 
PRIYANKA RANA AND 
ANR.

APOLLO 
INTERNATIONAL 
LIMITED VS AMRUTHA 
RATNA CONSTRUCTION

VENKETESH 
MOHAN 
CHAURASIA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

CS(COMM.)593/2022

ASSOCIATES@IKRANTSHARMA.IN

14.10.2022 12.10.2022

CS(COMM.)595/22 9990042642

SRI.ANSHU83@GMAIL.COM

15.10.2022 26.08.2022

CS(COMM.)596/22 9990042642

SRI.ANSHU83@GMAIL.COM

15.10.2022 22.09.2022

9958726491

JANGRAADVOCATE@GMAIL.COM

17.10.2022 13.10.2022

9958726491

JANGRAADVOCATE@GMAIL.COM

17.10.2022 13.10.2022

9958726491

JANGRAADVOCATE@GMAIL.COM

17.10.2022 13.10.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

GAUTAM SHARMA 
THROUGH SPA SMT. 
SHWETA SHARMA VS 
PRASHANT KHANNA 
PARTNER OF ZEUS 
INTERNATIONAL

IKRANT 
SHARMA

9810069880 /
858884285598
10069880 /
858884285598
10069880 /
858884285598
10069880 /
8588842855

CANARA BANK VS. 
DEEPAK SHARMA

ANSHUMAN 
SRIVASTAVA

CANARA BANK VS. MR. 
JAIPAL

ANSHUMAN 
SRIVASTAVA

OMP (I) (COMM.) 
1156/22

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
MANJIT KAUR

RAJESH 
JANGRA

OMP (I) (COMM.) 
1157/22

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
JAIPAL SINGH

RAJESH 
JANGRA

OMP (I) (COMM.) 
1158/22

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
SUDHIR KUMAR PASSI

RAJESH 
JANGRA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

9958726491

JANGRAADVOCATE@GMAIL.COM

17.10.2022 13.10.2022

9958726491

JANGRAADVOCATE@GMAIL.COM

17.10.2022 13.10.2022

9958726491

JANGRAADVOCATE@GMAIL.COM

17.10.2022 13.10.2022

8285002845

LITIGATION@SRCSLEGAL.COM

18.10.2022 14.10.2022

8285002845

LITIGATION@SRCSLEGAL.COM

18.10.2022 14.10.2022

8285002845

LITIGATION@SRCSLEGAL.COM

18.10.2022 14.10.2022

8285002845

LITIGATION@SRCSLEGAL.COM

18.10.2022 14.10.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) (COMM.) 
1159/22

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
RAJESH KUMAR

RAJESH 
JANGRA

OMP (I) (COMM.) 
1160/22

KOTAK MAHINDRA 
BANK LTD. VS ANKU 
JAIN

RAJESH 
JANGRA

OMP (I) (COMM.) 
1161/22

CARS24 FINANCIAL 
SERVICES PVT. LTD. VS 
LAJJAWATI

RAJESH 
JANGRA

OMP (I) (COMM.) 
1166/22

YES BANK LTD. VS 
VIKRANT KUMAR SINGH

SANJEEV 
PATHAK

OMP (I) (COMM.) 
1167/22

YES BANK LTD. VS 
MANJUL AMBULANCE 
SERVICES

SANJEEV 
PATHAK

OMP (I) (COMM.) 
1168/22

YES BANK LTD. VS S K 
WORK CONTRACTOR 
AND BUILDING 
MATERIAL SUPPLIER

SANJEEV 
PATHAK

OMP (I) (COMM.) 
1169/22

YES BANK LTD. VS DEVI 
LAL AND ANR.

SANJEEV 
PATHAK



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

8285002845

LITIGATION@SRCSLEGAL.COM

18.10.2022 14.10.2022

8285002845

LITIGATION@SRCSLEGAL.COM

18.10.2022 14.10.2022

8285002845

LITIGATION@SRCSLEGAL.COM

18.10.2022 14.10.2022

CS(COMM.)597/22 9899491980

AMITMAHALIYAN@GMAIL.COM

18.10.2022 03.09.2022

8285002845

LITIGATION@SRCSLEGAL.COM

19.10.2022 15.10.2022

8285002845

LITIGATION@SRCSLEGAL.COM

19.10.2022 15.10.2022

8285002845

LITIGATION@SRCSLEGAL.COM

19.10.2022 15.10.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) (COMM.) 
1170/22

YES BANK LTD. VS NEW 
LITE SHIPPING PRIVATE 
LIMITED

SANJEEV 
PATHAK

OMP (I) (COMM.) 
1171/22

YES BANK LTD. VS 
RAHUL KUMAR THAKUR 
AND ANR.

SANJEEV 
PATHAK

OMP (I) (COMM.) 
1172/22

YES BANK LTD. VS 
SANDEEP KUMAR 
DUHARIA AND ANR.

SANJEEV 
PATHAK

BANK OF BARODA VS. 
M/S. ADIOS AND CO. 
AND ANR.

AMIT 
MAHALIYAN

OMP (I) (COMM.) 
1176/2022

IDFC FIRST BANK LTD. 
VS FAIZAN MURAD

SANJEEV 
PATHAK

OMP (I) (COMM.) 
1177/2022

IDFC FIRST BANK LTD. 
VS AMJAD ASAFAK

SANJEEV 
PATHAK

OMP (I) (COMM.) 
1178/2022

IDFC FIRST BANK LTD. 
VS YOGENDRA SINGH

SANJEEV 
PATHAK



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

8285002845

LITIGATION@SRCSLEGAL.COM

19.10.2022 15.10.2022

8285002845

LITIGATION@SRCSLEGAL.COM

19.10.2022 15.10.2022

EXE.(COMM.)/211/22 9990918352

RISHUAGARWAL.LEGAL@GMAIL.COM

20.10.2022 13.10.2022

EXE.(COMM.)/212/22 PRASOUK JAIN 9999568427

OFFICE@LPJPARTNERS.COM

20.10.2022 12.10.2022

EXE.(COMM.)/213/22 PRASOUK JAIN 9999568427

OFFICE@LPJPARTNERS.COM

20.10.2022 12.10.2022

9958726491

JANGRAADVOCATE@GMAIL.COM

20.10.2022 15.10.2022

9958726491

JANGRAADVOCATE@GMAIL.COM

20.10.2022 17.10.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) (COMM.) 
1179/2022

IDFC FIRST BANK LTD. 
VS MANOJ KUMAR

SANJEEV 
PATHAK

OMP (I) (COMM.) 
1180/2022

IDFC FIRST BANK LTD. 
VS SHWETANK SAXENA

SANJEEV 
PATHAK

INTEC CAPITAL 
LIMITED VS FRONTLINE 
RETAIL INDIA PVT. LTD. 
AND ORS.

RISHU 
AGARWAL

HDFC BANK LTD. VS 
ROOP NARAIN KAUSHIK

HDFC BANK LTD. VS 
KRISHNA RADHAY 
SHYAM

OMP (I) (COMM.) 
1187/2022

KOTAK MAHINDRA 
BANK LTD. VS PARDEEP

RAJESH 
JANGRA

OMP (I) (COMM.) 
1188/2022

KOTAK MAHINDRA 
BANK LTD. VS SUNNY 
SHARMA

RAJESH 
JANGRA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

9958726491

JANGRAADVOCATE@GMAIL.COM

20.10.2022 17.10.2022

8285002845

LITIGATION@SRCSLEGAL.COM

22.10.2022 17.10.2022

8285002845

LITIGATION@SRCSLEGAL.COM

22.10.2022 17.10.2022

8285002845

LITIGATION@SRCSLEGAL.COM

22.10.2022 17.10.2022

8285002845

LITIGATION@SRCSLEGAL.COM

22.10.2022 17.10.2022

8285002845

LITIGATION@SRCSLEGAL.COM

22.10.2022 30.09.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP (I) (COMM.) 
1189/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
PRASHANT MOURAY

RAJESH 
JANGRA

OMP (I) 
(COMM.)1193/2022

IDFC FIRST BANK LTD 
Vs MAMTA VERMA

SANJEEV 
PATHAK

OMP (I) 
(COMM.)1194/2022

HDFC BANK LTD Vs 
KATEX 
LOGISTICSSOLUTION 
PRIVATE LIMITED 4118

SANJEEV 
PATHAK

OMP (I) 
(COMM.)1195/2022

IDFC FIRST BANK LTD 
Vs MANISH PRATAP

SANJEEV 
PATHAK

OMP (I) 
(COMM.)1196/2022

IDFC FIRST BANK LTD 
Vs MUKESH KUMAR

SANJEEV 
PATHAK

OMP (I) 
(COMM.)1197/2022

HDFC BANK LTD Vs 
ANKITA MALIK 7595

SANJEEV 
PATHAK



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

EXE.(COMM.)/216/22 9711933467

SURAJCHAUDHARYADV@GMAIL.COM

27.10.2022 12.10.2022

9958726491

JANGRAADVOCATE@GMAIL.COM

27.10.2022 18.10.2022

9958726491

JANGRAADVOCATE@GMAIL.COM

27.10.2022 18.10.2022

9958726491

JANGRAADVOCATE@GMAIL.COM

27.10.2022 18.10.2022

9958726491

JANGRAADVOCATE@GMAIL.COM

27.10.2022 18.10.2022

CS(COMM.)605/2022 9811252038

ADVOCATERSGARG@GMAIL.COM

28.10.2022 07.10.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

EQUITAS SMALL 
FINANCE BANK LTD. VS 
MANJEET TANWAR AND 
ANR.

SURAJ 
CHAUDHARY

OMP (I) (COMM.) 
1202/2022

CARS24 FINANCIAL 
SERVICES PVT. LTD. VS 
KARTHIK A

RAJESH 
JANGRA

OMP (I) (COMM.) 
1201/2022

CARS24 FINANCIAL 
SERVICES PVT. LTD. VS 
KAMIL HUSSAIN 
MUSSADAIAQUE

RAJESH 
JANGRA

OMP (I) (COMM.) 
1200/2022

CARS24 FINANCIAL 
SERVICES PVT. LTD. VS 
MOHD. SUHAIL

RAJESH 
JANGRA

OMP (I) (COMM.) 
1198/2022

CARS24 FINANCIAL 
SERVICES PVT. LTD. VS 
SANDEEP KUMAR

RAJESH 
JANGRA

M/S. CLIX CAPITAL 
SERVICES PVT. LTD. VS 
M/S. AROGYAMARG 
HEALTHCARE 
DIAGNOSTICS PVT. LTD. 
AND ORS.

RAVI SHANKAR 
GARG



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

CS(COMM.)606/22 UDAY KUMAR 9810868162

ADVUDAYKUMAR@GMAIL.COM

28.10.2022 15.10.2022

CS(COMM.)609/22 POONAM ATEY 9718636340

POONAMATEY@GMAIL.COM

28.10.2022 20.10.2022

CS(COMM.)607/22 9313043105

NOT AVAILABLE

28.10.2022 15.10.2022

9717850496

PANKAJSIN2007@GMAIL.COM

28.10.2022 27.10.2022

7503390931

PARVESHDUHAN100@GMAIL.COM

29.10.2022 06.10.2022

7503390931

PARVESHDUHAN100@GMAIL.COM

29.10.2022 14.10.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

EMU LINES PRIVATE 
LIMITED VS GAURAV 
MAHESH GUPTA, PROP., 
KISHKINDHA GROUP

JAGRAN PRAKASHAN 
LIMITED VS GOOD 
MORNING INDIA MEDIA 
PVT. LTD. AND ANR.

PERNOD RICARD INDIA 
PVT. LTD. VS BROOKS 
MAGAZINE PVT. LTD. 
AND ANR.

SOHRAB SINGH 
MANN

EXE.
(COMM.)/220/2022

INDUSIND BANK LTD. 
VS RANDHIR KUMAR 
SINGH

PANKAJ 
KUMAR SINGH

EXE.
(COMM.)/221/2022

BAJAJ FINANCE LTD V/S 
JYOTHI RAGHAVEN

PRAVESH 
DUHAN

EXE.
(COMM.)/222/2022

BAJAJ FINANCE LTD V/S 
MOHMMAD KHALID

PRAVESH 
DUHAN



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH

CS(COMM.)613/2022 9999148514

PARAS.CHAWLA34@GMAIL.COM

31.10.2022 12.10.2022

9958726491

JANGRAADVOCATE@GMAIL.COM

31.10.2022 19.10.2022

9958726491

JANGRAADVOCATE@GMAIL.COM

31.10.2022 31.10.2022

15 South

8285002845 17-10-2022 17-10-2022

8285002845 17-10-2022 17-10-2022

9958726491 17-10-2022 17-10-2022

8285002845 17-10-2022 17-10-2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

M/S. AAKRITI TRADING 
COMPANY VS M/S. 
WELLNESS QED PVT. 
LTD. 

PARAS 
CHAWLA

OMP (I) (COMM.) 
1211/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
YOGESH KUMAR

RAJESH 
JANGRA

OMP (I) (COMM.) 
1212/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
SHRAVAN KUMAR

RAJESH 
JANGRA

SH. SANJEEV 
AGGARWAL

OMP (I) 
(COMM)/1153/2022

IDFC FIRST BANK LTD 
Vs RANJIT  SINGH

SH. SANJEEV 
PATHAK 

litigation@srcslegal.com

OMP (I) 
(COMM)/1154/2022

IDFC FIRST BANK LTD 
Vs OSM PROJECTS 
PRIVATE LIMITED

SH. SANJEEV 
PATHAK 

litigation@srcslegal.com

OMP (I) 
(COMM)/1149/2022

KOTAK MAHINDRA 
PRIME LIMITED Vs OM 
HARI

SH. RAJESH 
JANGRA 

angraadvocate@gmail.com

OMP (I) 
(COMM)/1155/2022

IDFC FIRST BANK LTD 
Vs SHIV NARAYAN 
SHARMA

SH. SANJEEV 
PATHAK 

litigation@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

15 South

8285002845 17-10-2022 17-10-2022

8285002845 17-10-2022 17-10-2022

9958726491 17-10-2022 17-10-2022

8285002845 18-10-2022 18-10-2022

9654926809 18-10-2022 18-10-2022

8285002845 18-10-2022 18-10-2022

SH. SANJEEV 
AGGARWAL

OMP (I) 
(COMM)/1151/2022

IDFC FIRST BANK LTD 
Vs SHAMIMA  FARHEEN

SH. SANJEEV 
PATHAK 

litigation@srcslegal.com

OMP (I) 
(COMM)/1152/2022

IDFC FIRST BANK LTD 
Vs MANISH THAKRAL

SH. SANJEEV 
PATHAK 

litigation@srcslegal.com

OMP (I) 
(COMM)/1150/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SHUBHAM BANSAL

SH. RAJESH 
JANGRA 

angraadvocate@gmail.com

OMP (I) 
(COMM)/1163/2022

HDFC BANK LTD Vs 
RENU KUMARI

SH. SANJEEV 
PATHAK 

litigation@srcslegal.com

CS 
(COMM)/598/2022

BORDERFREE CUISINES 
LLP Vs AZIMUTH 
BUSINESS ON WHEELS 
PRIVATE LIMITED

SH. ANUPAM 
SINGH 

anupamjsingh@gmail.com

OMP (I) 
(COMM)/1165/2022

HDFC BANK LTD Vs 
KATEX LOGISTICS 
SOLUTION PRIVATE 
LIMITED

SH. SANJEEV 
PATHAK 

litigation@srcslegal.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

15 South

8285002845 18-10-2022 18-10-2022

9958726491 19-10-2022 19-10-2022

9958726491 19-10-2022 19-10-2022

9958726491 19-10-2022 19-10-2022

9958726491 19-10-2022 19-10-2022

9958726491 19-10-2022 19-10-2022

SH. SANJEEV 
AGGARWAL

OMP (I) 
(COMM)/1164/2022

HDFC BANK LTD Vs 
KATEX LOGISTICS 
SOLUTION PRIVATE 
LIMITED 4113

SH. SANJEEV 
PATHAK 

litigation@srcslegal.com

OMP (I) 
(COMM)/1182/2022

KOTAK MAHINDRA 
PRIME LTD Vs SUMIT 
SINGH GAUR

SH. RAJESH 
JANGRA 

angraadvocate@gmail.com

OMP (I) 
(COMM)/1185/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SHARAD BHARDWAJ

SH. RAJESH 
JANGRA 

angraadvocate@gmail.com

OMP (I) 
(COMM)/1181/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
RAMESH PANCHARIYA

SH. RAJESH 
JANGRA 

angraadvocate@gmail.com

OMP (I) 
(COMM)/1183/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
RAJ VARDHAN PANDEY

SH. RAJESH 
JANGRA 

angraadvocate@gmail.com

OMP (I) 
(COMM)/1186/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
ASHISH RAJKUMAR

SH. RAJESH 
JANGRA 

angraadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

15 South

9958726491 19-10-2022 19-10-2022

20-10-2022 20-10-2022

9873347330 22-10-2022 22-10-2022

9873347330 22-10-2022 22-10-2022

9654926809 22-10-2022 22-10-2022

SH. SANJEEV 
AGGARWAL

OMP (I) 
(COMM)/1184/2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
BHARAT COLD STORAGE 
AND ICE FACTORY

SH. RAJESH 
JANGRA 

angraadvocate@gmail.com

OMP 
(COMM)/50/2022

NATIONAL HIGHWAYS 
AUTHORITY OF INDIA Vs 
LION ENGINEERING 
CONSULTANT

SH. SUMIT 
KUMAR VATS 

delhi@mvkini.com

OMP (I) 
(COMM)/1191/2022

KOTAK MAHINDRA 
BANK Vs BALJEET 
SINGH CONTRACTOR 
210

SH. MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/1192/2022

KOTAK MAHINDRA 
BANK Vs BABA 
MOHJAMA TRADING 
COMPANY 040

SH. MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.com

CS 
(COMM)/602/2022

AU HOLIDAYS AND 
EVENTS PVT LTD Vs MRS 
CHARU KAPOOR 
SAREEN

SH. ANUPAM 
SINGH 

anupamjsingh@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

15 South

27-10-2022 27-10-2022

9958726491 27-10-2022 27-10-2022

9999353434 28-10-2022 28-10-2022

9711131164 28-10-2022 28-10-2022

9873347330 29-10-2022 29-10-2022

9873347330 29-10-2022 29-10-2022

SH. SANJEEV 
AGGARWAL

CS 
(COMM)/603/2022

M/S VIRAJ PROFILES 
PVT LTD Vs MR RISHI 
BHUTANI PROP OF M/S 
ARY ENTERPRISES

SH. ROHIT 
SINGHA

hotservelegal@gmail.com

OMP (I) 
(COMM)/1199/2022

CARS24 FINANCIAL 
SERVICES PRIVATE 
LIMITED Vs SARAMGI R

SH. RAJESH 
JANGRA 

angraadvocate@gmail.com

CS 
(COMM)/604/2022

M/S UNISSI INDIA PVT 
LTD Vs M/S AIROX 
NIGEN EQUIPMENTS 
PVT LTD

SH. SACHIN 
LOHIA

CS 
(COMM)/608/2022

BETA FINANCIAL 
SERVICES PVT LTD Vs 
MEENU DHINGRA AND  
ANR

SH. AADITYA 
VIJAY KUMAR 

aadityavk@gmail.com

OMP (I) 
(COMM)/1210/2022

KOTAK MAHINDRA 
BANK Vs BIJENDER 
SATNARAYAN 3040

SH. MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/1209/2022

KOTAK MAHINDRA 
BANK Vs KARAN SINGH 
6161

SH. MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 South

NIL

17

7838773507 singhamit0071@gmail.com 01-10-2022 30.09.2022

8800817611 01-10-2022 30.09.2022

9810224624 amitguptaadv366@gmail.com 01-10-2022 01.10.2022

9811375940 06-10-2022 01.10.2022

CS (COMM)/997/2022 9811008367 ishchauhanadv01@gmail.com 07-10-2022 06.10.2022

9811375940 07-10-2022 01.10.2022

SH. MUKESH KUMAR 
GUPTA

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

CS 
(COMM)/984/2022

STATE BANK OF INDIA 
Vs MR ANAND PAL

AMIT KUMAR 
SINGH(P),

CS 
(COMM)/985/2022

JOHAR BAKERS Vs MS 
FOOD PRODUCTS JAHID 
BAKERS

Shah Rukh 
Ahmad(P), mandeepbaisala@gmail.com

CS 
(COMM)/995/2022

THE JAMMU AND 
KASHMIR BANK LTD Vs 
BANSAL STORE

AMIT 
GUPTA(P),

CS 
(COMM)/999/2022

UNION BANK OF INDIA 
Vs NEXXA FEBTECH

SUBODH 
KUMAR 
SINGH(P), advubodhkumarsingh@gmail.com

UCO BANK Vs M/S 
TEXHO IT SERVICES LLP

ISHWAR SINGH 
CHAUHAN(P),

CS 
(COMM)/998/2022

UNION BANK OF INDIA 
Vs RATHORE 
ENTERPRISES

SUBODH 
KUMAR 
SINGH(P), advubodhkumarsingh@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

17

9911444100 alaghs409@gmail.com 07-10-2022 06.10.2022

9205113671 27-10-2022 20.10.2022

7011452484 29-10-2022 19.10.2022

9810170302 virshalgarg777@gmail.com 29-10-2022 28.10.2022

7011452484 29-10-2022 19.10.2022

9810197621 29-10-2022 22.10.2022

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SOUTH-
EAST

CS 
(COMM)/1002/2022

BLD GLASS AND 
PLYWOOD PVT LTD Vs 
CORE CONSTRUCTION chirag Alagh(P),

CS 
(COMM)/1047/2022

BONZO KIDS APPAREL  
PVT LTD Vs FIRDOUS 
AHMED SHAH

ANURADHA 
MITTRA(P), anuradhamitra@gmail.com

CS 
(COMM)/1058/2022

BHUSHAN DEALMARK 
PRIVATE LIMITED Vs 
M/S ROYAL 
CONSTRUCTION 
PARTNERSHIP 
CONCERN

HIMANSHU 
GARG(P), sswaniassociates@gmail.com

CS 
(COMM)/1054/2022

SUVI EXPORTS LLP Vs 
ARFASHION

VISHAL 
GARG(P),

CS 
(COMM)/1059/2022

BHUSHAN DEALMARK 
PRIVATE LIMITED Vs 
NITISHA VENTURES 
PRIVATE LIMITED

HIMANSHU 
GARG(P), sswaniassociates@gmail.com

CS 
(COMM)/1067/2022

UNION BANK OF INDIA 
Vs AJAY KUMAR

Aakash 
Tripathi(P), jitendragargadv@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

N/A singhamit0071@gmail.com 01-10-2022 31-10-2022

9811026362 N/A 01-10-2022 31-10-2022

8800482088 01-10-2022 31-10-2022

9811375940 07-10-2022 06-10-2022

9871704611 06-10-2022 05-10-2022

HARDEEP(P), 9811008367 ischauhanadv01@gmail.com 07-10-2022 06-10-2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

CS 
(COMM)/992/2022

STATE BANK OF INDIA 
Vs MR SURENDER PAL

AMIT KUMAR 
SINGH(P),

CS 
(COMM)/994/2022

MR MANI KANT 
AGGARWAL Vs 
JYOTSANA SANJAY 
AGARWAL

AASHEESH 
GUPTA(P),

CS 
(COMM)/993/2022

ASSOCIATED ALCOHOL 
AND BREWERIES 
LTDTHROUGH ITS 
AUTHORISED 
REPRESENTATIVE Vs 
AMIT INFOTECH PVT 
LTDTHROUGH ITS 
AUTHORISED 
REPRESENTATIVE

ALOK 
TRIPATHI(P), adv.aaloktripathi@gmail.com

CS 
(COMM)/1001/2022

UNION BANK OF INDIA 
Vs ASHIK BOOK 
BINDING HOUSE

SUBODH 
KUMAR 
SINGH(P), advsubodhkumarsingh@gmail.com

CS 
(COMM)/996/2022

NEO TECHNO FIELD 
COMPANY Vs J KUMAR 
INFRAPROJECTS LTD

Vishwendra 
Verma(P), verma.visvendra@yahooo.co.in

CS 
(COMM)/1000/2022

UCO BANK Vs NEERU 
KUMARI



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

9999320409 12-10-2022 07-10-2022

9911114489 15-10-2022 12-10-2022

9717443903 19-10-2022 15-10-2022

9205113671 28-10-2022 27-10-2022

9868184236 sushmasingh77@gmail.com 28-10-2022 27-10-2022

7838773507 singhamit0071@gmail.com 31-10-2022 30-10-2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

CS 
(COMM)/1004/2022

M/S DIFFERENT 
COUNTS PVT LTD Vs M/S 
KNITCRAFT APPARELS 
INTERNATIONAL PVT 
LTD

RITWIK 
PARIKH(P), rithwikoff@outlook.com

CS 
(COMM)/1019/2022

SPORTING ETHOS PVT 
LTD Vs PARIDHI OJHA

ABHISHEK 
AGGARWAL(P), gnaggarwal.co@gmail.com

CS 
(COMM)/1028/2022

COZY TOUCH POLY 
FOAMS INDIA PRIVATE 
LIMITED Vs HARSH 
INTERNATIONAL

SONAM 
SHARMA(P), ridhima@ssralegal.in

CS 
(COMM)/1050/2022

BONZO KIDS APPAREL 
PVT LTD Vs ROUF 
AHMED BEIGH

ANURADHA 
MITTRA(P), anuradhapultra@gmail.com

CS 
(COMM)/1051/2022

UFLEX LIMITED Vs M/S 
KESHAR PRINT LLP AND 
ORS

SUSHMA 
SINGH(P),

CS 
(COMM)/1066/2022

STATE BANK OF INDIA 
Vs MRS SHERIN VS

AMIT KUMAR 
SINGH(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

8750618722 29-10-2022 28-10-2022

9810171302 vishalgarg777@gmail.com 29-10-2022 28-10-2022

8750618722 29-10-2022 28-10-2022

19

NIL

20

9911915329 11-10-2022 10-10-2022

9958683230 PRINCE902@GMAIL.COM 13-10-2022 12-10-2022

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

CS 
(COMM)/1062/2022

BLUEVIEW PROPERTIES 
PRIVATE LIMITED Vs 
MR AMANJOT SINGH

HIMANSHU 
GARG(P), sswaniassociate@gmail.com

CS 
(COMM)/1056/2022

SUVI EXPORTS LLP Vs 
GURU NANAK 
INTERNATIONAL

VISHAL 
GARG(P),

CS 
(COMM)/1061/2022

BHUSHAN DEALMARK 
PRIVATE LIMITED Vs 
M/S BUDHA GROUP OF 
CONSTRUCTIONS AND 
PROPERTIES

HIMANSHU 
GARG(P), sswaniassociate@gmail.com

SH. AJAY KUMAR 
JAIN

SOUTH-
EAST

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

EXECUTION 
(COMM)/205/2022

SHRI RAM TRANSPORT 
FINANCE COMPANY LTD 
Vs KEDAR NATH

Gyanesh saini 
Advocate(P), gk_saini2003@gmail.com

EXECUTION 
(COMM)/231/2022

HDFC BANK LTD Vs 
NEWTECH ENGICON 
LIMITED

NAVEEN 
SHARMA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

20

9034281318 OFFICEOFFIRSTASSOCIATES@GMAIL.COM13-10-2022 12-10-2022

9034281318 OFFICEOFFIRSTASSOCIATES@GMAIL.COM13-10-2022 12-10-2022

15-10-2022 10-10-2022

9999568427 17-10-2022 14-10-2022

9911315304 18-10-2022 14-10-2022

9818365119 18-10-2022 17-10-2022

9999691983 NOT PROVIDED 20-10-2022 18-10-2022

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

EXECUTION 
(COMM)/229/2022

M/S AXIS BANK LTD Vs 
TABUSSUM  HUSSAIN

JAGDEEP 
SHARMA(P),

EXECUTION 
(COMM)/230/2022

M/S AXIS BANK LTD Vs 
FAHEEM HAIDER NAQVI

JAGDEEP 
SHARMA(P),

CS 
(COMM)/1012/2022

S B AGGARWAL Vs 
MOHIT KUMAR GUPTA

MANOJ 
MITTAL(P),

EXECUTION 
(COMM)/235/2022

HDFC BANK LTD Vs 
SANTOSH UPADHAYAY

KARAN 
SINHA(P), office@lpjpartners.com

CS 
(COMM)/1023/2022

M/S RX INFOTECH PVT 
LTD Vs MOHAMMAD 
BELAL

MANEESH 
GUMBER(P), ascentlawfirm@gmail.com

CS 
(COMM)/1024/2022

STATE BANK OF INDIA 
Vs SHRAVAN KUMAR 
KAMAT

VARUN 
CHANDIOK(P), chambersofvarunchandiok@gmail.com

EXECUTION 
(COMM)/250/2022

M/S KOTAK MAHINDRA 
BANK LTD Vs KORBAN 
ALI KHAN

PRASHANT 
KUMAR(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

20

7982175989 CASPIRESAPRA2010@GMAIL.COM20-10-2022 18-10-2022

26843455 20-10-2022 18-10-2022

8800784740 shubhi1673@gmail.com 20-10-2022 18-10-2022

9971336611 SBI.16683@SBI.CO.IN 20-10-2022 14-10-2022

9971336611 SBI.16683@SBI.CO.IN 20-10-2022 14-10-2022

9971336611 SBI.16683@SBI.CO.IN 20-10-2022 14-10-2022

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

CS 
(COMM)/1040/2022

BANK OF BARODA Vs 
ADLER DESIGN AND 
STRUCTURETHROUGH 
ITS PROPRIETORMRS 
SHIKHA  ARORA

SUSHIL KUMAR 
SAPRA(P),

CS 
(COMM)/1041/2022

M/S WELLA 
OPERATIONS US LLC Vs 
NARINDER ARORA AND 
ORS

SHRAVAN 
KUMAR 
BANSAL(P), unitedmark@unitedipr.com

CS 
(COMM)/1042/2022

STATE BANK OF INDIA 
Vs RAKESH KUMAR

DHARMENDRA 
SINGH(P),

CS 
(COMM)/1043/2022

STATE BANK OF INDIA 
Vs DHARMPAL

VAIBHAV 
YADAV(P),

CS 
(COMM)/1044/2022

STATE BANK OF INDIA 
Vs SANGEETA BABBAR

VAIBHAV 
YADAV(P),

CS 
(COMM)/1045/2022

STATE BANK OF INDIA 
Vs DEEPAK BHATIA

VAIBHAV 
YADAV(P),



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

20

99996 91983 NOT PROVIDED 20-10-2022 19-10-2022

9810015160 22-10-2022 14-10-2022

8527954456 adv.vibhasharma74@gmail.com 22-10-2022 14-10-2022

21

AEQUO.LEGAL@GMAIL.COM

31-10-2022 30-10-2022

9811736977 31-10-2022 30-10-2022

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

EXECUTION 
(COMM)/249/2022

M/S KOTAK MAHINDRA 
BANK LTD Vs SUSHIL 
KUMAR

PRASHANT 
KUMAR(P),

CS 
(COMM)/1048/2022

RESDIEO 
INTERNATIONAL INDIA 
PVT LTD Vs M/S AASAAN 
GLOBAL TECHNOLOGY 
PVT LTD

AJEYO 
SHARMA(P), jswad.delhi@jswad.org

CS 
(COMM)/1049/2022

AAGAM WORLD WIDE 
INDUSTRIES LTD Vs 
MANOJ SACHDEVA AND 
ANR

VIBHA 
SHARMA(P),

MS PREETI 
AGGARWAL GUPTA

SOUTH-
EAST

CS 
(COMM)/1063/2022

FLAKTGROUP INDIA 
PVT.LTD.THROUGH 
AUTHORIZED 
REPRESENTATIVE Vs 
SEPC 
LIMITEDTHROUGH 
AUTHORIZED 
REPRESENTATIVE

C. KUMAR & 
MUKESH 
AGGARWAL

9810217576
9868882512

CS 
(COMM)/1064/2022

HILTI INDIA PVT LTD Vs 
RAMAN KUMARI 
PROPRIETOR PRIME 
CONCRETE SOLUTIONS

Arvind Sharma 

aslawassociates.as@gmail.com 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

21

QUAISAR ALI 9999802592

aliguaisar11O@gmail.com

29-10-2022 28-10-2022

9811114489

GNAGGARWAL.CO@GMAIL.COM

29-10-2022 28-10-2022

7838889297

aaspiresapra20l0gmail. com

20-10-2022 18-10-2022

8800784740

SHUBHIL1673@GMAIL.COM

20-10-2022 18-10-2022

9953226302

PRAKASH.GAURAV01@GMAIL.COM

20-10-2022 15-10-2022

MS PREETI 
AGGARWAL GUPTA

SOUTH-
EAST

CS 
(COMM)/1052/2022

BANK OF BARODA Vs 
RASHMI JHA 
PROPRIETOR OF 
MESSERS KASHYAP AND 
DAUGHTERS CLOTHING 
AND HSOIERY CENTRE

CS 
(COMM)/1053/2022

NISHI GUPTA 
PROPRIETOR Vs HRIDAY 
GRAPHICS PVT LTD

ABHISHEK 
AGGARWAL

CS 
(COMM)/1031/2022

BANK OF BARODA Vs 
VIJAY ROHIRA

SUSHIL KUMAR 
SAPRA

CS 
(COMM)/1032/2022

STATE BANK OF INDIA 
Vs LAXMAN GIRI

DHARMENDRA 
SINGH 

CS 
(COMM)/1033/2022

STATE BANK OF INDIA 
Vs AMIT

GAURAV, 
SATISH KUMAR 
KASHYAP



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

21

J. S. WAD 9810015160

JSWAD.DELHI@JSWAD@GMAIL.COM

20-10-2022 12-10-2022

9999922342 17-10-2022 14-10-2022

8800784740

SHUBHIL1673@GMAIL.COM

14-10-2022 10-10-2022

9868882512 13-10-2022 11-10-2022

22 MS NIRJA BHATIA

NIL

23

NIL

MS PREETI 
AGGARWAL GUPTA

SOUTH-
EAST

CS 
(COMM)/1034/2022

RESIDEO 
INTERNATIONAL INDIA 
PVT. LTD. Vs ALPHA 
NATIONAL FIRE SAFETY 
SERVICES PVT. LTD.

CS 
(COMM)/1020/2022

INDERPREET SINGH 
GULATI Vs MR RANA 
PROP OF M/S NEW 
RAMA TV SHOPPEE

TUSHAR 
SAINI,VIKRANT 
CHOUDHARY 
SMITA MISHRA

Vikk.vc@gmail.com

CS 
(COMM)/1007/2022

STATE BANK OF INDIA 
Vs RAHUL

DHARMENDRA 
SINGH

CS 
(COMM)/1005/2022

SMT. HARSH 
MALHOTRA Vs JAI 
JAGAT AMBEY CHIT 
FUND PRIVATE LIMITED

MUKESH 
AGGARWAL

Aeauo.leaal@amail.com

SOUTH-
EAST

SH. RAJESH KUMAR 
SINGH

SOUTH-
EAST



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

9999334816 6851/22 10/01/22

9999334816 6852/22 10/01/22

9999334816 6853/22 10/01/22

9999334816 6855/22 10/01/22

9999334816 6856/22 10/01/22

9999334816 6857/22 10/01/22

9811843931 6874/22 10/01/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-04482-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
PRAKASH KUMAR 
SHARMA

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04481-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
NAZIM

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04480-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
GURINDER PAL SINGH

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04478-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
BILAL AHMED

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04479-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
BAL KISHAN

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04478-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
AMIT KUMAR

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04398-
2022

KOTAK MAHINDRA 
BANK LTD VS VIJAY 
BHARAT SHIVALE

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

LALIT PANDEY 9717391663 6913/22 10/06/22

LALIT PANDEY 9717391663 6917/22 10/06/22

LALIT PANDEY 9717391663 6918/22 10/06/22

LALIT PANDEY 9717391663 6919/22 10/06/22

LALIT PANDEY 9717391663 6920/22 10/06/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-04536-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD. VS JRS 
INFRASTRUCTURE

lalitpandeyadav@gmail.com

EC-DLET-01-04540-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD. VS 
DHARAMRAJ 
CONTRACTS INDIA PVT 
LTD.

lalitpandeyadav@gmail.com

EC-DLET-01-04541-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD. VS 
DHARAMRAJ 
CONTRACTS INDIA PVT 
LTD.

lalitpandeyadav@gmail.com

EC-DLET-01-04542-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD. VS 
DHARAMRAJ 
CONTRACTS INDIA PVT 
LTD.

lalitpandeyadav@gmail.com

EC-DLET-01-04543-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD. VS 
DHARAMRAJ 
CONTRACTS INDIA PVT 
LTD.

lalitpandeyadav@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

LALIT PANDEY 9717391663 6922/22 10/06/22

LALIT PANDEY 9717391663 6923/22 10/06/22

9999334816 6924/22 10/06/22

9999334816 6925/22 10/06/22

9999334816 6927/22 10/06/22

N MAHABIR 9811694997 6933/22 10/06/22

9911792701 6935/22 10/06/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-04545-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD. VS M B 
CONSTRUCTIONS

lalitpandeyadav@gmail.com

EC-DLET-01-04546-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD. VS RAVINDER 
KUMAR 

lalitpandeyadav@gmail.com

EC-DLET-01-04556-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
ANIKET

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04555-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
TOFIQ

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04553-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
RAVI KUMAR

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04547-
2022

KAMLA KANT AND 
COMPANY LLP VS P K 
PAN PRODUCTS PVT. 
LTD.

contact@litmuslegal.com

EC-DLET-01-04378-
2022

RAJEEV TIWARI VS M/S 
UMANG TOWN 
PLANNER PVT. LTD. 

RAJEEV 
SHRIVASTAVA

rajeevadv.shrivastava@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

9811843931 6936/22 10/06/22

9811843931 6937/22 10/06/22

9811843931 7016/22 10/07/22

9811843931 7017/22 10/07/22

9811843931 7018/22 10/07/22

9811843931 7020/22 10/07/22

9643646534

parv.mahajan007@gmail.com

7045/22 10/10/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-04333-
2022

KOTAK MAHINDRA 
BANK LTD VS KARTTIK 
PRADHAN

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04335-
2022

KOTAK MAHINDRA 
BANK LTD VS PRAMILA 
PRADHAN

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04566-
2022

KOTAK MAHINDRA 
BANK LTD VS HARSH 
KUMAR SINGH

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04567-
2022

KOTAK MAHINDRA 
BANK LTD VS SUSHIL 
KUMAR JAGDAMBA 
PRASAD TIWARI

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04568-
2022

KOTAK MAHINDRA 
BANK LTD VS JABBAR 
HUSEIN PIRMAHMAND

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04578-
2022

KOTAK MAHINDRA 
BANK LTD VS SWAPNIL 
BHAUSAHEB MORE

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04573-
2022

KOTAK MAHINDRA 
BANK LTD VS VIRENDRA 
SINGH

PARV 
MAHAJAN



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

9643646534

parv.mahajan007@gmail.com

7046/22 10/10/22

9643646534

parv.mahajan007@gmail.com

7048/22 10/10/22

8376049807 7050/22 10/10/22

8376049807 7054/22 10/10/22

8376049807 7056/22 10/10/22

8376049807 7057/22 10/10/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-04572-
2022

KOTAK MAHINDRA 
BANK LTD VS 
TASAWWUR HUSSAIN

PARV 
MAHAJAN

EC-DLET-01-04570-
2022

KOTAK MAHINDRA 
BANK LTD VS 
AMRENDER PAL SINGH

PARV 
MAHAJAN

EC-DLET-01-04583-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
ABHIMANYU YADAV

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04588-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
DEEPAK KUMAR

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04593-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
GURJANT SINGH

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04596-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
HITESH RAJ KUMAR 
SHARMA

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

8376049807 7059/22 10/10/22

8376049807 7064/22 10/10/22

8376049807 7065/22 10/10/22

8376049807 7066/22 10/10/22

8376049807 7068/22 10/10/22

8376049807 7071/22 10/10/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-04603-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
NARENDRA SINGH 
NIRWAN

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04614-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
SARITA SHUKLA

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04617-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
ASHAKEEL AHMED

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04620-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
SHAHRUKH KHAN

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04625-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
SHREE BHADHRIYA 
CONTRACTOR

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04633-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
USHA DEVI

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

8376049807 7073/22 10/10/22

8376049807 7077/22 10/10/22

9999334816 7079/22 10/10/22

9999334816 7080/22 10/10/22

9999334816 7083/22 10/10/22

9999334816 7084/22 10/10/22

9999334816 7085/22 10/10/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-04635-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
MOHIT BAISOYA

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04639-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
JAFARUDDIN ABDUL 
GAFFAR

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04631-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
SHASHNWAS

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04630-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
RAVINDER

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04626-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
AADIL HUSSAIN

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04624-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
ABDUL WAHEED

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04622-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
VIRENDER KUMAR

NITISH 
PATHANIA 

pathania.hot@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

9999334816 7086/22 10/10/22

9999334816 7087/22 10/10/22

9999334816 7088/22 10/10/22

9999334816 7089/22 10/10/22

9999334816 7093/22 10/10/22

9999334816 7096/22 10/10/22

9999334816 7097/22 10/10/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-04621-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
UMESH KUMAR

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04619-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
SURENDER

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04618-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
SHAMSHUDDIN ALVI

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04616-
2022

DASH LEASING AND 
FINANCE PVT LTD VS 
REENA DEVI

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04608-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
AMIT KUMAR

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04604-
2022

BALDEV FINLEASE PVT. 
LTD. VS RAJVEER SINGH

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04601-
2022

BALDEV FINLEASE PVT. 
LTD. VS RAJESH KUMAR 
JHA

NITISH 
PATHANIA 

pathania.hot@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

9999334816 7098/22 10/10/22

9999334816 7099/22 10/10/22

VIKAS SEHGAL 9873828306 7100/22 10/10/22

VIKAS SEHGAL 9873828306 7101/22 10/10/22

9999985408 7104/22 10/10/22

9811843931 7105/22 10/10/22

PIYUSH GUPTA 9818020868 7125/22 10/10/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-04600-
2022

BALDEV FINLEASE PVT. 
LTD. VS NAMITA DALAI 

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04599-
2022

BALDEV FINLEASE PVT. 
LTD. VS ARJUN

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04582-
2022

AXIS BANK LTD. VS 
NAVED HUSSAIN

vikki.sehgal@gmail.com

EC-DLET-01-04581-
2022

AXIS BANK LTD. VS 
NEERAJ SINHA

vikki.sehgal@gmail.com

EC-DLET-01-04589-
2022

PANKAJ TANDON 
THROUGH HIS 
CONSTITUTED 
ATTORNEY SMT PREETI 
SHRIDHAR VS 
MANAGING DIRECTOR

ROHIT KUMAR 
SINGH

advrohitsingh@gmail.com

EC-DLET-01-04332-
2022

KOTAK MAHINDRA 
BANK LTD VS NILAMANI 
JENA

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04648-
2022

LALIT GOEL VS CITY 
UNION BANK LTD.

guptapiyush@live.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

PIYUSH GUPTA 9818020868 7126/22 10/10/22

B. B. SHARMA 9891887145 7167/22 10/11/22

9811843931 7168/22 10/11/22

8376049807 7170/22 10/11/22

9811843931 7191/22 10/11/22

9811843931 7192/22 10/11/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-04650-
2022

SANDEEP BAGGA VS 
CITY UNION BANK LTD.

guptapiyush@live.com

EC-DLET-01-04651-
2022

SHINKOLITE FINANCE 
COMPANY LTD. VS 
ASLAM KHAN

Bankebiharisharma@rediffmail.com

EC-DLET-01-04653-
2022

KOTAK MAHINDRA 
BANK LTD VS DINESH 
MOHAN SHINGARE

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04654-
2022

BMW INDIA FINANCIAL 
SERVICES PVT. LTD. VS 
TRANZLEASE HOLDING 
INDIA PVT. LTD.

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04656-
2022

KOTAK MAHINDRA 
BANK LTD VS VIRENDER 
SHIV KUMAR CHAUHAN

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04663-
2022

KOTAK MAHINDRA 
BANK LTD VS KARAM 
ENTERPRISES

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

9811843931 7193/22 10/11/22

9811843931 7194/22 10/11/22

9312993437 7207/22 10/11/22

9811843931 7209/22 10/11/22

7838393940 7217/22 10/12/22

9999334816 7219/22 10/12/22

B. B. SHARMA 9891887145 7334/22 10/14/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-04664-
2022

KOTAK MAHINDRA 
BANK LTD VS 
MAHARAJA FOODS

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04665-
2022

KOTAK MAHINDRA 
BANK LTD VS ASHOK 
MARUTI PAWAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-03664-
2022

STATE BANK OF INDIA 
VS RAJEEV KUMAR 
SHARMA

RAJESH 
KUMAR 
SHANDILYA

shandilyalawoffices@gmail.com

EC-DLET-01-04668-
2022

KOTAK MAHINDRA 
BANK LTD VS NILESH 
AJAY SINGH

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04527-
2022

LAKSHYA INTERNET 
PVT. LTD. VS ASHISH 
PROPRIETOR OF SHRI 
SHYAM TRADING 
COMPANY

SWATI 
CHANANA

swati@zealattorneys.com

EC-DLET-01-04672-
2022

HONEYWELL FINSERV 
PVT. LTD. VS 
RAHISUDDIN

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04690-
2022

DOST FINCAP PVT. LTD. 
VS MAA SANTOSHI 
TRAVELS 

Bankebiharisharma@rediffmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

B. B. SHARMA 9891887145 7378/22 10/14/22

ASHOK KUMAR 8750764665 7393/22 10/15/22

NAMIT SURI 8178010667 7448/22 10/17/22

9717362471

sinha.shambhavi25@gmail.com

7482/22 10/17/22

SAHIL AERON 9910007125 7573/22 10/19/22

9873101002

pranay7advo@gmail.com

7576/22 10/20/22

9873101002

pranay7advo@gmail.com

7577/22 10/20/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-04689-
2022

PEEJAY FINANCE 
COMPANY PVT. LTD. VS 
BHASKAR KUMAR

Bankebiharisharma@rediffmail.com

EC-DLET-01-04699-
2022

SISIR BISWAS VS 
HINDUSTAN 
CONSTRUCTION CO. 
LTD.

EC-DLET-01-04693-
2022

ATISHAY JAIN VS TEC 
GROUPE AND ORS

listing@lexindis.com

EC-DLET-01-03832-
2022

ALLIEVA PHARMA PVT. 
LTD. VS WISDOM 
PHARMACEUTICALS

SHAMBHAVI 
SINHA

EC-DLET-01-04714-
2022

SHEETAL KATHERIA VS 
NEERAJ KUMAR

indiaaerons@gmail.com

EC-DLET-01-04720-
2022

CANARA BANK VS 
VINOD KUMAR BAJAJ

PRANAY 
SHARMA

EC-DLET-01-04722-
2022

CANARA BANK VS 
RIDHIMA BAJAJ

PRANAY 
SHARMA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

24 East

8506988037

siddiquiadnan52@gmail.com

7615/22 10/22/22

B. B. SHARMA 9891887145 7616/22 10/22/22

PUNEET GOEL 981075957 7623/22 10/27/22

S K AGGARWAL 9811642330

sajjanaggarwal701@gmail.com

7625/22 10/27/22

SHEENA TAQUI 8604703339 7664/22 10/29/22

9899138242

arunbhardwaj1206@gmail.com

7704/22 10/31/22

SH. SANJAY 
SHARMA-I

EC-DLET-01-04736-
2022

A ONE ELECTRICALS 
ENGINEERS AND 
CONTRACTORS VS 
SHAHANA

ADNAN AHMED 
SIDDIQUI

EC-DLET-01-04737-
2022

SHREE ANK FINHOLD 
PVT. LTD. VS HARPAL 
SINGH

Bankebiharisharma@rediffmail.com

EC-DLET-01-04742-
2022

AGNI INSTRUMENT 
ENGINEERS THROUGH 
OM PRAKASH VS 
NEELANSH FIRE 
PROTECTION SYSTEM 
AND ORS

advpuneetgoel@gmail.com

EC-DLET-01-04743-
2022

ANMOL FINANCIAL 
SERVICES LTD. VS 
CHOUDHARY TOUR AND 
TRAVELS PVT. LTD.

EC-DLET-01-04721-
2022

JITENDER KUMAR VS 
RAJVIR SINGH @ 
RAJKUMAR

sheenataqui@gmail.com

EC-DLET-01-04694-
2022

PUNJAB NATIONAL 
BANK VS ARUN GANDHI

ARUN 
BHARDWAJ



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

9873347330 6844/22 10/01/22

9873347330 6845/22 10/01/22

9873347330 6846/22 10/01/22

9999334816 6847/22 10/01/22

9999334816 6848/22 10/01/22

9999334816 6852/22 10/01/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04493-
2022

KOTAK MAHINDRA 
BANK LTD VS MALIK 
MINERAL CONTRACTOR

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.com

EC-DLET-01-04494-
2022

KOTAK MAHINDRA 
BANK LTD VS MALIK 
MINERAL CONTRACTOR

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.com

EC-DLET-01-04495-
2022

KOTAK MAHINDRA 
BANK LTD VS MALIK 
MINERAL CONTRACTOR

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.com

EC-DLET-01-04487-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
TARUN

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04485-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
NEETU

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04479-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
DEEPAK

NITISH 
PATHANIA 

pathania.hot@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

9811843931 6875/22 10/01/22

9873347330 6901/22 10/06/22

9873347330 6902/22 10/06/22

9873347330 6903/22 10/06/22

9873347330 6904/22 10/06/22

9873347330 6905/22 10/06/22

9873347330 6906/22 10/06/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04407-
2022

KOTAK MAHINDRA 
BANK LTD VS SHRISHTI 
ENGINEERING 
ENTERPRISES

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04518-
2022

KOTAK MAHINDRA 
BANK LTD VS ISHU

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.com

EC-DLET-01-04512-
2022

KOTAK MAHINDRA 
BANK LTD VS OMKAR

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.com

EC-DLET-01-04513-
2022

KOTAK MAHINDRA 
BANK LTD VS KARAN 
SINGH

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.com

EC-DLET-01-04514-
2022

KOTAK MAHINDRA 
BANK LTD VS MANJEET

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.com

EC-DLET-01-04517-
2022

KOTAK MAHINDRA 
BANK LTD VS RAJESH 
KUMAR

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.com

EC-DLET-01-04519-
2022

KOTAK MAHINDRA 
BANK LTD VS IKRAR 
AHMAD

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

9873347330 6907/22 10/06/22

9873347330 6908/22 10/06/22

LALIT PANDEY 9717391663 6912/22 10/06/22

LALIT PANDEY 9717391663 6914/22 10/06/22

LALIT PANDEY 9717391663 6915/22 10/06/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04516-
2022

KOTAK MAHINDRA 
BANK LTD VS FARHAT

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.com

EC-DLET-01-04515-
2022

KOTAK MAHINDRA 
BANK LTD VS RAVINDER 
SINGH

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.com

EC-DLET-01-04535-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD. VS JRS 
INFRASTRUCTURE

lalitpandeyadav@gmail.com

EC-DLET-01-04537-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD. VS 
DHARAMRAJ 
CONTRACTS INDIA PVT 
LTD.

lalitpandeyadav@gmail.com

EC-DLET-01-04538-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD. VS 
DHARAMRAJ 
CONTRACTS INDIA PVT 
LTD.

lalitpandeyadav@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

LALIT PANDEY 9717391663 6916/22 10/06/22

LALIT PANDEY 9717391663 6921/22 10/06/22

9999334816 6926/22 10/06/22

9999334816 6928/22 10/06/22

9999334816 6929/22 10/06/22

9999334816 6930/22 10/06/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04539-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD. VS 
DHARAMRAJ 
CONTRACTS INDIA PVT 
LTD.

lalitpandeyadav@gmail.com

EC-DLET-01-04544-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD. VS M B 
CONSTRUCTIONS

lalitpandeyadav@gmail.com

EC-DLET-01-04554-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
RINKU

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04552-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
NADEEM

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04551-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
MUSTKEEM QURESHI

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04550-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
MOHD CHAND

NITISH 
PATHANIA 

pathania.hot@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

9999334816 6931/22 10/06/22

9625115076 6932/22 10/06/22

AMIT KUMAR 9953740177

advamit1912@gmail.com

6934/22 10/06/22

9811843931 7015/22 10/07/22

9811843931 7019/22 10/07/22

9643646534

parv.mahajan007@gmail.com

7047/22 10/10/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04549-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
AKRAM KHAN

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04525-
2022

CP WHOLESALE INDIA 
PVT LTD. VS KAD 
HOUSING PVT LTD.

ADITYA 
NAYYAR

aditya.nayyar@ortislaw.com

EC-DLET-01-04457-
2022

LAVINA VACHHANI VS 
TRISOL RED 
INFRAVENTURES PVT 
LTD. THROUGH 
DIRECTOR PAWAN 
SHARMA

EC-DLET-01-04565-
2022

KOTAK MAHINDRA 
BANK LTD VS 
DHANLAXMI 
CONSTRUCTION

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04577-
2022

KOTAK MAHINDRA 
BANK LTD VS NAGESH 
LAHU KALE

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04571-
2022

KOTAK MAHINDRA 
BANK LTD VS SANJAY 
GUPTA

PARV 
MAHAJAN



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

9643646534

parv.mahajan007@gmail.com

7049/22 10/10/22

8376049807 7051/22 10/10/22

8376049807 7052/22 10/10/22

8376049807 7053/22 10/10/22

8376049807 7055/22 10/10/22

8376049807 7058/22 10/10/22

8376049807 7060/22 10/10/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04569-
2022

KOTAK MAHINDRA 
BANK LTD VS 
TASAWWUR HUSSAIN

PARV 
MAHAJAN

EC-DLET-01-04585-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
ANSHUL JACOB

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04586-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
BHAGVAN SINGH

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04587-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
DEE JAY FABRICS

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04590-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
GAGANDEEP SISNGH 
GUMBER

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04602-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
MOHD ASRAF

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04605-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
NEHAL ZAIDI

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

8376049807 7061/22 10/10/22

8376049807 7062/22 10/10/22

8376049807 7063/22 10/10/22

8376049807 7067/22 10/10/22

8376049807 7069/22 10/10/22

8376049807 7070/22 10/10/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04607-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
PARMINDER SINGH

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04609-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
RAKESH KUMAR JOSHI

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04612-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
SACHIN CHOUHAN

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04623-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
SHIV PRASAD YADAV

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04629-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
SHREE KRISHNA 
INFRASTRUCTURE

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04632-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
SHRIPAL GIRI

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

8376049807 7072/22 10/10/22

8376049807 7074/22 10/10/22

8376049807 7075/22 10/10/22

8376049807 7076/22 10/10/22

8376049807 7078/22 10/10/22

9999334816 7081/22 10/10/22

9999334816 7082/22 10/10/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04634-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
KAWALDEEP KAUR

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04636-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
MOHD INAM

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04637-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
KULDIP SETHI

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04638-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
MUNSHI LAL

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04640-
2022

TOYOTA FINANCIAL 
SERVICES INDIA LTD. VS 
MAMTESH KUMAR

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com.

EC-DLET-01-04628-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
ASADUDDIN

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04627-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
AJAY SINGH

NITISH 
PATHANIA 

pathania.hot@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

9999334816 7090/22 10/10/22

9999334816 7091/22 10/10/22

9999334816 7092/22 10/10/22

9999334816 7093/22 10/10/22

9999334816 7094/22 10/10/22

VIKAS SEHGAL 9873828306 7095/22 10/10/22

PIYUSH GUPTA 9818020868 7124/22 10/10/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04615-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
RAVI KUMAR

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04611-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
MANOJ KUMAR YADAV

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04610-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
JAI PRAKASH

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04606-
2022

HONEYWELL FINSERV 
PVT. LTD. VS SUBODH 
PANCHAL

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04613-
2022

DASH LEASING AND 
FINANCE PVT LTD VS  
NEERU

NITISH 
PATHANIA 

pathania.hot@gmail.com

EC-DLET-01-04580-
2022

AXIS BANK LTD. VS 
ARCHANA SINHA

vikki.sehgal@gmail.com

EC-DLET-01-04647-
2022

SHIVAY EDIBLES PVT 
LTD. VS UCO BANK 

guptapiyush@live.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

9811843931 7169/22 10/11/22

DEEP CHAND 9891163048

deepchand1981@gmail.com

7171/22 10/11/22

9871434320

rbp5371@gmail.com

7172/22 10/11/22

9811843931 7208/22 10/11/22

9811843931 7210/22 10/11/22

9811843931 7211/22 10/11/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04655-
2022

KOTAK MAHINDRA 
BANK LTD VS RAMESH 
UTTAM NARAKE

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04301-
2022

ANIL BANSAL VS 
NATIONAL INSURANCE 
COMPANY LIMITED 

EC-DLET-01-04662-
2022

CENTRAL BANK OF 
INDIA VS ARYAN ARORA

RAM BHUSHAN 
PANDEY

EC-DLET-01-04657-
2022

KOTAK MAHINDRA 
BANK LTD VS NIKETAN 
CHAVARKAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04669-
2022

KOTAK MAHINDRA 
BANK LTD VS KARAM 
ENTERPRISES

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04670-
2022

KOTAK MAHINDRA 
BANK LTD VS KARAM 
ENTERPRISES

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

9811843931 7218/22 10/12/22

9811843931 7220/22 10/12/22

9811843931 7221/22 10/12/22

8130738555

dvadvocate1988@gmail.com

7255/22 10/12/22

NIDHI TYAGI 9990372013 7337/22 10/14/22

B. B. SHARMA 9891887145 7379/22 10/14/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04671-
2022

KOTAK MAHINDRA 
BANK LTD VS 
DHIVYASHIVA 
ENTERPRISES

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04673-
2022

KOTAK MAHINDRA 
BANK LTD VS S M 
TRADERS

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-04674-
2022

KOTAK MAHINDRA 
BANK LTD VS LAXMI 
EARTH MOVERS

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-03976-
2022

PUNJAB AND SINDH 
BANK VS LOKENDRA 
SINGH

DEEPAK 
VERMA

EC-DLET-01-04659-
2022

RENU TYAGI 
AUTHORISED 
SIGNATORY BINARY 
COMPUTER SYSTEM VS 
HCL INFOSYSTEM LTD.

EC-DLET-01-04688-
2022

PEEJAY FINANCE 
COMPANY PVT. LTD. VS 
VANDANA

Bankebiharisharma@rediffmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

9643646534

parv.mahajan007@gmail.com

7388/22 10/15/22

9643646534

parv.mahajan007@gmail.com

7389/22 10/15/22

9811459876 7394/22 10/15/22

LALIT PANDEY 9717391663 7594/22 10/20/22

LALIT PANDEY 9717391663 7595/22 10/20/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04696-
2022

KOTAK MAHINDRA 
BANK LTD VS BIJENDER 
SATNARAYAN

PARV 
MAHAJAN

EC-DLET-01-04697-
2022

KOTAK MAHINDRA 
BANK LTD VS BIJENDER 
SATNARAYAN

PARV 
MAHAJAN

EC-DLET-01-04591-
2022

GOVERSHAN 
TRANSPORT CO. PVT. 
LTD. VS NEW INDIA 
ASSURANCE CO. LTD.

DHARAM PAL 
SHARMA

EC-DLET-01-04724-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD. VS 
DHARAMRAJ 
CONTRACTS INDIA PVT 
LTD.

lalitpandeyadav@gmail.com

EC-DLET-01-04725-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD. VS 
DHARAMRAJ 
CONTRACTS INDIA PVT 
LTD.

lalitpandeyadav@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

LALIT PANDEY 9717391663 7596/22 10/20/22

LALIT PANDEY 9717391663 7597/22 10/20/22

9599794941 7614/22 10/22/22

9811252038 7617/22 10/22/22

V P SINGH 8700308803 7624/22 10/27/22

9312050324

sdsharma123.ss@gmail.com

7695/22 10/29/22

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04726-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD. VS 
DHARAMRAJ 
CONTRACTS INDIA PVT 
LTD.

lalitpandeyadav@gmail.com

EC-DLET-01-04728-
2022

TATA CAPITAL 
FINANCIAL SERVICES 
PVT LTD. VS GHAZIABAD 
ENGINE AND UTILITY 
SOLUTIONS

lalitpandeyadav@gmail.com

EC-DLET-01-03833-
2022

AJAY KUMAR GUPTA 
PROP DHRUV LPG 
DISTRIBUTORS VS BR G 
ENTERPRISES PVT. LTD. 

DEEPANSHU 
GUPTA

EC-DLET-01-04738-
2022

CLIX CAPITAL SERVICES 
PVT. LTD. VS PRADEEP 
TYAGI

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-04744-
2022

PUNJAB AND SINDH 
BANK VS ARUN BAJAJ 
AND ORS

info@thechamberz.com

EC-DLET-01-04717-
2022

AGNI FIRE ALARM 
DEVICES VS SAI 
ELECTRICALS

SUNIL DUTT 
SHARMA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

25 East

9899138242

arunbhardwaj1206@gmail.com

7703/22 10/31/22

MANOJ KUMAR 7827052969 7705/22 10/31/22

26 CS(COMM)-112/2022 9990042642

SRI.ANSHU83@GMAIL.COM 06.10.2022

30.09.2022

CS(COMM)-113/2022 9818982524 06.10.2022 30.09.2022

CS(COMM)-114/2022 VIVEK KUMAR 98111867703 06.10.2022 30.09.2022

CS(COMM)-115/2022 RAMA SHARMA 9911855122

RAMASHARMA4597@GMAIL.COM

06.10.2022 01.10.2022

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

EC-DLET-01-04643-
2022

PUNJAB NATIONAL 
BANK VS NAVED RAZA 
PROP OF KONAIN 
FOOTWEARS

ARUN 
BHARDWAJ

EC-DLET-01-04750-
2022

SHALU MAHESHWARI 
PROP. OF M/S 
MAHESHWARI PAPERS 
INDIA THROUGH SPA 
PAWAN KUMAR 
MAHESHWARI VS 
SANDEEP MURADA 
PROP OF M/S P.H.I

Aadv.manojsir@gmail.com
MS. BARKHA GUPTA, 
DJ(COMM)

NORTH 
EAST

CANARA BANK VS SUJIT 
KUMAR PROP OF S K 
ENTERPRISES

ANKUR 
AGGARWAL

M/S HARSH KNIT 
INTERNATIONAL VS M/S 
NIKKU ENTERPRISES

P. RAVISH 
CHANDRA

advravishpathak@gmail.com
IDBI BANK LTD. VS 
KHURSHAID

kumarvivekadv@gmail.com
ASHWANI KUMAR VS 
SANJEEV KUMAR



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

26

CS(COMM)-116/2022 9990042642

SRI.ANSHU83@GMAIL.COM

06.10.2022 01.10.2022

CS(COMM)-117/2022 ANIL NAAGAR 8287737373 06.10.2022 06.10.2022

EX(COMM)-106/2022 9311022104 06.10.2022 30.09.2022

EX(COMM)-107/2022 9953518347 06.10.2022 30.09.2022

EX(COMM)-108/2022 8700784265

ravinderlakra123456@gmail.com

07.10.2022 06.10.2022

EX(COMM)-109/2022 9958724670

N/A

07.10.2022 06.10.2022

EX(COMM)-110/2022 9711933467 07.10.2022 06.10.2022

MS. BARKHA GUPTA, 
DJ(COMM)

NORTH 
EAST

CANARA BANK VS N D 
ENTERPRISES AND 
OTHERSS

ANKUR 
AGGARWAL

MAHAK SINGH VS M/S 
RELIANCE INFRATEL 
INDIA PRIVATE 
LIMITED

advocateanilnaagar@gmail.com
HDFC BANK LTD VS 
MANOJ KUMAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com
HDFC BANK LTD VS 
MAHESH CHAND 
MEENA

SUMIT 
AGARWAL

lawconnect@hotmail.com
M/S BAJAJ FINANCE 
LIMITED VS VAGBATT 
REMEDIES & 1 OTHERS

PRAVESH 
DUHAN

KOTAK MAHINDRA 
PRIME LTD VS 
UPENDRA KUMAR

KUSHAL 
KUMAR

INDUSIND BANK 
LIMITED VS REP BY ITS 
PROP. ROHIT KUMAR & 
1OTHERS

SURAJ 
CHOUDHARY

surajchaudharyadv@gmial.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

26

EX(COMM)-111/2022 8851006680

N/A

07.10.2022 06.10.2022

EX(COMM)-112/2022 8851006680

N/A

07.10.2022 06.10.2022

EX(COMM)-113/2022 8851006680

N/A

07.10.2022 06.10.2022

EX(COMM)-114/2022 8851006680

N/A

07.10.2022 06.10.2022

EX(COMM)-115/2022 9311022104 07.10.2022 06.10.2022

EX(COMM)-116/2022 9311022104 07.10.2022 06.10.2022

MS. BARKHA GUPTA, 
DJ(COMM)

NORTH 
EAST

SHRI RAM TRANSPORT 
FINANCE CO. LTD. VS 
AJAB SINGH & 1 OTHERS

RAJESWAR 
PRASAD GUPTA

SHRI RAM TRANSPORT 
FINANCE CO. LTD. VS 
PRAVEEN KUMAR & 1 
OTHERS

RAJESWAR 
PRASAD GUPTA

SHRI RAM TRANSPORT 
FINANCE CO. LTD. VS 
VED PARKASH & 1 
OTHERS

RAJESWAR 
PRASAD GUPTA

SHRI RAM TRANSPORT 
FINANCE CO. LTD. VS 
SATENDER & 1 OTHERS

RAJESWAR 
PRASAD GUPTA

HDFC BANK LTD VS 
ATUL CHAUHAN

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com
HDFC BANK LTD VS 
SUBHAM KUMAR

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

26

EX(COMM)-117/2022 9311022104 07.10.2022 06.10.2022

EX(COMM)-118/2022 9711933467 07.10.2022 06.10.2022

EX(COMM)-119/2022 9711933467 07.10.2022 06.10.2022

CS(COMM)-118/2022 9818020868 11.10.2022 11.10.2022

OMP(COMM)-11/2022 ADEEL AHMED 9811434320

rbpc370@gmail.com

11.10.2022 25.01.2022

EX(COMM)-120/2022 9311022104 11.10.2022 07.10.2022

EX(COMM)-121/2022 9311022104 11.10.2022 07.10.2022

MS. BARKHA GUPTA, 
DJ(COMM)

NORTH 
EAST

HDFC BANK LTD. VS 
TARANNUM JAHAN

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com
INDUSIND BANK 
LIMITED VS ARUN 
KUMAR 

SURAJ 
CHOUDHARY

surajchaudharyadv@gmial.com
INDUSIND BANK 
LIMITED VS TAKI 
MUSSORIE

SURAJ 
CHOUDHARY

surajchaudharyadv@gmial.com
AKSHAY SINGHAL VS 
DCB BANK & 1 OTHERS

AMIT KUMAR 
SHARMA

guptapiyush@live.com
SALMAN CHAHAT VS MS 
KOTAK MAHINDRA 
BANK LTD

HDFC BANK LTD VS 
NAVED ALAM SIDDIQUI

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com
HDFC BANK LTD VS 
LATA RANI

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

26

EX(COMM)-122/2022 9811015339 14.10.2022 11.10.2022

EX(COMM)-123/2022 9811015339 14.10.2022 11.10.2022

EX(COMM)-124/2022 9811015339 14.10.2022 11.10.2022

EX(COMM)-125/2022 8285002845 14.10.2022 11.10.2022

EX(COMM)-126/2022 9811015339 14.10.2022 12.10.2022

CS(COMM)-119/2022 9910681789 17.10.2022 15.10.2022

MISC DJ-326/2022 9911122997 18.10.2022 17.10.2022

EX(COMM)-127/2022 9811898393

N/A

19.10.2022 18.10.2022

EX(COMM)-128/2022 9311603927

bhardwajsunil26@yahoo.co.in

19.10.2022 18.10.2022

CS(COMM)-120/2022 RAKHI KAPOOR9810387906

sisodia2004@rediffmail.com

20.10.2022 19.10.2022

MS. BARKHA GUPTA, 
DJ(COMM)

NORTH 
EAST

HDFC BANK LTD VS 
JAFAR MOHAMMED

SACHIN 
KATYAL

legal@katiyalassociates.com
HDFC BANK LTD VS 
MADAN SINGH

SACHIN 
KATYAL

legal@katiyalassociates.com
HDFC BANK LTD VS 
JAGAT SINGH

SACHIN 
KATYAL

legal@katiyalassociates.com
HDFC BANK LTD VS 
MOHAMMAD ASHRAF

SANJEEV 
KUMAR

litigation@srcslegal.com
HDFC BANK LTD VS 
SHAHBUDDIN

SACHIN 
KATYAL

legal@katiyalassociates.com
ABDUL REHMAN VS 
SOBHA

NARENDER 
LODIWAL

ashrafwasimashraf@gmail.com
BAJAJ HOUSING 
FINANCE LTD VS SYED 
WAKEEL AHMAD

DEPENDER 
KUMAR

adv.dependerkumar@gmail.com
KOTAK MAHINDRA 
BANK LTD. VS MOHIT 
NAGAR

ANMOL 
SRIVASTAVA

NAGMA ENTERPRISES 
VS TIRUPATI CABLE 
INDUSTRIES

NARENDER 
SINGH

ATUL JAIN VS MRS 
KAUSHALYA DEVI



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

26

CS(COMM)-121/2022 RAKHI KAPOOR9810387906

sisodia2004@rediffmail.com

20.10.2022 19.10.2022

CS(COMM)-122/2022 9873566019 22.10.2022 20.10.2022

EX(COMM)-129/2022 9811015339 22.10.2022 15.10.2022

EX(COMM)-130/2022 8285002845 22.10.2022 20.10.2022

EX(COMM)-131/2022 9958683230

naveenk101@gmail.com

22.10.2022 20.10.2022

EX(COMM)-132/2022 8285002845 22.10.2022 19.10.2022

EX(COMM)-133/2022

8285002845 22.10.2022 19.10.2022

EX(COMM)-134/2022

8285002845 22.10.2022 19.10.2022

EX(COMM)-135/2022

8285002845 27.10.2022 19.10.2022

EX(COMM)-136/2022 SUNITA SINGH

9871040589 28.10.2022 17.10.2022

EX(COMM)-137/2022 SUNITA SINGH

9871040589 28.10.2022 17.10.2022

MS. BARKHA GUPTA, 
DJ(COMM)

NORTH 
EAST

ANUJ JAIN VS AMIT 
GOEL

ITD CEMENTATION 
INDIA LTD VS ARMAAN 
STEEL

SAURABH 
BHARGAVAN

adv.sourabh@yahoo.com
HDFC BANK LTD VS 
NARENDER SINGH

SACHIN 
KATYAL

legal@katiyalassociates.com
HDFC BANK LTD VS 
INDER SEN

SANJEEV 
KUMAR

litigation@srcslegal.com
HDFC BANK LTD VS 
SANJAY KUMAR

MANISHA 
BARUAH

HDFC BANK LTD VS 
ROHIT OM PRAKASH

SANJEEV 
KUMAR

litigation@srcslegal.com
HDFC BANK LTD VS 
NIKITA AGARWAL

SANJEEV 
KUMAR

litigation@srcslegal.com
HDFC BANK LTD VS 
RANVEER SINGH 
MAHAR

SANJEEV 
KUMAR

litigation@srcslegal.com
HDFC BANK LTD VS 
SANAS PAL

SANJEEV 
KUMAR

litigation@srcslegal.com

KOTAK MAHINDRA 
BANK LTD. VS. AMIT 
KUMAR indolexlaw@gmial.com

KOTAK MAHINDRA 
BANK LTD VS SUSHMA 
CHAUHAN indolexlaw@gmial.com
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VIVEK KUMAR

98111867703 28.10.2022 18.10.2022

EX(COMM)-139/2022 VIVEK KUMAR

98111867703 28.10.2022 18.10.2022

EX(COMM)-140/2022

9811225408 29.10.2022 27.10.2022

27

CS (COMM)/565/2022 9871269259 advocatepks6689@gmail.com 07-10-2022 30.09.2022

9899314700 06-10-2022 01.10.2022

9210021539 pawanraghav280686@gmai|.com06-10-2022 01.10.2022

9711933467 29-10-2022 04.10.2022

9711933467 29-10-2022 04.10.2022

CS (COMM)/561/2022 9899813888 06-10-2022 16.10.2022

CS (COMM)/585/2022 9811114348 27-10-2022 11.10.2022

9711933467 29-10-2022 10.10.2022

CS (COMM)/573/2022 9899813888 15-10-2022 12.10.2022

MS. BARKHA GUPTA, 
DJ(COMM)

NORTH 
EAST

EX(COMM)—
138/2022

IDBI BANK LTD VS 
NAZAR MOHD. kumarvivekadv@gmail.com

IDBI BANK LTD VS 
MOHD IMRAN kumarvivekadv@gmail.com
SBI CARDS AND 
PAYMENT SERVICES VS 
CHETAN YADAV

WASIQUE 
RAHMAN 
KHAN wrkhanassociates@gmail.com

SH. BRIJESH KUMAR 
GARG, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-01

Shahdara

SHRI ASHISH JAIN 
PROPRIETOR OF M/S 
MISHTI TRADING CO Vs 
SHRI GANGA RAM 
SHARMA 

PREM KUMAR 
SHARMA(P),

Execution 
(Comm)/168/2022

HDFC BANK LTD Vs 
VEENA TYAGI

KARAN 
SINHA(P), office@lpjpartners.com

Execution 
(Comm)/169/2022

SBI CARDS AND 
PAYMENT SERVICES 
LIMITED Vs PAWAN 
KUMAR RAGHAV

SANJAY 
KUMAR 
SINGH(P),

Execution 
(Comm)/223/2022

INDUSIND BANK LTD Vs 
ARUN BHARTI

SURAJ 
CHOUDHARY(P
), surajchaudharyadv@gmail.com

Execution 
(Comm)/222/2022

INDUSIND BANK LTD Vs 
AMIT SHARMA

SURAJ 
CHOUDHARY(P
), surajchaudharyadv@gmail.com

VARUN AGGARWAL Vs 
YOGESH DHAWAN

MANOJ 
KUMAR(P), info@unitriolaw,com

RAJ KUMAR SETIA Vs 
SHIVPRIYA CABLES PVT 
LTD

RAJ KUMAR 
SAHANI(P), rasalawoffice@gmail.com

Execution 
(Comm)/221/2022

INDUSIND BANK LTD Vs 
HARENDER

SURAJ 
CHOUDHARY(P
), surajchaudharyadv@gmail.com

MANISH KUMAR GUPTA 
Vs PREM ENGINEERING 
WORKS info@unitriolaw,com
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CS (COMM)/572/2022 9810481016 14-10-2022 13.10.2022

9810599376 15-10-2022 14.10.2022

ADVOCATE(P), 9312993437 29-10-2022 14.10.2022

CS (COMM)/579/2022 9811664434 18-10-2022 15.10.2022

MISC DJ/646/2022 9811899279 15-10-2022 15.10.2022

MISC DJ/648/2022 9811899279 15-10-2022 15.10.2022

MISC DJ/649/2022 9811899279 15-10-2022 15.10.2022

MISC DJ/650/2022 9873347330 17-10-2022 17.10.2022

MISC DJ/651/2022 9873347330 17-10-2022 17.10.2022

MISC DJ/652/2022 9873347330 17-10-2022 17.10.2022

MISC DJ/653/2022 9873347330 17-10-2022 17.10.2022

MISC DJ/654/2022 9873347330 17-10-2022 17.10.2022

SH. BRIJESH KUMAR 
GARG, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-01

Shahdara

UNDER ARMOUR INC Vs 
BUFF ITALY

AASTHA 
SHARMA(P), mail!thelegist.com

Execution 
(Comm)/191/2022

M/S EASY TRIP 
PLANNERS LTD Vs M/S 
AKQUASUN HOLIDAYS 
INDIA PVT LTD Anuj Jain(P), cnvassoiates@hotmail.com

CS 
(COMM)/599/2022

STATE BANK OF INDIA 
Vs RAVINDER KUMAR 
SAHU PROPRIETOR OF 
M/S MAHAVIR GLASS 
AND FABRICATOR shandilyalawoffices@gmail.com

NEW BHADAWAR 
JEWELLERS Vs ABHAY 
KUMAR

RANBIR 
SINGH(P), vtrslaw@gmail.com

PUSHPAK CAR RENTALS 
PVT LTD Vs TOYOTA 
FINANCIAL SERVICES 
INDIA LTD

PRATIC 
MKALIK(P), naveen.adv@gmail.com

PUSHPAK CAR RENTALS 
PVT LTD Vs TOYOTA 
FINANCIAL SERVICES 
INDIA LTD

PRATIK 
MALIK(P), naveen.adv@gmail.com

PUSHPAK CAR RENTALS 
PVT LTD Vs TOYOTA 
FINANCIAL SERVICES 
INDIA LTD

PRATEEK 
MALIK(P), naveen.adv@gmail.com

KOTAK MAHINDRA 
BANK LTD Vs RCC 
INFRAVENTURES LTD

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

Kotak Mahindra Bank Ltd 
Vs RCC 
INFRAVENTURES LTD 
AND ORS

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

Kotak Mahindra Bank Ltd 
Vs RCC 
INFRAVENTURES LTD 
AND ORS

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

Kotak Mahindra Bank Ltd 
Vs RCC 
INFRAVENTURES LTD 
AND ORS

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

Kotak Mahindra Bank Ltd 
Vs RCC 
INFRAVENTURES LTD 
AND ORS

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com
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MISC DJ/655/2022 9873347330 17-10-2022 17.10.2022

MISC DJ/656/2022 9873347330 17-10-2022 17.10.2022

Not Available 27-10-2022 17.10.2022

CS (COMM)/597/2022 9529204978 adv.deepsoni20@gmail.com 29-10-2022 19.10.2022

MISC DJ/670/2022 9212888057 19-10-2022 19.10.2022

9958923541 sarika0078@gmail.com 29-10-2022 20.10.2022

9899631964 29-10-2022 20.10.2022

CS (COMM)/601/2022 9899073850 farooqahmed3674@gmail.com 29-10-2022 22.10.2022

CS (COMM)/587/2022 9899813888 28-10-2022 27.10.2022

EXE(COMM)190/22 9711173901 15.10.2022 21.09.2022

MISC/DJ/619/22 9911232330 07.10.2022 21.09.2022

EXE(COMM)175/22 9811056620 ankurjain1977@yahoo.com 06.10.2022 17.09.2022

SH. BRIJESH KUMAR 
GARG, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-01

Shahdara

Kotak Mahindra Bank Ltd 
Vs RCC 
INFRAVENTURES LTD 
AND ORS

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

Kotak Mahindra Bank Ltd 
Vs RCC 
INFRAVENTURES LTD 
AND ORS

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

Execution 
(Comm)/212/2022

KOTAK MAHINDRA 
BANK LTD Vs VIJAY 
SHANKAR

Anmol 
Srivastava(P), anmolsrivastava@gmail.com

M/S MSAFEEQUPMENTS 
PVT LTD Vs M/S 
NUTECH CONTRACTS 
PRIVATE LIMITED

SANJAY 
VERMA(P),

PUNJAB AND SIND 
BANK Vs SATISH KUMAR 
AND ORS

CHITRA 
MALHOTRA(P), chitramalhotra@gmail.com

CS 
(COMM)/598/2022

SH MUKESH KUMAR 
JAIN Vs SH SITA RAM 
PRAJAPAT

SHYAM LAL 
SAGAR(P),

CS 
(COMM)/600/2022

M/S KLJ PARAFLEX 
INDIA LIMITED 
THROUGH ITS AR Vs 
SIMPLE VERMA 
PROPRIETOR OF M/S 
SHUBH ENTERPRISES

JUSNEET 
SINGH 
KOHLI(P), delhi.kohliandassociates@gmail.comANIL ARORA Vs 

CHAIRMAN CUM 
MANAGING DIRECTOR 
KIRLOSKAR BROTHERS 
LIMITED

FAROOQ 
AHMED(P),

SANDEEP AGGRWAL Vs 
M/S SRI RAM 
SYNTHETICS AND ORS

MANOJ 
KUMAR(P), info@unitriolaw,com

KOTK MAHINDRA VS 
BHANWAR SINGH

CHARU 
SACHDEVA(P) counselgulshan@gmail.com

ALLWAYS LOGISTICS VS 
IMPERIAL BEVERAGE 
GLOBAL

AKSHAY 
KUMAR(P) legalaffair.133@gmail.com

SINGH FINLEASE PVT 
LTD VS M/S ABDUL 
WAHID STEEL

RAHUL 
BINDAL(P)
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EXE(COMM)174/22 9811056620 ankurjain1977@yahoo.com 06.10.2022 17.09.2022

EXE(COMM)172/22 9311851166 06.10.2022 21.09.2022

EXE(COMM)171/22 9810508115 06.10.2022 22.09.2022

EXE(COMM)170/22 9810508115 06.10.2022 22.09.2022

EXE(COMM)164/22 9811107664 vbaweja21@gmail.com 01.10.2022 22.09.2022
28

CS (COMM)/556/2022 9890410729 01-10-2022 01-10-2022

CS (COMM)/558/2022 9711023307 vishaladv25@gmail.com 06-10-2022 06-10-2022

CS (COMM)/570/2022 9718355355 nikhilgarg1993@gmail.com, 12-10-2022 12-10-2022

CS (COMM)/571/2022 9810599376 13-10-2022 13-10-2022

SH. BRIJESH KUMAR 
GARG, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-01

Shahdara

SINGH FINLEASE PVT 
LTD VS M/S ABDUL 
WAHID STEEL

RAHUL 
BINDAL(P)

HDFC BANK VS 
JAINENDRA KUMAR

AMITA 
KUMARI(P) gurmeet@gbalawoffices.com

SBI CARDS AND 
PAYMENT VS ABDUL 
MUQEEM KHAN

SANJAY 
KUMAR 
SINGH(P), leagumassociates@gmail.com

SBI CARDS AND 
PAYMENT SERVICES 
LIMITED VS AMBESH 
KUMAR TIWARI

SANJAY 
KUMAR 
SINGH(P), leagumassociates@gmail.com

JINDAL SAREE VS 
BALAJI TRADING

VIKRAM 
BAWEJA(P)

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara CENTRAL BANK OF 
INDIA Vs MRS RUKMANI 
KARANA

KAMALJIT 
SINGH 
RANOT(P), kamaljeetsinghranat@gmail.com

M/S VIANET MEDIA PVT 
LTD Vs MEHMOOD 
HASAN

VISHAL 
PATEL(P),

MR ANKUR SHARMA Vs 
SAI PRODUCT AND 
GRAFIQ PVT LTD

ANJALI 
NEHRA(P),

EASY TRIP PLANNERS 
LTD 
THROUGH ITS 
AUTHORIZED 
REPRESENTATIVE
MS SHRADDHA SUMAN 
CHANDEL Vs 
JAGANNATH TRAVELS 
THROUGH ITS 
PROPRIETOR
MRS KINU BISWAL Anuj Jain(P), cnvassociates@hotmail.com
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CS (COMM)/577/2022 9999019360 18-10-2022 18-10-2022

CS (COMM)/559/2022 8383953944 06-10-2022 06-10-2022

9810539988 07-10-2022 07-10-2022

9313350568 12-10-2022 12-10-2022

CS (COMM)/578/2022 9899969669 18-10-2022 18-10-2022

9953518347 10-10-2022 10-10-2022

9711933467 06-10-2022 06-10-2022

9711933467 06-10-2022 06-10-2022

9811452022 anishbhala17@yahoo.com 07-10-2022 07-10-2022

9811015339 11-10-2022 11-10-2022

9811015339 11-10-2022 11-10-2022

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

M/S ADWAY PRINT 
CONCEPTS PVT LTD Vs 
M/S VICTRONICS 
COMMUNICATIONS 
PVTLTD

HARI PRASAD 
RAO(P), advhprao@gmail.com

SHOURYA EXPORT Vs 
ARORA LIFESTYLE aditeya jain jainadityaraj@yahoo.com

CS 
(COMM)/564/2022

SH. SATISH JAIN Vs SH. 
HARISH BHAGATMAL 
THANDANI manit khanna pramodkrkhanna@gmail.com

CS 
(COMM)/569/2022

CANARA BANK Vs 
MOHAN ENTERPRIESE
PROP. MOHAN CHAND gunjan kumar gk@cgk.legal.advgkunar.com

EMGREEN IMPEX 
LIMITED Vs RITA 
CHHAWCHHARIA rahul mangla rahulmanglaadvocate@gmail.com

CS 
(COMM)/566/2022

ANAND GOYAL Vs MS. 
SHALINI GOLA sumit aggarwal lawconnect@hotmail.com

Execution 
(Comm)/165/2022

INDUSIND BANK LTD Vs 
GAURAV KUMAR

SURAJ 
CHOUDHARY(P
), surajchoudharyadv@gmail.com

Execution 
(Comm)/166/2022

INDUSIND BANK LTD Vs 
ARUN SHARMA

SURAJ 
CHOUDHARY(P
), surajchoudharyadv@gmail.com

Execution 
(Comm)/178/2022

HDFC BANK LTD Vs 
RAJESH KUMAR

ANISH 
BHOLA(P),

Execution 
(Comm)/179/2022

HDFC BANK LTD Vs 
SHASHI PANDEY

SACHIN 
KATYAL(P), legal@katyalassociategmail.com

Execution 
(Comm)/180/2022

HDFC BANK LTD Vs 
TARUN KUMAR 
SHARMA

SACHIN 
KATYAL(P), legal@katyalassociategmail.com
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9851898514 11-10-2022 11-10-2022

9811015339 11-10-2022 11-10-2022

9571640891 11-10-2022 11-10-2022

9818601260 12-10-2022 12-10-2022

9818601260 12-10-2022 12-10-2022

8860230917 12-10-2022 12-10-2022

9871077171 13-10-2022 13-10-2022

9015877092 13-10-2022 13-10-2022

8860242352 13-10-2022 13-10-2022

9582461463 18-10-2022 18-10-2022

8285002845 20-10-2022 20-10-2022

8285002845 20-10-2022 20-10-2022

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

Execution 
(Comm)/181/2022

AU SMALL FINANCE 
BANK LTD Vs CHANDAN 
GAUR

SANDEEP 
SHARMA(P), advocatessandeepsharma@gmail.com

Execution 
(Comm)/182/2022

HDFC BANK LTD Vs 
KAILASH KUMAR

SACHIN 
KATYAL(P), legal@katyalassociategmail.com

Execution 
(Comm)/183/2022

IIFL FINANCE LTD Vs 
TANISHA APPARELS

VIDUR 
SIKKA(P), preetisaxena@trulegal.co.in

Execution 
(Comm)/184/2022

BAJAJ FINANCE LTD Vs 
SAROJ

ASHOK 
KUMAR(P), amicuidt@gmail.com

Execution 
(Comm)/185/2022

BAJAJ FINANCE LTD Vs 
ASHISH KUMAR

ASHOK 
KUMAR(P), amicuidt@gmail.com

Execution 
(Comm)/186/2022

HDFC BANK LTD Vs 
SARVESH KUMAR 
SAXENA

SACHIN 
KATYAL(P), prince.garg@hdfcbank.com

Execution 
(Comm)/187/2022

SHRI HARISH KUMAR Vs 
SHRI LOKESH 
MANCHANDA @ MR 
LUCKY SH

ANURAG 
PARASHAR(P), tatasharmaadvocate@gmail.com

Execution 
(Comm)/188/2022

BAJAJ HOUSING 
FINANCE LIMITED Vs 
BABITA RAWAT

SANJEEV 
KUMAR(P), sanjeevbhandarij@gmail.com

Execution 
(Comm)/189/2022

SIGMA SUPPLY CHAIN 
SOLUTIONS PVT LTD Vs 
EXTRA MILE CARGO 
MOVERS

ANUPAM 
PRAKASH(P), anupam@kiaa.co.in

Execution 
(Comm)/192/2022

ANANTA POLYMERS Vs 
GOYAL CHEMICALS

SHRESHTHA 
KUMAR(P), advshrashtha@gmail.com

Execution 
(Comm)/199/2022

HDFC BANK LTD Vs 
SARVESH KUMAR 
SAXENA

SANJEEV 
KUMAR(P), litigation@srcslegal.com

Execution 
(Comm)/200/2022

HDFC BANK LTD Vs 
VIKAS KUMAR

SANJEEV 
KUMAR(P), litigation@srcslegal.com
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8285002845 20-10-2022 20-10-2022

9899516810 20-10-2022 20-10-2022

8285002845 22-10-2022 22-10-2022

7503390931 praveshluhan100@gmail.com 22-10-2022 22-10-2022

9773667288 advocatemehtaassociate09@gmail.com22-10-2022 22-10-2022

9773667288 advocatemehtaassociate09@gmail.com22-10-2022 22-10-2022

9773667288 advocatemehtaassociate09@gmail.com22-10-2022 22-10-2022

9773667288 advocatemehtaassociate09@gmail.com22-10-2022 22-10-2022

9958683230 28-10-2022 28-10-2022

8285002845 28-10-2022 28-10-2022

8285002845 28-10-2022 28-10-2022

8285002845 28-10-2022 28-10-2022

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

Execution 
(Comm)/201/2022

HDFC BANK LTD Vs 
NADEEM AHMED

SANJEEV 
KUMAR(P), litigation@srcslegal.com

Execution 
(Comm)/202/2022

M/S BANSAL CREDITS 
LIMITED Vs MRS RUBY 
RANI

Rahul 
Chandhok(P), satumlawoffices@gmail.com

Execution 
(Comm)/206/2022

HDFC BANK LTD Vs 
SATISH  KUMAR

SANJEEV 
KUMAR(P), litigation@srcslegal.com

Execution 
(Comm)/207/2022

M/S BAJAJ FINANCE 
LTD Vs SUDHIR KUMAR

PRAVESH 
DUHAN(P),

Execution 
(Comm)/208/2022

MAHINDRA AND 
MAHINDRA FINANCIAL 
SERVICES LTD Vs S R 
CONSTRUCTIONS

NITIN 
MEHTA(P),

Execution 
(Comm)/209/2022

MAHINDRA AND 
MAHINDRA FINANCIAL 
SERVICES LTD Vs S  R 
CONSTRUCTIONS

NITIN 
MEHTA(P),

Execution 
(Comm)/210/2022

MAHINDRA AND 
MAHINDRA FINANCIAL 
SERVICES LTD Vs S R 
CONSTRUCTION

NITIN 
MEHTA(P),

Execution 
(Comm)/211/2022

MAHINDRA AND 
MAHINDRA FINANCIAL 
SERVICES LTD Vs S R 
CONSTRUCTIONS

NITIN 
MEHTA(P),

Execution 
(Comm)/217/2022

HDFC BANK LTD Vs 
PRIYE VRAT SHARMA

Manisha 
Baruah(P), naveenkici@gmail.com

Execution 
(Comm)/218/2022

HDFC BANK LTD Vs 
DAVENDER PAL

SANJEEV 
KUMAR(P), litigation@srcslegal.com

Execution 
(Comm)/219/2022

HDFC BANK LTD Vs 
MOHD ABBAS

SANJEEV 
KUMAR(P), litigation@srcslegal.com

Execution 
(Comm)/220/2022

HDFC BANK LTD Vs 
KULDEEP PANWAR

SANJEEV 
KUMAR(P), litigation@srcslegal.com
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9811225408 29-10-2022 29-10-2022

9873347330 29-10-2022 29-10-2022

9811898393 29-10-2022 29-10-2022

9311022102 29-10-2022 29-10-2022

MISC DJ/658/2022 9811161525 sksingh116@gmail.com 18-10-2022 18-10-2022
29

11-47018254 20-10-2022 12-09-2022

Not Found 22-10-2022 19-09-2022

91-9891800100 11-10-2022 27-09-2022

CS (COMM)/593/2022 9818974143 29-10-2022 09-09-2022

06-10-2022 06-10-2022

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

Execution 
(Comm)/224/2022

SBI CARDS AND 
PAYMENTS SERVICES 
LIMITED Vs MOHIT 
SHARMA

WASIQUR 
RAHMAN 
KHAN(P), wrkhanassociates@gmail.com

Execution 
(Comm)/225/2022

KOTAK MAHINDRA 
BANK Vs GAURAV 
KUMAR

MAYANK 
MAHAJAN(P), mayank_mahajan05@yaboo.com

Execution 
(Comm)/226/2022

KOTAK MAHINDRA 
BANK LTD Vs MOHD 
YAKOOB

Anmol 
Srivastava(P), rardcustumarcare@ekotak.com

Execution 
(Comm)/227/2022

HDFC BANK LTD Vs 
NEETA SAHU

RAJEEV 
KUMAR 
RANJAN(P), ranjanandcompany@gmail.com

TARUN GUPTA Vs EAST 
DELHI MUNICIPAL 
CORPORATION

SATYENDRA 
KUMAR 
SINGH(P),

SH. SURENDER S. 
RATHI

Shahdara

CS 
(COMM)/582/2022

M/S MENRIK BIOMERGE 
PVT LTD THROUGH ITS 
DIRECTOR MR KETAN 
SWAROOP Vs M/S 
UNITED PHARMA

VISHAL 
KHATTAR(P), patinelawoffices@gmail.com

CS 
(COMM)/583/2022

M/S HARYANA 
ENTERPRISES Vs M/S 
LAMBORIA TRADING 
COMPANY

PARDEEP 
BANSAL(P),

9868543391,86
8827247 

CS 
(COMM)/568/2022

HERTZ CONTROLS 
INDIA PRIVATE 
LIMITED Vs SYSTEM AIR 
INDIA PRIVATE 
LIMITED

NEERAJ 
GOGIA(P), advocateneerajgogia@gmail.com 

AJAY ENTERPRISES Vs 
SAKHA ENGINEERS 
PRIVATE LIMITED

SHWETA 
GARG(P), Shweta.d14(@gmai com 

CS 
(COMM)/560/2022

MADHU SACHDEVA Vs 
DHARMESH GHATANI

MANOJ 
KUMAR(P),

9899813888;93
10107273 advocatemanojkumar@gmail.com
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Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

29

9643242952 28-10-2022 10-10-2022

CS (COMM)/576/2022 9810481016 17-10-2022 10-10-2022

9873124946 uppel.layer19@gmail.com 18-10-2022 17-10-2022

31-10-2022 22-10-2022

MISC DJ/446/2022 9810514362 12-10-2022 11-10-2022
30 MS. SAVITA RAO

9711140436 omilegal859@gmail.com 29-10-2022 30.09.2022

CS (COMM)/567/2022 9810679415 11-10-2022 01.10.2022

9899372907 rakeshkain68@yahoo.com 29-10-2022 10.10.2022

CS (COMM)/575/2022 9910431437 arunyadav803@gmail.com 17-10-2022 10.10.2022

9718209970 20-10-2022 13.10.2022

CS (COMM)/581/2022 9718209970 20-10-2022 13.10.2022

SH. SURENDER S. 
RATHI

Shahdara

CS 
(COMM)/586/2022

STATE BANK OF INDIA 
Vs SEEMA GUPTA

SHIV KUMAR 
TYAGI(P), shivtyagi@gmail.com

NIKE INNOVATE CV Vs 
BUFF ITALY

AASTHA 
SHARMA(P), mail@thelegist.com

CS 
(COMM)/588/2022

NEELKANTH DRUGS 
PVT LTD Vs M/S 
NESTIVA PHARMACY

ASHISH 
UPPAL(P),

CS 
(COMM)/603/2022

HARISH JAIN Vs M/S 
MARKANDA EXPORT 
PRINT HOUSE

MANOJ 
KUMAR(P),

9899813888;93
10107273 advocatemanojkumar@gmail.com

D.D SHARMA @ 
DHARAM DUTT 
SHARMA Vs SURINDER 
KUMAR GHAI

RAJESH 
SHARMA theeta.d14(@gmai com 

Shahdara

CS 
(COMM)/596/2022

LIMAX INDIA Vs JS AND 
SONS

AMIT 
SHARMA(P),

M/S KUMAR OFFSET 
PRINTERS Vs M/S 
PUSHP PRINT SERVICES Sagar Mishra(P), ashutosadv@gmail.com

CS 
(COMM)/594/2022

M/S SNEHIT TEXTILES 
PROP SH GAURAV JAIN 
Vs M/S AHMADULLAH 
PARVEZ AHMAD PROP 
SH PARVEZ AHMAD

RAKESH 
JAIN(P),

CANARA BANK Vs 
GURJEET KAUR

ARUN 
YADAV(P),

CS 
(COMM)/580/2022

LEVI STRAUSS AND CO 
Vs BUFF ITALY

AASTHA 
SHARMA(P), aastha@thelegist.com

ADIDAS AG Vs BUFF 
ITALY

AASTHA 
SHARMA(P), aastha@thelegist.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

30 MS. SAVITA RAO

CS (COMM)/574/2022 9899813888 17-10-2022 14.10.2022

CS (COMM)/595/2022 9650696016 tyagiabhi02@gmail.com 29-10-2022 20.10.2022

9899813888 29-10-2022 27.10.2022
31 North-West CS/COMM782/2022 SBI VS SUNIL ATRI R.N.SINGH 8076466594

ADURNARAIN@GMAIL.COM 06.10.2022 09.09.2022
CS/COMM/783/2022 R.N.SINGH 8076466594

ADURNARAIN@GMAIL.COM 06.10.2022 09.09.2022
RAVI SHARMA 9650156702

CSSACHINBARIDOONI@GMAIL.COMM06.10.2022 30.09.2022
CS/COMM/785/2022 9811101108

SANJAY AGGARWAL345@YAHOO.COM06.10.2022 30.09.2022
CS/COMM/790/2022 9899596050

UJJWAL KUMAR ANDASSOCIATESS@GMAIL.COM10.10.2022 19.09.2022
CS/COMM/791/2022 9899596050

UJJWAL KUMAR ANDASSOCIATESS@GMAIL.COM10.10.2022 19.09.2022
CS/COMM/792/2022 9899596050

UJJWAL KUMAR ANDASSOCIATESS@GMAIL.COM10.10.2022 19.09.2022

Shahdara

MANISH KUMAR GUPTA 
Vs M/S SUCH CONTROLS 
INDIA

MANOJ 
KUMAR(P), advocatemanojkumar@gmai.com

VIRENDRA KUMAR 
AGGARWALPROP OF 
SUNRISE PRODUCTS Vs 
B M TECHNO 
MACHINESPRIVATE 
LIMITED  UNIT   II

ABHISHEK 
TYAGI(P),

CS 
(COMM)/602/2022

SANDEEP AGGARWAL Vs 
SHABAN TRADING CO

MANOJ 
KUMAR(P), advocatemanojkumar@gmail.com

SH. GURDEEP 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL) 

SBI VS MR DHRUV 
SARORIA

OMP(COMM)/114/20
22

DHARMENDRA KR BHAT 
VS DAYANAND PAL

DINESH GOEL VS 
PAWAN

SANJAY KR 
AGARWAL

UCO BANK LTD VS 
RAMESH KUMAR

SANJEEV KR 
JHA

UCO BANK LTD VS 
PRAVEEN KUMAR

SANJEEV KR 
JHA

UCO BANK LTD VS 
SATPAL

SANJEEV KR 
JHA



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

31 North-West

CS/COMM/801/2022 9810427336

BEDILOWYER@GMAIL.COM 13.010.2022 13.10.2022
CS/COMM/804/2022 8130655833

SANCHAY.MEHROTRA@LEXSUNRAJ.COM12.10.2022 13.10.2022
CS/COMM/808/2022 9891693600

INFO@BUYLOWASSOCIATES.COM15.10.2022 10.10.2022
CS/COMM/809/2022 9899848679

SWADESHBANSAL73814@GMAIL.COM15.10.2022 21.09.2022
CS/COMM/822/2022 SBI VS AKSHAY JAIN 9811767517

ADVOCATEBKMASSOCIATES@GMAIL.COM20.10.2022 22.09.2022
32 NORTH

NOT MENTIONED AS SINGLE PAGE IS RECIEVED THROUGH MAIL06.10.2022

SH. GURDEEP 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL) 

ASHIMA MATREJA VS 
M/S KRISHNA FRUIT 
STORAGE

ANKIT 
KASHYAP

SUPRAJIT 
ENGINEERING LTD VS 
AKASH SPARE PARTS 
LTD 

SANCHAY 
MEHROTRA

M/S SINGLA POLYMERS 
VS M/S SHREE 
POLYPLAST

GAGAN 
CHAWLA

M/S SAURABH 
CREATION VS M/S 
RUCHIKA FASHION

SWADESH 
BANSAL

SUBRAT 
TRIPATHI

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

Execution 
(Comm)/264/2022

HDFC BANK LIMITED Vs 
RAJESH SHANI

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

32 NORTH

NOT MENTIONED AS SINGLE PAGE IS RECIEVED THROUGH MAIL06.10.2022

NOT MENTIONED AS SINGLE PAGE IS RECIEVED THROUGH MAIL06.10.2022

CS (COMM)/593/2022 NOT MENTIONED AS SINGLE PAGE IS RECIEVED THROUGH MAIL06.10.2022

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

Execution 
(Comm)/265/2022

HDFC BANK LIMITED Vs 
SUDHIR KUMAR DUBEY

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Execution 
(Comm)/266/2022

HDFC BANK LTD Vs MS 
SANTOSH KUMARI

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

CANARA BANK Vs 
SACHDEVA FOOD 
COURT

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

32 NORTH

CS (COMM)/595/2022 NOT MENTIONED AS SINGLE PAGE IS RECIEVED THROUGH MAIL11.10.2022

NOT MENTIONED AS SINGLE PAGE IS RECIEVED THROUGH MAIL11.10.2022

NOT MENTIONED AS SINGLE PAGE IS RECIEVED THROUGH MAIL11.10.2022

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

ICICI BANK LTD Vs 
KRISHAN KANT ARORA

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Execution 
(Comm)/277/2022

HDFC BANK LTD Vs 
ARUN KUMAR 
CHOUDHARY

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Execution 
(Comm)/276/2022

HDFC BANK LTD Vs 
ASHOK KUMAR 
LOHCHAB

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

32 NORTH

NOT MENTIONED AS SINGLE PAGE IS RECIEVED THROUGH MAIL11.10.2022

NOT MENTIONED AS SINGLE PAGE IS RECIEVED THROUGH MAIL11.10.2022

NOT MENTIONED AS SINGLE PAGE IS RECIEVED THROUGH MAIL11.10.2022

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Execution 
(Comm)/275/2022

HDFC BANK LIMITED Vs 
DULAR CHANDRA 
BHARTI

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Execution 
(Comm)/278/2022

M/S BAJAJ FINANCE 
LIMITED Vs STAR FRIUT 
CO

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

32 NORTH

CS (COMM)/601/2022 NOT MENTIONED AS SINGLE PAGE IS RECIEVED THROUGH MAIL11.10.2022

CS (COMM)/615/2022 NOT MENTIONED AS SINGLE PAGE IS RECIEVED THROUGH MAIL17.10.2022

CS (COMM)/616/2022 NOT MENTIONED AS SINGLE PAGE IS RECIEVED THROUGH MAIL17.10.2022

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

NU FASHION 
FOOTWEAR PVT LTD Vs 
BRIDGEWATER 
OVERSEAS PVT LTD

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/S RANJAN KUMAR Vs 
SPENCERS RETAIL 
LIMITED

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

OMKARA TRANSPORT 
PRIVATE LIMITED Vs 
BUILDMET PRIVATE 
LIMITED

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

32 NORTH

CS (COMM)/617/2022 NOT MENTIONED AS SINGLE PAGE IS RECIEVED THROUGH MAIL17.10.2022

NOT MENTIONED AS SINGLE PAGE IS RECIEVED THROUGH MAIL28.10.2022

CS (COMM)/631/2022 NOT MENTIONED AS SINGLE PAGE IS RECIEVED THROUGH MAIL28.10.2022

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

OMKARA TRANSPORT 
PRIVATE LIMITED Vs 
AUTOLITE INDIA 
LIMITED

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

CS 
(COMM)/633/2022

UCO BANK Vs RAJAN 
CHAUDHARY

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/S THE FRESH 
CONNECTION LLC Vs 
ATUL DHALL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

32 NORTH

NOT MENTIONED AS SINGLE PAGE IS RECIEVED THROUGH MAIL28.10.2022
33 South-West

CS COMM. 467/2022 AMIT GUPTA 9810224624

Amitguptaadv366@gmail.com

01.10.2022 19.09.2022

CS COMM. 468/2022 AMIT GUPTA 9810224624

Amitguptaadv366@gmail.com

01.10.2022 08.09.2022

CS COMM. 469/2022 ARVIND SINHA 9810618193

arvindsinha1@gmail.com

01.10.2022 30.09.2022

CS COMM. 470/2022 9873245548

Sumit.virmani2@gmai.com

06.10.2022 21.09.2022

CS COMM. 471/2022 AMIT GUPTA 9810224624

amitguptaadv366@gmail.com

06.10.2022 22.08.2022

CS COMM. 472/2022 AMIT GUPTA 9810224624

amitguptaadv366@gmail.com

06.10.2022 22.08.2022

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

CS 
(COMM)/630/2022

M/S THE FRESH 
CONNECTION LLC Vs 
ATUL DHALL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

CANARA BANK VS 
VIKASH KUMAR SINGH

CANARA BANK VS SUNIL 
KUMAR

UNION BANK OF INDIA 
VS KUNAL KRISHAN 
OHRI

CANARA BANK VS 
PRARVINDER KUMAR

SUMIT 
VIRMANI

CANARA BANK VS 
NANCY SEHGAL

CANARA BANK VS 
NANCY SEHGAL



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

33 South-West

CS COMM. 473/2022 AMIT GUPTA 9810224624

amitguptaadv366@gmail.com

06.10.2022 22.08.2022

CS COMM. 480/2022 AMIT GUPTA 9810224624

amitguptaadv366@gmail.com

06.10.2022 22.08.2022

CS COMM. 481/2022 AMIT GUPTA 9810224624

amitguptaadv366@gmail.com

06.10.2022 22.08.2022

CS COMM. 482/2022 AMIT GUPTA 9810224624

amitguptaadv366@gmail.com

06.10.2022 22.08.2022

CS COMM. 483/2022 9013932020

tanwarjitenderadv31@gmail.com

11.10.2022 10.10.2022

CS COMM. 487/2022 RAJIV KUMAR 9899395409

NOT MENTIONED

12.10.2022 01.10.2022

CS COMM. 488/2022 9811568328

shweta.bakshi04@gmail.com

12.10.2022 06.10.2022

CS COMM. 493/2022 NAMTA PAL 9873270564 13.10.2022 07.10.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

CANARA BANK VS 
ANKESH SHARMA

CANARA BANK VS LALIT 
KUMAR AGGARWAL

CANARA BANK VS 
KULDEEP SHARMA

CANARA BANK VS 
PUNEET SEHGOT

RAJESH KUMAR JAIN VS 
A.N. ENGINEERING

JITENDER 
TANWAR

UNION BANK OF INDIA 
VS ANKUR SINGH

BANK OF BARODA VS 
AGGARWAL SWEETS

SHWETA 
BAKSHI

CANARA BANK VS M/S 
ANNPURNA SELF HELP 
GROUP

mamta.patel@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

33 South-West

CS COMM. 494/2022 NAMTA PAL 9873270564 13.10.2022 07.10.2022

CS COMM. 495/2022 NAMTA PAL 9873270564 13.10.2022 11.10.2022

CS COMM. 501/2022 9810354910

mehraharish10@gmail.com

17.10.2022 14.10.2022

CS COMM. 500/2022 9811568328

shweta.bakshi04@gmail.com

17.10.2022 07.10.2022

CS COMM. 504/2022 NITIN KHANNA 7838580654

nitinkhanna1984@gmail.com

18.10.2022 14.10.2022

CS COMM. 505/2022 9711142200

chopra6791@gmail.com

18.10.2022 01.10.2022

CS COMM. 507/2022 9891803838 19.10.2022 14.10.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

CANARA BANK VS JYOTI 
SELF HELP GROUP

mamta.patel@gmail.com

CANARA BANK VS SHRI 
SHYAM JI SELF HELP 
GROUP

mamta.patel@gmail.com

M/S RAJ PRABHA 
ANAND VS M/S BONZO 
KIDS APPAREL

HARISH KR. 
MEHRA

BANK OF BARODA VS 
M/S MANIK MEDICAL 
STORE

SHWETA 
BAKSHI

M/S GREEN INDIA 
POLYTEX VS UNITEC 
FIBRES P. LTD.

CANARA BVANK VS 
GAURAV SINDHWANI 

SANJEEV 
CHOPRA

M/S PARAM DAIRY 
LIMITED VS M/S SHIV 
GANGA SUPER MARKET 

RAKESH 
CHANDER 
AGARWAL

abcllegal@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

33 South-West

CS COMM. 509/2022 M.K. ARORA 9910337392

mkarora11@yahoo.com

19.10.2022 15.10.2022

OMP COMM. 32/2022 9999505171

lawhawks68@gmail.com

12.10.2022 06.10.2022

EX. COMM 242/2022 9953518347 28.10.2022 30.09.2022

EX. COMM 241/2022 7503390931

praveshduhan100@gmailcom

28.10.2022 14.10.2022

EX. CIVIL 418/2022 8287098279

SOLANKI.ASSOCIATES@GMAIL.COM

28.10.2022 28.03.2022

EX. COMM 239/2022 9311022102

RANJAN.AND.COMPANY@GMAIL.COM

28.10.2022 9.09.2022

EX. CIVIL 419/2022 8287098279

SOLANKI.ASSOCIATES@GMAIL.COM

28.10.2022 26.03.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

PUNJAB NATIONAL 
BANK VS M/S SHREE 
GANESH TRADERS

ANKIT GUPTA VS M/S 
D.C.B. BANK LTD.

AKSHAT 
AGGARWAL

HDFC BANK LTD VS 
PRAHLAD KUMAR

SUMIT 
AGGARWAL

lawconnect@hotmail.com

M/S BAJAJ FINANCE 
LTD VS AGGARWAL 
PACKING WORKS & ORS

PRAVESH 
DUHAN

HDFC BANK LTD VS 
RITU BHATIA AND ORS.

PRAVEEN 
SOLANKI

HDFC BANK LTD VS 
CHANRAMA GUPTA.

RANJAN & 
COMPANY

HDFC BANK LTD VS 
VIKAS CHILLAR

PRAVEEN 
SOLANKI



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

33 South-West

EX. COMM 211/2022 NITIN MEHTA 9773667288

ADVOCATE.MEHTAASSOCIATES09@GMAILCOM

11.10.2022 20.09.2022

EX COMM 215/2022 9650810426

MSVERMACHAMBERS@GMAIL.COM

12.10.20222 20.08.2022

EX COMM 216/2022 9650810426

MSVERMACHAMBERS@GMAIL.COM

12.10.20222 20.08.2022

EX COMM 240/2022 8882531888

ADVOCATE@RMALAFIRM.IN

28.10.2022 30.09.2022

EX COMM 214/2022 9999568427

OFFICE@LPJPARTNERS.COM

12.10.2022 01.10.2022

EX COMM 213/2022 NITIN BHASIN 8427203320

NBHASIN11@GMAIL.COM

11.10.2022 24.08.2022

EX COMM 227/2022 MOHIT JALAL 8802757235

LEGAL@KATYALASSOCIATES.COM

28.10.2022 19.08.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

MAHINDRA & 
MAHINDRA FINANCIAL 
SERVICES LTD VS 
KAMLESH DEVI AND 
ORS.

HDFC BANK LTD VS 
VICKY KUMAR

MANISH 
VERMA

HDFC BANK LTD VS 
NARENDER KUMAR

MANISH 
VERMA

INDOSTAR CAPITAL 
FINANCE LIMITED VS 
MAGICON IMPEX PVT 
LTD

RISHABH 
MALIK

HDFC BANK LTD VS 
SUNNY AHLAWAT

LPJ AND 
PARTNERS

M/S INNOVA CAPTAB VS 
M/S NAVA HEALTHCARE 
PVT LTD

HDFC BANK LTD VS 
PARVEEN KUMAR AND 
ORS.



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

33 South-West

EX COMM 228/2022 9811015339

LEGAL@KATYALASSOCIATES.COM

28.10.2022 14.10.2022

EX COMM 229/2022 9811015339

LEGAL@KATYALASSOCIATES.COM

28.10.2022 14.10.2022

EX COMM 230/2022 9811015339

LEGAL@KATYALASSOCIATES.COM

28.10.2022 19.08.2022

EX COMM 223/2022 9811015339

LEGAL@KATYALASSOCIATES.COM

28.10.2022 10.10.2022

EX COMM 224/2022 MOHIT JALAL 8802757235

LEGAL@KATYALASSOCIATES.COM

28.10.2022 19.08.2022

EX COMM 225/2022 MOHIT JALAL 8802757235

LEGAL@KATYALASSOCIATES.COM

28.10.2022 19.08.2022

EX COMM 226/2022 MOHIT JALAL 8802757235

LEGAL@KATYALASSOCIATES.COM

28.10.2022 19.08.2022

34 South-West

9899995598 28-10-2022 13-09-2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

HDFC BANK LTD VS 
SYLVIA ALBERT

SACHIN 
KATYAL

HDFC BANK LTD VS 
AMAN KUMAR

SACHIN 
KATYAL

HDFC BANK LTD VS 
HANSRAJ DAGAR

SACHIN 
KATYAL

HDFC BANK LTD VS 
RAJESH DAHIYA

SACHIN 
KATYAL

HDFC BANK LTD VS LAL 
SHARMA AND ORS.

HDFC BANK LTD VS 
PARSAD AND ORS.

HDFC BANK LTD VS 
ASHISH TOUR AND ORS.

SH. BHUPESH 
KUMAR, DISTRICT 
JDUGE, 
COMMERCIAL 
COURT-02

Execution 
(Comm.)/236/2022

AXIS BANK LTD. Vs 
MAHAVIR SINGH

Sh. Deepak 
Sahni

deepaksahniadvocate@gmail.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

34 South-West

CS (COMM)/512/2022 9910026199

BHATIAANDCOMPANY171@GMAIL.COM 

28-10-2022 27-10-2022

CS (COMM)/510/2022 9958277997 20-10-2022 19-10-2022

9899913203 19-10-2022 27-09-2022

9818946606

kumarrakesh41@rediffmail.com

18-10-2022 22-09-2022

8802218291

advocate.mehtaassociates09@gmail.com

18-10-2022 22-09-2022

SH. BHUPESH 
KUMAR, DISTRICT 
JDUGE, 
COMMERCIAL 
COURT-02

CANARA BANK 
ERSTWHILE SYNDICATE 
BANK Vs ASHOK SAINI

Ms. Vandana 
Bhatia

AMIT SAMANTA Vs OYO 
HOTEL AND HOMES 
LIMITED

Sh. Arun Kumar 
Roy

arunkumarroyadvocate@gmail.com 

CS 
(COMM)/508/2022

BANK OF BARODA Vs 
ANKUR TRIPATHI..prop. 
M/s SHAR COMPUTER 
ACADEMY

Ms. Sudha 
Shukla

advsudhashukla@gmail.com 

Execution 
(Comm.)/220/2022

KNOTTYKART 
MARKETING PVT 
LTD...through its 
authorized  
representative/director Vs 
FLIPKART INTERNET 
PVT LTD

Sh. Rakesh 
Kumar

Execution 
(Comm.)/221/2022

AU SMALL FINANCE 
BANK LTD. Vs HARISH 
SHARMA

Sh. Nitin Mehta



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

34 South-West

8802218291

advocate.mehtaassociates09@gmail.com

18-10-2022 19-09-2022

9811015339 17-10-2022 10-10-2022

9811015339 17-10-2022 10-10-2022

9811767517 17-10-2022 14-10-2022

9868521167 14-10-2022 06-10-2022

CS (COMM)/497/2022 9810751430 14-10-2022 28-09-2022

SH. BHUPESH 
KUMAR, DISTRICT 
JDUGE, 
COMMERCIAL 
COURT-02

Execution 
(Comm.)/222/2022

M/S MAHINDRA AND 
MAHINDRA FINANCIAL 
SERVICES LTD. Vs 
RAAKESH VERMA AND 
ANR

Sh. Nitin Mehta

Execution 
(Comm.)/218/2022

HDFC BANK LTD Vs 
MANISH GUPTA

Sh. Sachin Katyal

legal@katyalassociates.com

Execution 
(Comm.)/219/2022

HDFC BANK LTD Vs 
VIMLENDU TIWARI

Sh. Sachin Katyal

legal@katyalassociates.com

CS 
(COMM)/502/2022

STATE BANK OF INDIA 
Vs KHYATI UPADHYAY

Sh. Subrat 
Tripathi

advocatebkmassociates@gmail.com 

Execution 
(Comm.)/217/2022

M/S KOTAK MAHINDRA 
BANK LTD. Vs SANTOSH 
KUMAR VERMA

Sh. Abhishek 
Kaushik

adv.abhishekkaushik@gmail.com

GLOBAL ENGINEERS 
LIMITED Vs BLUEBIRD 
SOLAR PVT LTD

Sh. Mukul 
Kumar

mkumar_legal01@yahoo.co.in 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

34 South-West

9873705705 14-10-2022 07-10-2022

CS (COMM)/491/2022 9873270564

mamta.pal01@gmail.com 

13-10-2022 07-10-2022

9873270564

mamta.pal01@gmail.com 

13-10-2022 11-10-2022

8585954745 13-10-2022 12-10-2022

9810037127 12-10-2022 01-10-2022

SH. BHUPESH 
KUMAR, DISTRICT 
JDUGE, 
COMMERCIAL 
COURT-02

CS 
(COMM)/498/2022

UMESH CHAND GARG Vs 
MAJID ALI

Sh. Ashok Kumar 
Jha

akjha.akhil@gmail.com 

CANARA BANK Vs M/S 
GODAWARI SELF HELP 
GROUP THROUGH 
PRESIDENT

Ms. Mamta Pal

CS 
(COMM)/492/2022

CANARA BANK Vs M/S 
RANI SELF HELP GROUP 
THROUGH  PRESIDENT

Ms. Mamta Pal

CS 
(COMM)/496/2022

SHRIKANT PANDEY Vs 
FANZINEINDIA MEDIA 
PRIVATE LIMITED AND 
ORS

Sh. Mukund 
Yadav

shrikant@theceo.in 

CS 
(COMM)/489/2022

AEROSHIP LOGISTICS 
PVT LTD THROUGH ITS 
DIRECTOR VISHAL 
SAXENA Vs NIPPON 
AUDIOTRONIX PVT LTD 
THROUGH ITS 
DIRECTORS SH. 
MANINDER GOINDI AND 
KAWALJEET S. GOINDI

Sh. Sanjay 
Mishra

sanjaymishracs@gmail.com 



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

34 South-West

8802757235 11-10-2022 01-10-2022

9311022102 11-10-2022 16-09-2022

9311022102 11-10-2022 05-09-2022

9810513377 11-10-2022 07-10-2022

9811165857 10-10-2022 10-10-2022

9711222478

shweta.bakshi04@gmail.com 

07-10-2022 06-10-2022

CS (COMM)/479/2022 9711222478

shweta.bakshi04@gmail.com 

07-10-2022 06-10-2022

SH. BHUPESH 
KUMAR, DISTRICT 
JDUGE, 
COMMERCIAL 
COURT-02

Execution 
(Comm.)/209/2022

HDFC BANK LTD Vs 
TAHIR HUSAIN

Kunal Makhija

legal@katyalassociates.com

Execution 
(Comm.)/210/2022

HDFC BANK LTD Vs 
BIRMATI  DEVI

Sh. R.K. Ranjan

ranjan.and.company@gmail.com

Execution 
(Comm.)/212/2022

M/S HDFC BANK LTD. Vs 
VIVEK  SINGH

Sh. R.K. Ranjan

ranjan.and.company@gmail.com

CS 
(COMM)/486/2022

ASHUTOSH LOGISTICS 
PVT. LTD. Vs AERO 
MARINE LOGISTICS PVT. 
LTD.

Sh. Udit Mishra

advuditmishra@yahoo.com 

Counter 
Claim/24/2022

M/S SHRI BALAJI 
TRADING CO. Vs SKM 
INTERNATIONAL PVT. 
LTD.

Sh. Ashok Kumar

ashok@legalcases.in 

CS 
(COMM)/478/2022

BANK OF BARODA Vs 
M/S R R TRAVELS

Ms.Shweta 
Bakshi

BANK OF BARODA Vs 
KOMMUTOR

Ms.Shweta 
Bakshi



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

35 South-West

CS (COMM)/512/2022 28-10-2022 28-10-2022

CS (COMM)/510/2022 20-10-2022 19-10-2022

19-10-2022 26-05-2022

17-10-2022 06-10-2022

CS (COMM)/497/2022 14-10-2022 04-07-2022

14-10-2022 30-09-2022

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

CANARA BANK 
ERSTWHILE SYNDICATE 
BANK Vs ASHOK SAINI

Ms. Vandana 
Bhatia

AMIT SAMANTA Vs OYO 
HOTEL AND HOMES 
LIMITED

Sh. Arun Kumar 
Roy

CS 
(COMM)/508/2022

BANK OF BARODA Vs 
ANKUR TRIPATHI..prop. 
M/s SHAR COMPUTER 
ACADEMY

Ms. Sudha 
Shukla

CS 
(COMM)/502/2022

STATE BANK OF INDIA 
Vs KHYATI UPADHYAY

Sh. Subrat 
Tripathi

GLOBAL ENGINEERS 
LIMITED Vs BLUEBIRD 
SOLAR PVT LTD

Sh. Mukul 
Kumar

CS 
(COMM)/498/2022

UMESH CHAND GARG Vs 
MAJID ALI

Sh. Ashok Kumar 
Jha



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

35 South-West

CS (COMM)/491/2022 13-10-2022 20-09-2022

13-10-2022 20-09-2022

13-10-2022 07-10-2022

12-10-2022 12-09-2022

11-10-2022 28-09-2022

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

CANARA BANK Vs M/S 
GODAWARI SELF HELP 
GROUP THROUGH 
PRESIDENT

Ms. Mamta Pal

CS 
(COMM)/492/2022

CANARA BANK Vs M/S 
RANI SELF HELP GROUP 
THROUGH  PRESIDENT

Ms. Mamta Pal

CS 
(COMM)/496/2022

SHRIKANT PANDEY Vs 
FANZINEINDIA MEDIA 
PRIVATE LIMITED AND 
ORS

Sh. Mukund 
Yadav

CS 
(COMM)/489/2022

AEROSHIP LOGISTICS 
PVT LTD THROUGH ITS 
DIRECTOR VISHAL 
SAXENA Vs NIPPON 
AUDIOTRONIX PVT LTD 
THROUGH ITS 
DIRECTORS SH. 
MANINDER GOINDI AND 
KAWALJEET S. GOINDI

Sh. Sanjay 
Mishra

CS 
(COMM)/486/2022

ASHUTOSH LOGISTICS 
PVT. LTD. Vs AERO 
MARINE LOGISTICS PVT. 
LTD.

Sh. Udit Mishra



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

35 South-West

10-10-2022 07-10-2022

07-10-2022 30-09-2022

CS (COMM)/479/2022 07-10-2022 30-09-2022

Total 1090

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

Counter 
Claim/24/2022

M/S SHRI BALAJI 
TRADING CO. Vs SKM 
INTERNATIONAL PVT. 
LTD.

Sh. Ashok Kumar

CS 
(COMM)/478/2022

BANK OF BARODA Vs 
M/S R R TRAVELS

Ms.Shweta 
Bakshi

BANK OF BARODA Vs 
KOMMUTOR

Ms.Shweta 
Bakshi
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